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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
IN

MA No. 44/2024 /EZ

IN
(OA No. 120/2015/EZ)

IN THE MATTER OF

Subrato Mookherjee
...APPLICANT(S)
VERSUS
West Bengal Pollution Control Board and Ors.

.... RESPONDENT(S)

REPLY ON BEHALF OF RESPONDENT NO. 02 i.e. CENTRAL POLLUTION
CONTROL BOARD

PRELIMINARY SUBMISSION:

That, the matter of Original Application No.120 of 2015 titled Subrato
Mookherjee Vs West Bengal Pollution Control Board and Ors., listed before
Hon’ble National Green Tribunal, Eastern Zone (hercafter will be referred as
Hon’ble NGT, EZ) was related to the hospitals allegedly operating in the city
of Kolkata without following the Bio-Medical Waste (Management and
Handling) Rules, 1998, for disposal of medical waste in terms of the statutory
provisions, thereby causing environmental hazards and a threat

of spreading diseases.

That, in the aforesaid matter Hon’ble NGT vide order dated 12.10.2020
constituted a Joint Committee of Central Pollution Control Board (hereafter
will be referred as CPCB) and West Bengal State Pollution Control Board
(hereafter will be referred as WBPCB) and directed the Joint Committee to

undertake Iinvironmental audit of following six Government hospitals:
1. Nil Ratan Sarkar Medical College and Hospital, Kolkata

1. Medical College & Hospital, Kolkata
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iii. R.G. Kar Medical College & Hospitals, Kolkata oY

iv. Lady Dufferin Victoria Hospital, Kolkata

v. SSKM Medical College & Hospital, Kolkata

vi. ID & BG Hospitals, Beleghata, Kolkata

Sy ™

Accordingly, the Joint Committee submitted Environmental Audit Rep-o'r't of

alorementioned hospitals beforec Hon’ble NGT on 18.02.2021.

3. That, Hon’ble NGT, EZ vide order dated 05.12.2024 in the matter of
Miscellaneous Application No. 44 of 2024 in the Original Application No.
120 of 2015 impleaded WBPCB and CPCB as Respondent No. 1 & 2,

respectively and directed to file affidavit of compliance.

4. That, Hon’ble NGT, vide order dated 21.03.2025 in the matter of
Miscellaneous Application No. 44 of 2024 in the Original Application No.
120 of 2015, observed that the direction regarding calculation of
Environmental Compensation remains non-complied. The Hon’ble Tribunal
also noted that CPCB and WBPCB appear to be prima facie in violation of
the earlier judgment dated 21.07.2021 in OA No. 120/2015/EZ and

following order was passed :

"We, therefore direct the West Bengal Pollution Control Board to file fresh
affidavit within four weeks. The Pollution Control Board shall also assess
Environmental Compensation (EC) against the six Government run

hospitals in terms of the order of the tribunal dated 22.07.2021"

SUBMISSIONS:

5. That, WBPCB has issued the CTOs to the alleged hospitals during
March 2021 to October 2022 prescribing specific effluent discharge
standards to  be complied with by the hospitals, namely: pH 6.5 - 9.0,
COD 250 mg/l, BOD 30 mg/l, TSS 100 mg/l, O & G 10 mg/l, and
Bio-assay test requiring 90% survival of fish after 96 hours in 100%
effluent.

6. That, in compliance with the subsecquent orders of the Hon’ble
Tribunal dated 21.03.2025 officials from CPCB and WBPCB carried out
re- inspections of the six identified hospitals on 29.04.2025 and
30.04.2025 for compliance verification with respect to Biomedical Waste
Management Rules, 2016 and subsecquent amendments.

7. That, based on the findings of the individual inspection reports, status of

compliance of six government hospitals are summarized in the table below.



Table 1. Status of compliance:
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Compliance [NRS Medical| Kolkata |R.G. Kar Me Lady IPGMER ID & BG
Parameter College & Medical dical Dufferin | & SSKM Hospital
Hospital |College & H|College & Ho| Victoria Hospital
ospital spital Hospital
Bar Code Bar-code Complied Bar-code | Bar-code | Bar-code | Bar-code
System labels not labels labels not| system |System under
provided; not provided Not trial; not
e-tracking provided observed | implemented
not
implemented
Effluent ETP not ETP not ETP not ETP not | ETP not | ETP under
Treatment installed installed installed installed | installed | construction
Plan: (ETP)
Analysis BOD of |BOD (pit 11)] Complied |Complied COD Complied
Result master pit and (pit 4) and
exceeds CTO| TSS (Pit 13) BOD (Pits
norms exceeds CTO 2,3 & 4)
norms IExceeds
CTO norm
S
Pre-treatment [Inappropriate| Complied Not Not provid| Complied | Complied
of yellow provided ed
Weste
Category (H)
Segregation of| Complied Complied |Inappropriate| Complied | Complied| Complied
BMW
On-site Complied | Inadequate | Inadequate |Complied | Complied| Complied
storage facility
Biohazard Complied [Not properly| Complied Not Properly Properly
Symbol displayed displayed | displayed | displayed
Display outside on colour-
central coded
waste room bins
‘:p e:Jomt inspection report of six hospitals is given in Annexure-I.
W) *""’mm’"‘“ % s Y
';‘f“"" Whg :I‘fpat, as per Rule 9 of the Bio-Medical Waste Management Rules, 2016,

_th@lg‘p}f(‘:éscribed authority for implementation of the provisions of these rules
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11.

12.
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is State Pollution Control Board/Pollution Control Committee. Taking
action against health care facilitics or common biomedical waste treatment
facilitics for violation of these rules is also one of the duties of the
SPCB/PCC as prescribed under Rule 6 and 9(3) read with Schedule-III of

the said Rules.

- That, CPCB has conducted a meeting on 19.05.2025 with WBPCB,

wherein methodology for assessment of EEnvironmental compensation as
per CPCB guidelines for "Imposition of Knvironmental Compensation
charges (ECC) against Healthcare facilities (HCFs) and Common Medical
Waste Treatment Facilitics (CBWTFs) were discussed. Copy of Minutes of
meeting is annexed as Annexure-II.
Based on inspection carried out on 29.04.2025 and 30.04.2025,
CPCB  has issued letter to WBPCB, being the prescribed authority, to take
necessary action on levying and realisation of environmental compensation
for present as well as past violation of BMWM Rules, 2016 by all six alleged
HCFs. Copy of letter is annexed as Annexure-III.
That, the answering respondent craves leave of the Hon'ble Tribunal to file
additional replies if required in future.
That, in light of the above submissions, it is respectfully submitted that this
answering respondent, i.c., CPCB, shall abide by any order(s) or direction(s)

passed by this Hon'ble Tribunal in this Original Application.

M;M;

Regional Director & Scientist ‘K’

CPCB, Kolkata
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

IN
MA No. 44/2024/EZ
IN
(OA No. 120/2015/EZ)
IN THE MATTER OF

Subrato Mookherjee
-..APPLICANT(S)
VERSUS
West Bengal Pollution Control Board and Ors.
.. RESPONDENT(S)
AFFIDAVIT
I, Mrinal Kanti Biswas, S/o Saroj Kumar Biswas aged about 43 years, having
office at the Regional Directorate, Central Pollution Control Board, Southend
Conclave' Block No.502, 5th& 6th Floor, 1582, Rajdanga Main Road, Kolkata-

700107, do hereby solemnly affirm and sincerely state as follows: -

L. That the deponent is authorized representative to represent the
Respondent CPCB in the present case, and as such, I am well conversant
with the facts and circumstances of the present case on the basis of the
information derived from the official records, and hence, I am competent
and authorized to verify, sign and swear this affidavit on behalf of the
Respondent CPCB,

2. That the accompanying reply may be read part and parcel of the present
affidavit as [ am competent to swear this affidavit.

3. That the accompanying reply has been drafted and filed under my
instructions and authority the contents thereof are true and correct on the
basis of the record maintained during ordinary course of business of CPCB
and available records and documents and the contents of the same are
read over and explained to me and are not repeated herein for the sake of

brevity.

Identified by me DEP NT

Solemniy Attirmed and
DNeclared befofe me

. g ,-:"_ ‘-'\ 10 CPC (C 1
fwww&'}a K RRET IR WIS 139 CPETRL any
Advocat
vocate M”}#U’{‘)r M@% (:(gl
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VERIFICATION

Verified at Kolkata on this day of " . 2025 that the contents of the
above reply are correct and true on the basis of the record of the cases as
mentioned in the day-to-day affairs of the CPCB. Nothing has been concealed

“herefrom or mis-stated.

Verified at Kolkata on this the... Dayof 2025,

Identified by me DEPONENT

Advocate

00 JUN 2095



Anngxgire |

Central Pollution Control Board

Checklist for Verification of Compliance of Provisions of BMW Rules in Health Care Facility (HCF)

General Information:

(a)

Name & Address of the HCF

Nil Ratan Sircar Medical College
and Hospital (NRSMC&H)
138,AJC Bose Road

PO & PS-Entally

Kolkata,West Bengal

700014

(b)

Contact person & Telephone No.

Prof.(Dr.) Indira Dey Pal
Designation: Principal
Mobile number: 9830621012

(c)

Month & Year of Establishment

December, 1873

(d)

Government/Trust/Private Hospital

State Government

(e)

Total no. of beds & average occupancy

2062

(f)

Consent under Water (Prevention and
Control of Pollution) Act, 1974

A copy of CTO dated 07.03.2022 is
enclosed and marked as Annexure-I

e Date of issue

07.03.2022

e Validity up to

31.03.2026

(8)

Consent under Air (Prevention and Control of
Pollution) Act, 1981

A copy of CTO dated 07.03.2022 is
enclosed and marked as Annexure-I

e Date of issue

07.03.2022

e Validity up to

31.03.2026

(h)

Authorization under Bio-medical Waste (M &
H) Rules, 1998

A copy of Authorization dated
07.03.2022 is enclosed and marked
as Annexure-ll

e Date of issue 07.03.2022

West Bengal Pollution Control
e |ssued by Board
o Validity up to 31.03.2026

(i)

Daily Operation schedule (timings)

3 PM To 6 PM on most days

(1)

Status of Annual Report submission

The Annual Report (Form V) has
been submitted on 06.05.2024 for
the year 2023. A copy of Annual
Report is enclosed and marked as
Annexure-Ill

(k)

House Keeping and Sanitation status

Unsatisfactory

(1)

Staff involvement in BMW management

(no. of persons)

. Managerial/Administration 1
° Equipment operations -
. Transportation of BMW 7
° Sanitation & others -

(m)

Whether annual report submitted by HCF to
the SPCB/PCC/Any other prescribed

The Annual Report (Form V) has
been submitted to WBPCB on



Unknown
Annexure I
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authority
(Date of submission and enclose a copy)

06.05.2024 for the year 2023. A
copy of Annual Report is enclosed
and marked as Annexure-lli

Bio-medical Waste ( Sources, Storage and segregation):

(a)

Sources of Biomedical Waste Generation

Wards (42 nos.) and Operation
Theatres (16 nos.) within the HCF,
as reported.

(b)

Total quantity of Bio-medical waste
generated in Kg/day and in Kg/annum;

The total quantity of Bio-medical
waste generated as per Annual
Report (Form IV) during the year
2023 is as follows:

Category: | Bio-medical  waste
generated
(Kg/annum):

Yellow 10952

Red 11412

White 3861

Blue 1046

Total 27271

The total quantity of Bio-medical
waste generated during the vyear
2024 is as follows:

Category: | Bio-medical  waste
generated
(Kg/annum):

Yellow 113349

Red 120796

White 34009

Blue 22942

Total 291096

The total quantity of Bio-medical
waste generated in the current year
(Jan-April 2025) is as follows:
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Month & | Kg/mon | Kg/day
Year th (avg)
Jan 2025 14247 | 459.58
Feb 2025 11014 | 393.36
March 9396 |303.10
2025
April 2025 | 26829 |925.14
(01.04.25-
29.04.25)

A copy of the above records of total
waste generated category-wise is
enclosed and marked as Annexure -
v

(c)

Typical Categories of wastes generated (pl. indicate category wise quantity in Kg/day):

Category Category of Quantity Generated Treatment & Disposal
No. Waste (kg/day) on an average
(01.04.25-29.04.25)

1 Yellow 390.41 The biomedical wastes

2 Red 346.93 generated by the HCF are

3 Blue 114.48 collected,  transported,

4 White 73.31 treated and disposed

Total 925.14 through  CBWTF  (M/s

Medicare Environmental
Management Pvt Ltd,,
Howrah ).

A copy of the service
agreement  with  the
CBWTF agreement period
from 1.12.2019 till
30.11.2029 is enclosed
and marked as Annexure
\"

(d)

Record keeping for generation and disposal
of BMW

The record of biomedical waste
generated (category-wise no. of
bags) is maintained ward-wise by
the HCF. Copy of log books is
enclosed and attached as Annexure
VI.

(e)

Status of segregation and storage
(colored bins, plastic bags and any other
mode)

The biomedical waste is segregated
and stored in colored bags within
identical colored bins and sharp
items are stored in puncture proof
white transculent containers.

(f)

Status of temporary storage details
(pl. indicate specific provision made by the
HCF)

e The temporary storage
facility/central waste collection
room for bio-medical waste is

X
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situated within the premise of
the HCF.

e |t has been set up as an
extension of an adjacent
building used as an
accommodation for family of
the patients.

e The temporary storage facility
lacks proper infrastructure and
maintenance.

(8)

Whether temporary storage is satisfactory
(Yes /No)

No

(h)

Status of treatment at wards and chemicals
used

The floors of the wards are washed
with 0.5% hypochlorite solution and
other surfaces are disinfected by
Bacilo  Shield (containing 2%
glutaraldehyde), as reported.

(i)

Status of House Keeping in Wards and at
source of BMW generation

House keeping in wards was found
to be non-satisfactory.

Mode of transportation of wastes from
source to the temporary storage/on-site

(j) | treatment facility Trolleys
(pl. indicate type of provision made by the
HCF)
No. The trolleys used for

(k)

Provision made for on-site transportation
within HCF is satisfactory (Yes/No). Details
thereof

transportation of BMW within the
HCF were observed to be
open/uncovered.

(1)

Category wise disposal options followed :

Colour Coding | Waste Treatment & Disposal
Categories
Red Recyclable Treatment and disposal is done by CBWTF
contaminated
waste
Blue e Glassware Treatment and disposal is done by CBWTF
e Metallic
body
implants
Yellow e Human Treatment and disposal is done by CBWTF
anatomical
waste
e Soiled
waste
e Discarded/E
xpired
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medicines
e Clinical lab
waste

White Sharp objects

Treatment and disposal is done by CBWTF

General waste
such as paper,

Green

Treatment and disposal is done by Kolkata
Municipal Corporation.

cardboard
boxes,
packaging,
kitchen waste
etc.

On-site Treatment of BWM by HCF:

(a)

Total quantity of bio-medical waste treated
(Kg per day)

Deep Burial in Kg/day
Incinerable in Kg/day
Autoclaving/
Hydroclaving in kg/day
Others (please specify) in Kg/day

Microwaving/

Not Applicable as the HCF does not
possess any autoclave/microwave
facility except in blood bank for

reactive blood bags , as reported.

(b)

possess any Incinerator

On-site Treatment Provision by Incineration: Not Applicable as the HCF does not

Supplier of the Incinerator

Capacity of the Incineration in tonnes
per hour and tonnes per annum

Operation conditions of the Incineration
based on the designs/supplier

Provision made for Temperature
measurements

Daily Operation schedule (timings)

Operating conditions as per records and
as observed

Stack attached with the incinerator

Air pollution control systems attached
with the incinerator

Auxiliary fuels used for incineration

Consumption of auxiliary fuels

Name of fuel | Quantity

per day/month
a) -- -
b) -- -

Monitoring provision attached with the
stack

Storage provision at the incinerator

Fire safety measures adopted

Log book for operation of incinerator

Type of wastes incinerated and its
characteristics
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e Average quantity of wastes incinerated | : | --

per day or per month or per annum

e Duration of
incineration:

operating

hours of |: | --

e Details of heat recovery system installed | : | --

with incinerator if any:

e Stack gaseous emissions monitored:

Emission Parameters

Permissible Limits

Monitored Values** by
CPCB

Particulate matter (with 12% | 150 mg/Nm?3 -

CO; correction)

Nitrogen Oxides 450 mg/Nm?3 -

HCI 50 mg/Nm3 -

SO, Low Sulphur fuel to be | --
used

Stack Height 30 meter --

Volatile Organic compound
in ash (%)

Less than 0.01%

Temp. in Primary Chamber

800°C (+/-) 50°C

Temp. in secondary Chamber

1050°C (+/-) 50°C

Residence time in sec.
chamber

1 second

** Not applicable.

Quantity of ash generation per day or
per month or per annum

Final disposal mode of incineration ash
(also indicate characteristics)

Specific observations, if any, w.r.t.
incineration (any chlorinated
disinfectants, chlorinated plastics,

sulphur content in auxiliary fuels used
for incineration)

(c)

Autoclaving /Microwaving /Hydroclaving : Not Applicable as the HCF does not possess
any autoclave/microwave facility except in Blood Bank for reactive blood bags

Capacity

30 blood bags at a time

Make

Natt Steel Equipment Pvt. Ltd.

Air pollution control devices attached

Capacity of shredder and make:

Operating conditions as per designs

Graphic or computer recording devices
attached with the system

Operating conditions as observed in
recording system

Performance evaluation by spore testing
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or routine test. Details thereof

e Biological indicators

(d)

Onsite Wastewater Treatment:

e  Consumption of water per day (in kl/day)

800 kL/Day as reported

e Sources of water supply

Kolkata Municipal Corporation

e Sources of waste water generation and
the quantity (in kl/day)

The wastewater is generated from
wards, administrative buildings,
college buildings, hostels, house-
keeping units, canteen, etc.

There is a sewerage network with
sub-main lines, branches and laterals
for conveyance of the wastewater
generated from the above sources
into the trunk line which s
connected with the sump pit having
capacity of 3 lakh litres (approx.), all
within the premises of the HCF. The
wastewater from this sump pit is
directed towards the master pit and
then released into the KMC drain
through Convent Road towards EKW
terminal treatment facility via Palmer
Bazar pumping station, as reported.
A copy of the sewerage network and
is enclosed as Annexure VII.

e Steps involved in Effluent Treatment
Plant (Also enclose flow chart of ETP)

A 1.5 MLD capacity of ETP based on
moving bed bio-reactor technology
(MBBR) was seen to be under
construction. The various units of the
ETP as per the layout plan consists of
the following:

1. Inlet chamber

2. Coarse screen

3. Fine screen

4. Grit chamber

5. Aerated equalization tank
6. MBBR-1

7. MBBR-2

8. Plate settler (module)

9. Plate settler (tank)

10. Plate settler (sludge storage)
11. Treated water tank

12. Outlet Collection Launder
13. Sludge water holding sump
14. Sludge drying bed

15. Sludge water collection pit
A copy of the layout of the ETP is
enclosed as Annexure VIl
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e Type of chemicals used in ETP and the
consumption (in kg/day)

e Intake characteristics of ETP

Not Applicable as the HCF doesn’t
possess any ETP

requirements for final disposal of treated
liquid effluent:

e Final mode of disposal of treated The HCF doesn’t possess any ETP.
wastewater (Reused/ Discharged The waste water of mixed origin fall
through drain) into 1 no of master pit which drain

into the Kolkata Municipal
Corporation sewerage line and finally
into EKW-terminal treatment facility
through Palmer Bazar pumping
station, as reported.

e Compliance to the regulatory

Parameter | Prescribed norms (as Monitored values in Monitored values in
per CTO) in mg/I mg/| except pH by mg/L except pH by
except pH WBPCB CPCB
Field code:
NRS Hospital Sump *S-1
pH 6.5-9.0 7.11 7.47
TSS 100 44.00 39
0&G 10 BDL BDL
BOD 30 69.00 50
COoD 250 110.00 91
Bio-assay 90% survival of fish -
Test after 96 h in 100%
effluent

Annexure XI.

*Sample from the final master pit after sump pit near lady doctor hostel was collected. A
copy of Form | is enclosed and marked as Annexure X. Test Results have been enclosed as

(e)

On-site BMW Disposal

Not Applicable

e Disposal by Deep Burial/ Municipal Solid
Waste Landfills/ Disposal in Open Yards
or low lying areas

e Give details of sharp pit/ encapsulation
facility (pl. provide details such as size of
pit, depth in m)

e Precautionary measures taken around
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the sharp pit or encapsulation facility

Whether sharp pit/ encapsulation is
authorized by SPCB/ PCC/ any prescribed
authority

Give measures taken for disposal of

BMW by sharp pit/encapsulation:

Ground  Water Level and the
Characteristics around the encapsulation

pit:

Records with regard to the Deep Burial

Check for the following ( indicate YES/NO):

Bio-medical waste not to be mixed
with other waste.

Needle/syringe destroyer at required
places

Segregation of waste in the coloured
containers at the source of waste
generation as per BMW Rules.
Placement of required coloured
containers at the source of waste
generation labeled with bio-hazard
symbol

Whether awareness among hospital
staff/ doctors generated?

Whether labeling of bag has been done
with respective ward no. in order to
identify its source to enable
improvement of segregation?

Whether special care is taken with
regard to mercury spillage/breakage
Deployment of posters/placards
within the hospitals

Whether requisite treatment to
segregated waste/ hand over to
CBWTF operator within 48 hours of
waste generation is imparted?
Whether waste collected in a container
of similar colour with label as per the
Rules?

Whether the person who collects BMW
maintains a register?

Type of vehicle used (closed type or
open type) for transportation for final
disposal?

Has due attention been given in
vehicles to prevent spillage/ pilferage/
loading/ unloading etc.?

The facility operator collects waste

Yes

Yes

No

Yes

Yes

No

Yes

Yes

Yes

Yes

Yes?

Closed vehicle

No
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daily or alternate day? Whether |: Yes
criterion of 48 hours is complied?

X. | Other observations:

1. Pre-treatment of yellow(h) category waste (microbiology, biotechnology and other
clinical laboratory waste) does not exist in all the sections. Autoclave treatment for
reactive blood bags is done by the HCF in their blood bank, as reported (E-mail
communicated is enclosed as Annexure Xll & depicted in Pics 14, 15).

2. The Bar-code labels are not provided on the colour coded bags containing the
segregated bio-medical waste as per Rule 4(i) of the BMW management rules, 2016.

3. The general waste (black color coded waste bags) were seen to be stored along with
the color-coded bio-medical wastes (Pic 5).

4. The infrastructure of the BMW temporary storage room is inadequate.

5. The in-house transportation trolleys for carrying the bio-medical wastes are
uncovered.

6. The existing sewerage lines are not separated to collect wastewater generated from
hospitals and other sources. The waste water of mixed origin fall into the common
sump pit which is drained into Kolkata Municipal Corporation sewerage drain and
finally into EKW terminal treatment facility via Palmer Bazar pumping station, as
reported. As the sewerage lines are covered, it was not possible to collect the
sample directly from the sewerage line.

7. The bio-medical waste handling staffs are not adequately equipped with personnel
protective equipment (PPE) while handling the bio-medical wastes.

XIll | Recommendations:

Detail inspection, as per the Bio — Medical Waste Management Rule reveals the

following:

e Improvement in the infrastructure of the BMW temporary storage facility needs
garland drain along the periphery of the storage facility.

e Bar code labels in the colour coded bags should be done on the priority bases.

e Due attention be given in vehicles to prevent spillage/ pilferage/ loading/
unloading etc.

e House — keeping in wards needs improvement.

XIll | Name (s) of the visiting official (s) with | : | The joint inspection was conducted
address by the following officials from :

1. Central Pollution Control Board,
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RD Kolkata :

e [Md Abdur Rafique (Sc.B and DH-
Lab)

e Dr. Premanijali Rai (SSA)

e Mr. Bodhisattwa Mondal (JLA)

Address: Central Pollution Control
Board, RD Kolkata, Block 502,
Southend Conclave, 1582 Rajdanga
Main Road, Kolkata-700107

2. West Bengal Pollution Control
Board:

e Dr. Rita Saha (Scientific Officer,
Ex-RD CPCB)

e Mr. Abhik Dan (Env. Analyst)

e Md Sohaib (Lab Asst.)

5

Address: West Bengal Pollution
Control Board, Paribesh Bhawan,
10A, Block-LA, Sector-lll,

Bidhannagar, Kolkata—700106

XIV | Date of visit to HCF 30.04.2025
XV | Signature of the Officials with Date
b fabs m Dthiotrotted
1308, ? W “{‘é 1385 1>
' il
Md Abdur Rafique (Sc.B)  Dr. Premanjali Rai (SSA) Mr. Bodhisattwa Mondal

CPCB CPCB (JLA), CPCB
e Mur ﬁ( -1 &JM’ )
e 2
A g Rl
Mr. Abhik Dan (Env. Md Sohaib (Lab Asst.) Dr. Rita Saha (Scientific
Analyst), WBPCB WBPCB Officer WBPCB, and Ex-RD

CPCB RD Kolkata)
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PHOTOGRAPHS

4/30/25 1:34AM 4/30/2511:35 AM
138 Acharya Jagdish Chandra Bose Road Raja Raja B

Kolkata Preﬁdency Division West
Bazar Kolkata Presidency Division West Bengol

Bengal
© 22°56'N 88°37'E ©® 22°56'N 88°3T'E

Pic 1 Pic 2

Pic 1 & Pic 2: Figures showing use of color coded bins for seggregation of bio-medical waste

4/30/25 11:48 AM 4/30/25T:49 AM
141 Acharya Jagdish Chandra Bose Road Raja A ; 141 Acharya Jogdisti Chandra Bose Road Hoja;.

Bazar Kolkata Presidency Division West Bengal

Kolkata Presidenty Division West
@ 22°S6'N88°37'E )

§NBB37'E

Pic 3(outside view) Pic 4 (close-up view)
Pic 3 & Pic 4: Figures showing temporary storage facility for bio-medical waste
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4/30/2511:48 AM

141 Acharya Jagdish Chandra Bose Road Raja
Bazor Kolkata Presidency Division West Bengal

‘ﬁgﬁmaawe ey
e ., K 4 - v

»

G C;F‘S“M;c‘p
& 4/30/25“'51AM
«

Pic 6: Figure showing in-house Pic 7: Figure showing over packed in-
transportation trolley and bio-medical house transportation trolley with no bio-
waste handling staff hazard symbol
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4/30/25 2:51PM

141 Acharya Jo

Bozar Kolkata Presidency Division
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Pic 8: Figure showing vehicle from CBWTF
for collection of the bio-medical waste
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Pic 9: Figure showing the final sump pit Pic 10: Figure showing the master pit after
for collection of the wastewater sump pit and before final discharge into high
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Pic 11: Figure showing collection of
sample from the master pit
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4/30/25 3:05 PM

Parikshit Roy Lane Raja Bazar Kolkata
Presidency Division West Bengal
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Pic 13: Figure showing ETP under construction ( front view)
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Pic 14: Autoclave used for sterilization before discard of reactive blood bags
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Form IV

(See Ruie 13)
ANNUAL REPORT

Annexure Il

[To be submitted to the prescribed authority on or before 30th June every year for the pertod from January to
December of the preceding year, by the occupier health care facility(HCF), or common bio-medical waste

treatment facility (CBWTFY)

Return No: 3207323

Period @ 2023

1. Particulars of the Occupier

facility):

(i) Name of the authorized person (Oceupier or operator of

NRSAICH

{it) Name of HCF or CBMWTF:

MRS Medical Cotlege & Hospital

{iii} Address for Correspondence:

138 ALC. Bose Road

{iv) Address of Facility:

138 4.4 0 BOSE ROAD

(v) Tel. Nu,:

8335030013

(vi} Fax. No.:

433 - 22054705

(vif} E-nrail ¥

myvprrsmchidismail con

(viii} URL of “Website:

Noe dpplicable

{ix} GPS5 covrdinates of HCF of CRMWTH:

Larituae. 22.364031 (N Decimual degreesi, Longitnde.

22364031 (E Decimeal degreesi

(x) Ownership of HCF or CBMWTF:

Sterte Goverment

(xi) Status of Authorization ander the BMW
{Managementand Handing) Rules:

Authorization No.: 05-25¢BA)- 101 122061
Valid Upra: 31703:2026

{xii) Status of Conscrts under Waker Act and Air Act:

Falid Lpro: 310372024

' 2. Type of Health Care Faeility

HCF/CBMWTE Type: HCF
(i) No. of Beds{Tor Bedded Hospital): 2036.0

(i) Non-Bedded Hospital

{Clinic ur Blood Bank ar Clinical
Laboratory or Research Institute or
Veterinary Hospital or any other):

Not Applicable

(iii) Licence Number:

i

| (iv) Licence date of expiry:

3. Quantity of waste gencrated or disposed in Kg per
annum (on monthiy average basis)

Yellenv Categorv: 10932
Red Categorv: 13412

White Category: 38671

Blue Categary: 1046
Creneral Selid Waste: 25500

4. Details of the Storage, Treatment, Transportation, Processing and Disposal Facility Details

(i) Details of the on-site storage facility:

Sizer 630
Capacine:
Provision of on-site stovage: Net Applicable

NRE Modiced Caltvpe & Hospirad, 138 400 BOSE Ro4i),

r '
Fage

5
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(it) Disposal Facility: Typeof | Nomber | Capacity{ | Quantity
Treatmen | of Units | Kg/day) | Treated
t or
Equipmen Disposed(
t Kgfannu
m)
List is Empty
(iti) Quantity of recyclable wastes sold to anthorized 0.0
recyelers after treatment in ky per annant
(iv} No of vehicles wsed for collection und transportation of [0
BMW:
(\) Details of inc'mcra‘t‘i‘un, ash a;td. ET)P studge g:.:l}crated, Fype of waste Quantity Where
disposal during the treatment of wastes in K¢ per annum Generated disposal
List is Empty

(1) Name of the Comumon BMW Treatment Facility
Operator through which wastes are disposed of

Medicare Enviromment Management Pyt Lid Belgaciia, F
Road. Howrah, Pin. 711101, Pha, No. 033-0513890

5. Da vou have BMW management committee: 1o
6. Training Conducted on BMW Details

{i} Nwmber of training conducted on BMW Management: |2
(i) Dumber of personnel trained: 3t
{iii) Mutnber of personnel trained at the thme of induction: | /3
g‘iv‘p Muraber of persennel not undergone any training so 0

ar
{v)} Whether standard mangal for training is available: ey

{vi} Any other information:

Not Applicoble

7. Betails of the aceidont oteurred

(D) No. of accldent pecurred:

i

{ii} Mumber of the persens mfeeted:

f}

(3#) Remcedial Action taken:

Not dpplicable

{iv} Any Fatality sccurred, details: Not Applicable
8. Are you meeting the standards of air Pollution from the | Nor Applicablc
incinerator?, How many times in Iast yvear could not met

the standards?:

Detalls of Continuous online emission monitering systems | Nov Applicable

installed:

9, Liquid waste generated and treatment methods in place.
1iow many times you have not met the standards in a year:

Construction of ETP plant has been stared

10. Is the disinfection method or sterilization mecting the
Tog Tor standards? How many times you have nef met the
seandards in a yvear?s

Nov dpplicable

il. Any other relevant information:

Not Applicable

Date (60532024
Place 1 Koikata

Name and Signature of the Head of the Institution

NRS Mpdicad Cafiege & Hospizal, 138 400 BOSE ROALD,

Fagel
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N.R.S.Medicai College
Piant-Medicare Environmental Management Pvt. Ltd. (Howrah Facility)  Period: 01-04-2025 : 30-04-2025
Yellow Bags ("), |Red Bags (o). / [Blue Mark Box [l Whites { keo). ) |Cytotoxic Bags [Covid Yellow BagTotal
Sl No. |Collection Time Count [Weight Count [Weight Count |Weight |[Count |Weight * |Count [Weight |Count [Weight [Count Weight
1 01-04-2025 15:50:02 122 465.00 118 368.00 21 210.00 38 76.00 0 0.00 0 0.00 299 1139.00
2 02-04-2025 16:19:49 85 365.00 92 358.00 13 130.00 28 78.00 0 0.00 0 0.00 219 931.00
3 03-04-2025 16:22:57 128 425.00 135 518.00 11 110.00 29 58.00 0 0.00 Q 0.00 303 1111.00
4 04-04-2025 16:41:10 88 425.00 91 3588.00 21 210.00 24 48.00 0] 0.00 0 0.00 224 1081.00
5 05-04-2025 17:45:18 127 508.00 117 351.00 13 130.00 62 120.00 0 0.00 0 0.00 319 1109.00
6 06-04-2025 15:09:38 95 380.00 72 216.00 6 60.00 25 50.00 G 0.00 Q 0.00 198 706.00
7 07-04-2025 15:45:25 65 263.00 48 147.00 6 60.00 26 52.00 0 0.00 0] 0.00 145 522.00
8 08-04-2025 16:58:59 117 575.00 107 395.00 11 110.00 32 62.00 0 0.00 0 0.00 267 1142.00
S 09-04-2025 16:22:26 127 595.00 114 373.00 14 146.00 33 61.00 0] 0.00 0 0.00 288 1169.00
10 10-04-2025 16:15:18 128 510.00 135 450.00 14 140.00 38 72.00 0 0.00 0 0.00 315 1212.00
11 11-04-2025 16:00:29 111 480.00 125 510.00 16 160.00 32 64.00 0 0.00 0 0.00 284 1214.00
12 12-04-2025 15:05:54 129 570.00 116 417.00 S $0.00 34 62.00 0] 0.00 0 0.00 288 1139.00
13 13-04-2025 16:22:32 42 127.00 23 46.00 2 20.00 i5 30.00 0 0.00 0] 0.00 82 223.00
14 14-04-2025 17:14:16 125 495.00 128 510.00 26 260.00 52 104.00 0 0.00 0 0.00 331 1365.00
15 16-04-2025 17:43:54 145 585.00 135 510.00 8 80.00 106 212.00 o 0.00 0 0.00 394 1387.00
16 17-04-2025 16:00:04 125 510.00 135 480.00 18 180.00 45 92.00 0 0.00 O 0.00 323 1262.00
17 18-04-2025 16:20:39 115 410.00 135 610.00 12 120.00 29 68.00 0 0.00 0 0.00 291 1208.00
18 19-04-2025 15:43:42 42 170.00 72 240.00 10 100.00 12 4400 0 0.00 0 0.00 136 554.00
19 20-04-2025 16:46:41 113 383.00 104 212.00 9 80.00 24 42.00 0 0.00 0 0.00 250 727.00
20 21-04-2025 16:15:01 115 450.00 135 510.00 12 120.00 48 95.00 0 0.00 0 0.00 310 1175.00
21 23-04-2025 16:15:59 115 428.00 125 385.00 9 90.00 28 54.00 0 0.00 0 .00 277 857.00
22 24-04-2025 14:49:55 136 526.00 128 425.00 i8 180.00 92 184.00 0 0.00 0 0.00 374 1315.00
23 25-04-2025 16:23:56 112 485.00 135 510.00 10 100.00 32 64.00 0 0.00 0] 0.00 289 1159.00
24 27-04-2025 11:42:17 28 120.00 23 110.00 10 80.00 13 36.00 0] 0.00 0 0.00 74 356.00
25 28-04-2025 17:01:34 145 580.00 138 454.00 18 180.00 91 182.00 0 0.00 0 0.00 392 1396.00
26 29-04-2025 14:55:4C 112 482.00 138 518.00 17 170.00 58 116.00 0 0.00 0 0.00 325 1286.00
Total 2792 11322 2824 10061 334 3320| 1047 2126 0 0 0 0| 6997 26829
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N.R.S.Medical College
Plant-Medicare Environmental Management Pvt. Ltd. {Howrah Facility) Period: 01-2025 : 03-2025
vellow Bags { &z;.) |Red Bags r ey, |Blue Mark Box{ <y Whites C@i) + |Cytotoxic Bags [Covid Yellow Bag{Total

SINo. |Month Count |Weight - |Count |Weight = |Count Weight ' |Count Weight |Count [Weight |Count Weight |[Count [Weight
1liJan 2025 13582 5325.00f 1461 6038.00 196 1878.00 4231 1006.00 0 0.00 0 0.00) 3472! 14247.00
Z2|Feb 2025 1172 4739.00f 1033 3765.00 173) 1730.00 405 780.00 0 0.0C 0 0.00f 2783| 11034.00
3|Mar 2025 1620 4038.00f 1077 3336.00 131} 1294.00 355 728.00 0 0.00 o 0.00] 2583 89396.00

Eotal 3584 14102 3571 13139 500 4902y 1183 2514 0 0 g 0O} 8838 34657
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N.R.S.Medical College : ,
Plant-Medicare Environmental Management Pvt. Ltd. (HO\‘W’lh Facility) Period: 91-2024 1 12-2024
Yellow Bags [ #cy) [Red Bags _(&+") [Blue Mark Box ( kg)|whites (g7 |Cytotoxic ?BES Covid Yellow Bag Total

S! No. |[Month Count [Weight Count |Weight Count |Weight  |Count @ight Count|Weight |Count |Weight |Count [Weight
1)an2024 | 3284] 1043500] 3947] 12187.00] 871| 2092.00] 1304 4176001 0  0.00 0 _000| 9406]  28890.00
2|Feb2024 | 3612 1162100 4288] 12255.00] 653| 2456.00| 1176 4222001 Of 000} o  000| 9729 30554.00
3|Mar2024 | 3231 1034000 3825 11469.00] 655| 3416.00| 1227] 3997.00 Y 0.00 O] 000! 8938 29222.00
4|Apr 2024 3306 10424.00] 3885 11673.00] 652 342000 982] 332400 0 0.00 0 0.00] 8825]  28841.00
5{May 2024 | 3657{ 12064.00; 3844| 11528.00] 398 1547.00( 1211] 2871.00 0 0.00 0 0.00] 9110{  28010.00
6{Jun 2024 3914| 10363.00f 3594| 10268.00{ 325 1435.00] 1225{ 3116.00 0 0.00 0 0.00{ 9058 25182.00
7|Jul 2024 3501 11409.00] 3961| 12810.00] 362 1688.00] 1224] 3327.00 0 0.00 Y 0.00{ 9048 29234.00
8|Aug 2024 2990| 10159.00] 3251| 10884.00| 241{ 1470.00| 1002f 2988.00 0 0.00 0 0.00[ 7484 25501.00
9{Sep 2024 2821 9830.00| 2997 9915.00| 262] 1321.00] 912] 2597.00 0 0.00 0 0.00] 6992{ 23663.00
-10{0ct 2024 2735 8247.00( 3113 9652,00] 272| 2225.00] 810] 2287.00 0 0.00 0 0.00{ 6930l  22411.00
11|Nov2024 | 1931 7708.00] 1932 7313.00] 237] 1818.00] 354 960,00 0 0.00 0 0.00| 4454]  17799.00
12|Dec 2024 222 749.00] 236 842.00 14|+ s4.00] 27 144.00 ol 0.00 0 0.00{ 499 1789.00
Total 35204 113349| 38873 120796| 4942 22942| 11454 34009 0 o 0 0} 90473 291096
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B\ 2024 X

TO

The MSVP
NRS Medical Coliege and Hospital
Kolkata-14

Through proper channel

Sub: information regarding re-orientation training programme on Infection
prevention and control for house-keeping staffs for Laqushya programme.

Respected madam,

This is for your kind information that | have arranged a re-orientation training
programme on Infection prevention and control on 21.11.2024 at 12 noon to 5pm
at room no 7 attached to NS Office of NRS Medical College and Hospital.

| therefore, request you please give me permission to arrange this training
programme and arrange some refreshment forapprox.40 participants .1 shall be
highly obliged if you permit me for the same and can kindly grace the training
programme with your esteemed presence.

§

Thanking you,
With regards,
Sescooch Smi@
{eWN

TR R J\(‘K Sekadiede ornch
Nean ¢ o%

peoc \acs\-vf:\ﬁ\f' '

51l 2024

(“\‘( o /'-
}rm\i\aﬁﬁ/\oo el ‘,5/:?; !z,\\;\\\
R . \t\
ha O e Recaived a\ \
munrr*m \L

Ferwar dud to M.S.V.P

s br@w
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Nm‘smg Su perintendent
MRSM.CH., Rotkata-14
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Central Pollution Control Board

Checklist for Verification of Compliance of Provisions of BMW Rules in Health Care Facility (HCF)

General Information:

(a)

Name & Address of the HCF

Medical College and Hospital
88, College Street, PO & PS
Bowbazar, Kolkata-700073,
West Bengal

(b)

Contact person & Telephone No.

Prof.(Dr.) Anjan Adhikari
Designation: Medical Superintendent
cum Vice Principal (MSVP)

Mobile number: 983102503

(c)

Month & Year of Establishment

January 1835

(d)

Government/Trust/Private Hospital

State Government

(e)

Total no. of beds & average occupancy

Sanctioned beds: 2212 nos.
Functional beds: 1903 nos.

(f)

Consent under Water (Prevention and
Control of Pollution) Act, 1974

A copy of CTO dated 09.03.2022 is
enclosed and marked as Annexure-I

e Date of issue

09.03.2022

e Validity up to

30.06.2026

(8)

Consent under Air (Prevention and Control of
Pollution) Act, 1981

A copy of CTO dated 09.03.2022 is
enclosed and marked as Annexure-I

e Date of issue

09.03.2022

e Validity up to

30.06.2026

(h)

Authorization under Bio-medical Waste (M &
H) Rules, 1998

A copy of Authorization dated
09.03.2022 is enclosed and marked
as Annexure-ll

e Date of issue

09.03.2022

e |ssued by

West Bengal Pollution Control Board

e Validity up to

30.06.2026

(i)

Daily Operation schedule (timings)

10 AM To 11 AM on most days

(1)

Status of Annual Report submission

The Annual Report (Form 1V) has
been submitted on 21.05.2024 for
the year 2023. A copy of Annual
Report is enclosed and marked as
Annexure-lll

(k)

House Keeping and Sanitation status

Satisfactory in different wards.
However, it is not up to the mark at
the temporary storage facility due to
inadequate space.

(1)

Staff involvement
(no. of persons)

in BMW management

. Managerial/Administration
° Equipment operations
° Transportation of BMW

. Sanitation & others

As per the training imparted on Bio-
medical waste management, the
trained staff which includes the
scavenging staff are involved in BMW
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management (approx. 47 nos.)
(Annexure X)

Whether annual report submitted by HCF to
the SPCB/PCC/Any other prescribed

The Annual Report (Form 1IV) has
been submitted to WBPCB on

(m) . 21.05.2024 for the year 2023. A copy
authority .
(Date of submission and enclose a copy) of Annual Report is enclosed and
marked as Annexure-Il
Il. | Bio-medical Waste ( Sources, Storage and segregation):
. . . Wards and Operation Theatres, etc.
(a) | Sources of Biomedical Waste Generation
as per Annexure-IV
The total quantity of Bio-medical
waste generated as per Annual
Report (Form V) during the vyear
2023 is as follows:
Category: | Bio-medical  waste
generated
(Kg/annum; on
monthly avg basis):
Yellow 45490
Red 24224
White 934
Blue 1743
) ] ) Total 72382
(b) Total quantity of Bio-medical waste

generated in Kg/day and in Kg/annum;

The quantity of Bio-medical waste
generated as per the recent record
generated by the bar-coding system
during April 2025 (01.04.25-28.04.25)
is as follows:

Month & Kg/month | Kg/day
Year (avg)
Yellow 2124 75.85
Red 2058 73.5
White 537 19.17
Blue - -

A copy of the above record s
enclosed and marked as Annexure -V

(c)

Typical Categories of wastes generated (pl. indicate category wise quantity in Kg/day):

Category Category of Quantity Generated Treatment & Disposal
No. Waste (kg/day) on an average
(01.04.25-28.04.25)
1 Yellow 75.85 The biomedical waste
2 Red 73.5 generated by the HCF are
3 Blue - collected, transported,
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4 White 19.7

treated and disposed

Total 169.05

through CBWTF (M/s
Medicare Environmental
Management Pvt Ltd,
Howrah).

A copy of the service
agreement  with  the
CBWTF agreement period
from 01.12.2019 till
30.11.2029 is enclosed
and marked as Annexure
Vi

(d)

Record keeping for generation and disposal
of BMW

The record of biomedical waste
generated (category-wise no. of bags
and weight) is maintained ward-wise.

(e)

Status of segregation and storage
(colored bins, plastic bags and any other
mode)

The biomedical waste is segregated
and stored in colored bags within
identical colored bins and sharp
items are stored in puncture proof
white transculent containers.

(f)

Status of temporary storage details
(pl. indicate specific provision made by the
HCF)

e The temporary storage
facility/central waste collection
room for bio-medical waste is
situated within the premise of
the HCF as a stand-alone shed.

e The temporary storage facility
requires expansion and
maintenance.

(g)

Whether temporary storage is satisfactory
(Yes /No)

No

(h)

Status of treatment at wards and chemicals
used

The floors of the wards are washed
with 5% hypochlorite solution and
fumigation with silver nitrate(0.01%)
and hydrogen peroxide(11%) is done
on weekends at operation theatres,
as reported.

(i)

Status of House Keeping in Wards and at
source of BMW generation

Satisfactory

()

Mode of transportation of wastes from
source to the temporary storage/on-site
treatment facility

(pl. indicate type of provision made by the
HCF)

Trolleys

(k)

Provision made for on-site transportation
within HCF is satisfactory (Yes/No). Details
thereof

No. The trolleys used for
transportation of BMW within the
HCF  were observed to be
open/uncovered.

()] ‘ Category wise disposal options followed :
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Colour Coding | Waste Categories Treatment & Disposal
Red Recyclable contaminated waste
Blue e Glassware
* Metallic body |rT1pIants Treatment and disposal is done
Yellow e Human anatomical waste
) by CBWTF
e Soiled waste
e Discarded/Expired medicines
e Clinical lab waste
White Sharp objects
Green General waste such as paper, Treatment and disposal is done
cardboard boxes, packaging, by Kolkata Municipal
kitchen waste etc. Corporation.

On-site Treatment of BWM by HCF:

(a)

Total quantity of bio-medical waste treated
(Kg per day)

Deep Burial in Kg/day

Incinerable in Kg/day

Autoclaving/ Microwaving/
Hydroclaving in kg/day

Others (please specify) in Kg/day

It is sent to CBWTF.

(b)

On-site Treatment Provision by Incineration:
possess any Incinerator

Not Applicable as the HCF does not

Supplier of the Incinerator

Capacity of the Incineration in tonnes
per hour and tonnes per annum

Operation conditions of the Incineration
based on the designs/supplier

Provision made for Temperature
measurements

Daily Operation schedule (timings)

Operating conditions as per records and
as observed

Stack attached with the incinerator

Air pollution control systems attached
with the incinerator

Auxiliary fuels used for incineration

Consumption of auxiliary fuels

Name of fuel | Quantity

per day/month
a) -- -
b) -- -

Monitoring provision attached with the
stack

Storage provision at the incinerator

Fire safety measures adopted
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Log book for operation of incinerator

Type of wastes incinerated and its
characteristics

Average quantity of wastes incinerated
per day or per month or per annum

Duration of operating hours of
incineration:

Details of heat recovery system installed
with incinerator if any:

Stack gaseous emissions monitored:

Emission Parameters

Permissible Limits

Monitored Values** by
CPCB

Particulate matter (with 12% | 150 mg/Nm?3

CO; correction)

Nitrogen Oxides 450 mg/Nm?3 -

HCI 50 mg/Nm3 -

SO, Low Sulphur fuel to be | --
used

Stack Height 30 meter --

Volatile Organic compound
in ash (%)

Less than 0.01%

Temp. in Primary Chamber

800°C (+/-) 50°C

Temp. in secondary Chamber

1050°C (+/-) 50°C

Residence time in sec. 1 second

chamber

** Not applicable.

Quantity of ash generation per day or
per month or per annum

Final disposal mode of incineration ash
(also indicate characteristics)

Specific observations, if any, w.r.t.
incineration (any chlorinated
disinfectants, chlorinated plastics,
sulphur content in auxiliary fuels used
for incineration)

(c)

Autoclaving /Microwaving /Hydroclaving :

e Capacity 50 Litres (In Microbiology
department) (E-mail communicated
enclosed as Annexure Xll, Pic 13)

e Make WAAREE

Air pollution control devices attached

Capacity of shredder and make:

Operating conditions as per designs

Vertical Autoclave

Graphic or computer recording devices
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attached with the system

Operating conditions as observed in
recording system

Performance evaluation by spore testing
or routine test. Details thereof

Chemical test is used for

performance check.

Biological indicators

(d)

Onsite Wastewater Treatment:

Consumption of water per day (in kl/day)

12-15 lakh Litres (1200-1500 kL)/day,
as reported

Sources of water supply

Kolkata Municipal Corporation and
Ground water

Sources of waste water generation and
the quantity (in kl/day)

The wastewater is generated from
wards, administrative buildings,
college buildings, hostels, house-
keeping units, canteen, etc. The HCF
Kolkata Medical College, Regional
Institute of Opthalmology and School
of Tropical Medicine share the same
campus and discharge the sewage
through a common sewerage line.
The sewage initially flows through CR
Avenue, College street, Eden Hospital
road and Kolutala road. A total of 16
master pits are present in the
sewerage line which discharges the
sewage into Kolkata Municipal
Corporation drain. From there, the
sewage is conveyed to the Phears
Lane-Palmer Bazar pumping station,

as reported.

A copy of the statement and
sewerage network is enclosed as
Annexure VII.

Steps involved in Effluent Treatment
Plant (Also enclose flow chart of ETP)

ETP does not exist. A proposal for
installation of ETP having capacity of
1.5 MLD based on moving bed
bioreactor (MBBR) is under process
for administrative  approval,
reportedly.

Type of chemicals used in ETP and the
consumption (in kg/day)

Intake characteristics of ETP

Not Applicable as the HCF doesn’t
possess any ETP

of treated
Discharged

Final mode of disposal
wastewater (Reused/
through drain)

The HCF doesn’t possess any ETP.
The waste water of mixed origin fall
into 16 master pits which drain into
the Kolkata Municipal Corporation
sewerage line and finally into EKW-
terminal treatment facility through
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Palmer Bazar pumping station, as
reported.

e Compliance to the

liquid effluent:

regulatory
requirements for final disposal of treated

Parameter Prescribed norms | Monitored values in mg/| Monitored values in
(as per CTO) in except pH by WBPCB mg/| except pH by
mg/| except pH CPCB

"Field code
Pit-13 | Pit-11 | Pit-16 | S-1 S-2 S-3
pH 6.5-9.0 7.23 6.66 7.41 7.94 | 7.27 | 7.45
TSS 100 62.00 | 116.00 26.0 101 29 22
0&G 10 BDL BDL BDL BDL BDL BDL
BOD 30 5.00 50.83 17.88 4 48 11
CcoD 250 18.22 89.06 33.40 32 130 51
Bio-assay 90% survival of - -
Test fish after 96 h in
100% effluent

*S-1 (Pit no 13, Gate no. 3); S-2 (Pit no 11, Gate no 5); S-3 (Pit no 16, Gate no 8). Sample

Sewage from 16 pits falls into the Kolkata Municipal Corporation sewerage drain.
Samples were collected from three identified strategic locations. A copy of Form 1| is

enclosed and marked as Annexure VIII. Test Results are enclosed as Annexure XI.

(e)

On-site BMW Disposal

Not Applicable

Disposal by Deep Burial/ Municipal Solid
Waste Landfills/ Disposal in Open Yards
or low lying areas

Give details of sharp pit/ encapsulation
facility (pl. provide details such as size of
pit, depth in m)

Precautionary measures taken around
the sharp pit or encapsulation facility

Whether sharp pit/ encapsulation is
authorized by SPCB/ PCC/ any prescribed
authority

Give measures taken for disposal of
BMW by sharp pit/encapsulation:

Ground  Water Level and the
Characteristics around the encapsulation

pit:

Records with regard to the Deep Burial

Does the operator have record keeping
system in order to comply with the
Rules? Specify shortcomings observed
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if any.

IV. Check for the following ( indicate YES/NO):

Bio-medical waste not to be mixed
with other waste.

Needle/syringe destroyer at required
places

Segregation of waste in the coloured
containers at the source of waste
generation as per BMW Rules.
Placement of required coloured
containers at the source of waste
generation labeled with bio-hazard
symbol

Whether awareness among hospital
staff/ doctors generated?

Whether labeling of bag has been done
with respective ward no. in order to
identify its source to enable
improvement of segregation?

Whether special care is taken with
regard to mercury spillage/breakage
Deployment of posters/placards
within the hospitals

Whether requisite treatment to
segregated waste/ hand over to
CBWTF operator within 48 hours of
waste generation is imparted?
Whether waste collected in a container
of similar colour with label as per the
Rules?

Whether the person who collects BMW
maintains a register?

Type of vehicle used (closed type or
open type) for transportation for final
disposal?

Has due attention been given in
vehicles to prevent spillage/ pilferage/
loading/ unloading etc.?

The facility operator collects waste
daily or alternate day? Whether
criterion of 48 hours is complied?

Yes
Yes

Yes

Yes

Yes

No

Yes
No

Yes

Yes

Yes

Closed vehicle

No

Daily/Yes
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7

V. Other observations:

1.

The Bar-code labels are provided on the colour coded bags containing the segregated
bio-medical waste as per Rule 4(i) of the BMW rules, 2016 as depicted in Pic 7 and Pic 8.
The summary report of barcode tracking system for the month of April 2025 is attached
as Annexure V.

The infrastructure of the BMW temporary storage facility/central waste collection room
is inadequate in terms of storage space, garland drain along the periphery of the storage
facility and overall maintenance.

Bio-hazard symbol is not properly displayed outside the central waste collection room as
depicted in Pic 4.

The in-house transportation trolleys for carrying the bio-medical wastes are uncovered /
open, leading to potential chances of spillage of wastes during transportation.

Installation of ETP is under progress for treating the wastewater.

The existing sewerage lines are not separated to collect wastewater generated from
hospitals and other sources. The waste water of mixed origin fall into 16 master pits
which drain into the Kolkata Municipal Corporation sewerage line and finally into EKW-
terminal treatment facility through Palmer Bazar pumping station, as reported. As the
sewerage lines are covered, it was not possible to collect samples directly from the
sewerage line.

The bio-medical waste handling staffs are not adequately equipped with personnel
protective equipment (PPE) while handling the bio-medical wastes.

VI. | Recommendations:
Detail inspection, as per the Bio — Medical Waste Management Rules reveals the following:
e Significant improvement is advised for the storage facility of Bio-Medical waste.
VIIl. | Name (s) of the visiting official (s) with | : | The joint inspection was conducted by the
address following officials from :

1. Central Pollution Control Board, RD
Kolkata :

e Md Abdur Rafique (Sc.B)

e Dr. Premanjali Rai (SSA)

e Mr. Bodhisattwa Mondal (JLA)

Address: Central Pollution Control Board,
RD Kolkata, Block 502, Southend Conclave,
1582 Rajdanga Main Road, Kolkata-700107
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2. West Bengal Pollution Control Board:

e Dr. Rita Saha (Scientific Officer WBPCB,
and Ex-RD CPCB RD Kolkata)

e Mr. Abhik Dan (Env. Analyst)

e Md Sohaib (Lab Asst.)

Address:

West Bengal Pollution Control

Board, Paribesh Bhawan, 10A, Block-LA,
Sector-lll, Bidhannagar, Kolkata—700106

VI

Date of visit to HCF

29.04.2025

Signature of the Officials with Date

b Hes
1395,

Md Abdur Rafique {Sc.B )
CPCB

’\j-‘) t5 °{‘2/§

Mr. Abhik Dan (Env. Analyst),

WBPCB

e
Qo et

Dr. Premanjali Rai (SSA)

CPCB

rerds

Md Sohaib (Lab Asst.)

WRBPCB

:35‘;15

Mr. Bodhisattwa Mondal
(JLA), CPCB
AL

o
(el B 0%
Dr. Rita Saha }Scientific
Officer WBPCB, and Ex-RD

CPCB RD Kolkata)

L)
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PHOTOGRAPHS
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4/29/25 1:43AM

21 College Street Bowbazar Kolkata PeSidency
Division West Bengal

© 22°57'N88°36'E

Pic 1 Pic 2

Pic 1 & 2: Figure showing segregation of bio-medical waste into color coded bins
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Pic 3 (front view) Pic 41afera1 view)

Pic 3 & 4: Figure showing common waste collection centre/ temporary storage facility for BMW
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Pic 5: Figure showing trolleys for carrying BMW  Pic 6: Figure showing weighing of BMW
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Pic 7: Figure showing bar codes for BMW Pic 8: Figure showing bar code labels on the bags
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Pic 10 Pic 11
Pic 10 &11: Figure showing master pits receiving wastewater from the HCF
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Pic 12:Site proposed for ETP within the HCF premise

Pic 13: Autoclave at the HCF (Microbiology dept.)
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WEST BENGAL POLLUTION CONTROL BO%&D

‘Paribesh Bhawanl, 10k BlochH E&Seotm L]
Bidhannagjr, Kolkata - 700 166

col123277 ) 5L 8
i 1 MAR 2022

B.63. 2022

Memo No.:

Consent to Operate for Health Care Estabiishments under Section 25 & 26 of the Water (Prevention and

Control of Pollution) Act, 1974, and Section 21 of the Air {Prevention and Control of Pollution) Act, 1981,

Tne West Bengal Pollution Control Board (hereinafter referred to as State Board) under the provistans of Section
25 & 26 of the Water (Prevention & Control of Pollution) Act, 1974, as amended and Seclion 21 of the Air
tPrevention & Controt of Poliution) Act, 1981 as amended and Rules and Orders made thereunder hereby

..for its unit located at

for a pencd from ....

Establishment and to discharge ﬁqurdqefﬂuent 1
Mw&mﬁ;‘é&

KMC drain

and quantity of liquid discharg
Enviconment (Protection) Act, 1988

i i
Breach cf the conditions and/or failure to comiply withrithie direction€as set oul here render the applicant liable for
prasecuticn under the provisions of Water (Prevention & Control of Pollution) Act, 1974 and Air [Prevention &
conlroi of Pollution) Act, 1981.

The State Board reseives the right to revoke, withdraw or make any resonable variation 7 ¢change / alter the
conditions of this consent by giving one monith's notice to the applicant.

Jeo Capacity : 2534nos,

Canditions :

01 The consent s granted tocarryon, ... .. ...nos. of Palhological/diagnostic testsfireaiment of

...nos, of patients per month.

c2 The applicant shall take adequale measures 1o treat/storeidispose off.............." ...._‘..,kgsf-per maonth of

. . o

Bio-medical wastes generated from the health care establishment as specified in the Rules

03 Fhe apphcant shatl remain responsible for the quanti!y and gquality of tiquid effluent and gaseous emission.
Q4 12 bring any change ins the unit, stacks, place or poml of discharge of efffuent ete. the appllcam shail obtain
aricr pernussion of the Staie Board \\W &S\W f ﬁ:ﬂe “O\E-
. o \Wﬁgﬁ\v Palives

@1

Annexure |

3
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05 The appiicant shall take adequate measures o maintain the qualrly af the I|quod

Parameters - Permissible standards_ Cor Freq ;
pHrange 6.5 to 9.0 '

TSS Cone. not exceed 100 mg/

BOD Conc. not exceed : 30 e Mg

coD Cone. not exceed 250 ' mgH

Oil & Grease Cone. natexceed T 1p mgH

Bio-assay test 90% survival of fish after 96 hours in 100% effluent

06.  The applicant shall take adequate measures {o maintain the quality of gaseous emissions as specified
below: Annexure = I

. ack ‘ ] —
Stack hg‘it ]_i in Concentrations [in mg/Nm?] of parameters notto exceed | Frequency
attached tr?a trom o : of
me — .
to GL sPM | 80, | NO, { HCL.|.  Condiions Sampling
al 12% Cogcorreclionlco‘u%va
[strike out whichever is not applicable]
al 12% COj,mr_recliunrcm%va
[isrike outwhicheveris not apphcablel|
at 12% CogcorrectionICOﬁ'.vN
{strike oul whichever is not apphicable] | .-
07.  The applicant shall maintain the noise levels from its own sources wnhln the premises within the limit given
below :
Time . Limit in dB (A) Leg
Day Time (06 a.m. o8 p.m.) . 5o
Night Timeﬁg p.m. o 06 a.m.) 40

08 Noise levels from the DG set should be controtled by providing an acoustic enclosure or by treating the:
room acouslically. Installation of DG Set must be strictly in compliance with the recommendations of the
manuiaclurer, A proper routine and prevenlive maintenance procedure for the DG Set should be set and
lollowed in consulation with the DG Set manufacturer to prevent noise levels from deterioration with use.

03 The applicant shall maintain good house keeping, goed working condition and 1ake adequate measures
to control pollution from alf sources.

10 The applicant shall allow the officers of the Board 2o enter into applicant's premises at any reasonable
time for inspecling the unit.

17 The applicant shall make an application to the State Board in the prescribed form lor renewal of the
consent at least 60 {sixty) days before the date of expiry of this consent,

12, The estavlishment shall not undertake any expansion, modification or alteration in the exisling process
or equipment without the prior permission of the W.B.Pollution Control Board.

13. The Siate Board reserves the right to revoke this consent if at any time it is found that the health care
establishment is not meeting the standards as menuoned byW.B.R.C.B. orif the pollulion control equipment
are found to be ingperalive,

13, The applicant shall obtain Authorisation for the ganeration, cotlection, reception, slorage, transporiation,
irealment and disposal or any other form of handling of Bio-medical waste under the provisions of Sio-
Medical Waste (Management & Handling) Rules, 1998 and its amendments thereafler from the Board,

15, The unit ‘shall comply with Order of Hon'kle Nationa
d Green Trikunal
in 0.A.N0.120/2015/EZ({ Subroto Mukherjee) Vs WBPCB & Others) dtd,

22,07.2021, For and an behalf of the State Boeara
Seal

N@ ‘ﬁ""’/ “;;o\

{Member Secretary/Chief Engrjs% Wﬁfg}w Engr. !Asst Env.Engr.)
T %a\
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LANEXURE | to 'Consent to Operate' SL.No. C O} 0LB2LTT

Name: Medical College & Hospital

88, College Street, PO & PS: Bowbazar, Kol-700073.

For DG set below 800 kW H = h + 0.2 x VkVA Where H = height of exhaust stack h = height of building. b. For DG set
above 800 kW - Minimum 30 meter. In case building height is more than 30 meter Stack Height = Building height +
minimum & meter

TABLE
Power Category Emission Limits Smoke Limit  (light absorption
= -1
(/KW= cocfficient. m)
NOx+HC CcO Py
Upto [9 KW 7.5 <35 =03 <0.7
More than 19 KW upte 75 =47 <35 <03 <07
KW
More than 75 KW upta 800 <4.0 <35 <0.2 <07
KW
EMISSION STANDARDS FOR DIESEL ENGINES (ENGINE RATING MCRE THAN 0.8
MW (800 KW) ) FOR POWER PLANT, GENERATOR SET APPLICATIONS AND OTHER
REQUIREMENTS
TABLE
Parameter Areq Tolal engine Generator sets commissioning
Categer | rating of the plant date
¥ (includes existing | Before | Between | Onor
as well as new | 1.7.2003 | 1.7.2003 after
generator sets) and 1.7
1.7.2005 2005
HNOx (as NO:) A Uplo 75 MW 100 $70 710
!A1 15% Q32 ), dry bosis, 8 Upto 150 MW
i DOIMY A More then 75 MW 1100 710 360
3 More then 150 MW
MMHC [as C){at 15% Both 150 §00
O mg/Nm? AandB
Pra |t Diesel Fuels- Both 75 75
15% HID & LBO AondB
O:). furnace Qils- 8oth 150 100
mg/Nm | LSHS & FO AandB
Ky
CO {at 15% O, Both 150 150
mg/Nm? AandB
Sulphur Conient in fuel A < 2%
3 < 4%
Fuel specification For A only Up 10 5SMW Only Diesel fuels (HSD, LDO) shall
be used.
Stack neight {for Stack height shall be moaximum of the following, in meter:
generaror sets {i} 14 Q@3 Q= Tolal SO: emission from ihe plant in ka/shr.
zoemmissioned cifer (ii} Minimum 6 m. above the building where generator set
1.7.2003) is installed.
(i} 30m,

g
\\\\\V ' i s
v «\}f;ﬂ \,;5.@‘\
Vo
@lﬁ
%
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WEST BENGAL POLLUTION CONTROL BOARD  §
aribesh Bhawan R
10A, Block f LA? Sector er, ;Sidhh_nnngar '
Kolkata - 700 106

DOG13696
BMW Authorisation NO. 1 coveicmsnssneccamine. B | )
- Memo No..Q.é. 'Q’S@M )‘105 7 / 2031 Dateo'903 %22
FORM - 111
AUTHORIZATION

(Authorization for operating a facility for generation, Collection, reception, treatment, storage, transport and disposal
of biomedical wasfés as g ! i g 1anagement Rules, 2016)

| M/ Medical College & HOSpLEALL. s ervisontortar SOOI PO an occupier or

KOlkata—'i’OOO'? 3.

Generation, segrega
Collection

Storage

o o&~0 &

Packaging e,

Reception

a Q

Transportation
Medical

.....................

2
w

(i) Number of beds SRHEH:
« (if) Number ofhealthca

(iii} Installed treatmentandd

Kgperday
(iv) Areaordistance covered by

(v} Quantity of Biomedical waste hale d, Kg perday
Type of Waste Category Quantity permitted for Handling
Yellow 173,19
Red | 60, 32 |
White (Translucent) _ | O.14 l
Blue ' : L 2397 ]
This authorization shall be in force fora period. up tc»30‘06'2026 ........... from the date of issue.

4. This authorization is subject to the conditions stated overieaf and to such other conditions as may be specified in the
rules for the time being in force under the Environment (Protection) Act., 1986. :

i

WW/@(,\‘S‘}\WW/ sneef

=L R

- Authorised Signatory of théﬁ't_‘é‘tﬁ n CoF
g8l
West B

o

e


ACER
Typewriter
Annexure II


Terms and conditions of authorlzatlon H

. The authorization shall comply with the provzswns of the Env:ronment (Protectlon "end"'th'_e rules made t

under.

R

The authorization or its renewal shal! be produced for mspectlon at.the request of an officer. aut o zed by the prescribed
authority. - . Caoed :

3. The person authorized shall not rent, lend, sell transfer or otherw:se transport the blomedrcal wastes w:thout obtammg
prior permission of the prescribed authority. o - : :

4. Anyunauthorized change in personnel, equipment or: workmg condltlons as mentloned in the apphcatlon by the person-r
authorized shall constitute a breach of his authorlzatlon T

5. Itis the duty of the authorized person to take prior permlsswn of the prescrlbed authonty to close down the faeihty and
such other terms and conditions as may be stnpulated by the prescrrbed authority.

Additional Conditions :

1. Theoccupier/operator must handle & manage blo-medlcal wastes as prescrlbed in the Blo Medlcal Waste Management
Rules, 2016 and take all steps to ensure that such waste is handled wrthout any adverse effect to human health & the
environment. : . o

2. The occupier shall handle mercury bearing waste as per guldelmes 1ssued by CPCB for the "Envrronmentaliy Sound
Managetent of Mercury Waste Generated from the Health Care Facnlltles EE

3. Every authorized person shall maintain record related to generatlon, collectron temporary storage of bio-medical
wastes in accordance with rules. el 4 R

4, Nountreated waste shall be stored on51te for morethan 48 hours

The applicant shall submit an Annual Report in Form-1V. fo the Board. by 30th June every year for the perlod from
January to December of the preceding year as required under the provisions (Rule-13) of the Bio-Medical Waste
Management Rules, 2016.

6.  The West Bengal Pollution Control Board reserves its right to revoke, withdraw, make any reasonab!e variation of the
conditions of change or alter this' Authorization', ,

7. Application for renewal of Authorization shall be filed at least 60 (sixty) days before the date of expiry of this.
Authorisation. .

8, The unit shall comply with order of Hon'hle National Green Trid
unal in
OsA, No.120/z.015/EZ(Subroto Mukherjee) Vs wBPCB & Orthers) dtd,22,07, 201.}

{Authorize ﬁnatory of the State Board)
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X
Form IV

(See Rule 13)
ANNUAL REPORT

[To be submitted to the prescribed authority on or before 30th June every year for the period from January to

December of the preceding year, by the occupier health care facility(HCF), or common bio-medical waste
treatment facility (CBWTF)]

Return No ;5269847 Period : 2023

1. Particulars of the Occupier

;i) I_\i‘an;u of the authorized person (Occupier or operator of | Prof Dr Anjan Adhikari

acility).

(i} Name of HCF or CBMWTT: Medical College & Hospital, Kolkata

(i1i) Address for Correspondence: 88, College Street,

(iv) Address of Facility: 88 College Street

{v) Tel. No.: 9831012503

{vi) Fax. No.: 033 - 22551502

{vii) E-mail ID: msvomchkol@gmail.com N R ET:
(viii) URL of Website: www.medicalcollegekolkata.org - - Y L
(ix) GPS coordinates of HCF of CBMWTEF: N22.34.21.4428, E88.21.40.0572

(x) Ownership of HCF or CBMWTE" State Goverment

(xi) Status of Authorization under the BMW Authorization No.: DOO13696

(Managementand Handing) Rules: Valid Upto: 30/06/2026

(xii) Status of Consents under Water Act and Air Act.: Valid Upto: 30/06/2026 - S
2. Type of Health Care Facility

HCF/CBMWTT Type: HCF

(i) No. of Beds(for Bedded Hospital}: 2534.0

(ii) Non-Bedded Hospital

(Clinic or Blood Bank or Clinical,
Laboratory or Research Institute or
Veterinary Hospital or any other):

{iii) Licence Number: 1232

(iv) Licence date of expiry:

3. Quantity of waste generated or disposed in Kg per Yellow Category: 45490
annum (on monthly average basis) Red Category: 24224

White Category. 934
Blue Category: 1743
General Solid Waste: 182500

4. Details of the Storage, Treatment, Transportation, Processing and Disposal Facility Details

(i) Details of the on-site storage facility: Size: 120
‘ Capacity: 150
Provision of on-site storage:

Medical College & Hospital, Kolkaia, 88 College Srreef.;
Pagel

'
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(i} Disposal Facility: Type of | Number | Capacity(; Quantity
Treatmen | of Units Kgfday))r Treated
t or
Equipmen Disposed(
t Kgfannu
m)
List is Empty
(iii) Quantity of recyclable wastes sold to authorized 0.0
recyclers aflter treatment in kg per annum:
(iv) No of vehicles used for collection and transportation of |/
BMW:
(v} Details of incineration, ash and ETP sludge generated, Type of waste Quantity Where
disposal during the treatment of wastes in Kg per annum Generated disposal
List is Empty

(vi) Name of the Common BMW Treatment Facility
Operator through which wastes are disposed of:

Medicare Environmental Management Pvt Lid

5. Do you have BMW management committee:

yes

details:

Minutes of meetings attached

6. Training Conducted on BMW Details

]

(i) Number of training conducted on BMW Management: | { o
(ii) Number of personnel trained: 19 . f
(iii} Number of personnel trained at the time of induction: 19 A
(iv) Number of personnel not undergone any training so 0
far: .
{v) Whether standard manual for training is available: yes
(vi) Any other information;
7. Details of the accident occurred . .
{i) Nou. of accident occurred: 0 . '
(ii) Number of the persons affected; 0 B
(iii) Remedial Action taken: NI '
(iv) Any Fatality occurred, details: Nil
8. Are you meeting the standards of air Pollution from the Nil
incinerator?, How many times in last year could not met
the standards?: .
Details of Continuous online emission monitoring systems Nit
installed:
9. Liquid waste generated and treatment methods in place. | Nif
How many times you have not met the standards in a year:
10. 1§ the disinfection method or sterilization meeting the Nil
log for standards? How many times you have not met the

standards in a year?:

i 11. Any other relevant information: Nil

Date : 21052024
Place : Kolkaa

Name and Signature of the Head of the Institutionf

coy

Medical College & Hospital, Kolkata, 88 College Slr-eer-.L

Page?
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From 01/04/25 to 29/04/25 No of bags generated in April 2025
No of
Sl.No. Name of Ward No of beds| Yellow | Red Blue | White | Black Operation Remarks
days
1 Bmw CTVS ITU 8 28 28 6 4 28
2 SNS OT 22 22 5 4 22 22
3 M.C.H new HDU/CTVS 15 13 22 2 25
4 M.C.H 1st Floor 95 105 127 49 17 25
CB UP ORTHO OT
5 MCH 56 51 4 4 22
| 6 DAL WARD(EDEN 73 142 63 1 29
7 MCHUB/PICU-1 9 82 83 29
8 MCHUB/PICU-2 10 74 15 6 23 29
CBTOP(FEMALE
2] WARD) 49 21 21 25 3 20
10 CB TOP (MALE WARD) 52 24 17 18 14
11 MCH/GM(EDEN) 36 2 11 2 4 15
12 RICU 5 36 38 7 1 26
13 CHEST WARD 60 74 72 15 17 25
14 RCC 3rd FLOOR 28 30 42 15
RCC (FEMALE)4th
15 FLOOR 37 29 27 10 PPC 10
|36 CB UP-FEMALE 38 23 23 24 27 23
%A\? 17 CB UP -MALE 49 24 24 23 28 24
44 e P1a CTVS OT MCH 23 22 12
P et
i g
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From 01/04/25 to 29/ 04/25 No of bags generated in April 2025
No of
Sl.No. Name of Ward No of beds| Yellow | Red Blue | White | Black Operation Remarks

days
4 Bmw CTVS ITU 8 28 28 6 4 28
2 SNS OT 22 22 5 4 22 22
3 M.C.H new HDU/CTVS 15 13 22 2 25
4 M.C.H 1st Floor 95 105 127 49 17 25

CB UP ORTHO OT
5 MCH 56 51 4 4 22
6 DAL WARD(EDEN 73 142 63 1 29
7 MCHUB/PICU-1 9 82 83 29
8 MCHUB/PICU-2 10 74 75 6 23 29
CBTOP(FEMALE
9 WARD) 49 21 8 25 3 20
10 |[CBTOP (MALE WARD) 52 24 17 18 14
11 MCH/GM(EDEN) 36 9 11 2 o 15
12 RICU 5 36 38 7 1 26
13 CHEST WARD 60 74 72 15 17 25
14 RCC 3rd FLOOR 28 30 42 15
RCC (FEMALE)4th
N 15 FLOOR 37 29 27 10 PPC 10

7y C| 16 CB UP-FEMALE 38 23 23 24 27 23
%Q\DA okt 1 CB UP -MALE 49 24 24 23 28 24
e o [ &2 CTVS OT MCH 23 22 12
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From 01/04/25 to 29/04/25 No of bags generated in April 2025 ¥
No of
SI.No. Name of Ward No of beds| Yellow | Red Blue | White | Black Operation Remarks
days
39 CBTOP OT 109 102 7 10 26
MCH 2nd
FLOOR(FEMALE) 83 55 53 6 11 i |
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BARCODE TRACKING SYSTEM

HCF Name : Medica College & Hospital-Kolkata(CHOWO00000223)
HCF Address : 88,College Street,Kol-12

Summary Normal Report from 01 -04- 2025 to 28-04- 2025

Summary Report
S Container Total Scanned Total Weight Weight
No. Name Barcode Unit
1 Red 531 2058.00 Kg (6976670R-CH0223 to 7521233R-
CH0223)
2 White 240 537.00 Kg (7523466W-CH0223 to 7523705W-
CH0223)
3 Y ellow 551 2124.00 Kg (7517898Y -CH0223 to 7518475Y -
CH0223)

Vue India
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Annexure VI

Government of g Bengal .
Directorate of Health Services, Hospital Administration Branch X
Swasthya Bhawan, GN 29, Sector V
“Salt Lake City, Kolkata 91

File No. HHM/1H-07% -2020/ 7 3 Dated [&.03%. 2070

“To . "
- The Medical Superintendent cum Vice Principal

All MCHs and Teaching Institutions

. The Chief Medical Officer of Health
All Districts and Health Districts

The Superintendents
All Decentralised Hospitals

Subject: Deed of Agreement between the Department of H& FW, and New CBWTFs

5 Please find herewith the MOUs, as signed between the Department of Health &
Family Welfare, Govt. of West Bengal and New CBWTF's, namely MediCare Environmental
Management Pvt. Ltd. and M/S SNG Envirosolution Pvt. Ltd. regarding lifting, transport and
- final disposal of Bio Medical Wastes from all Govt. Health Facilities in West Bengal up fo
PHCs, in 9 zones, as mentioned in the Order, which is effective on and from 1.12.2019. .
Details are mentioned in the relevant Departmental Order, bearing Memo. No. 33-
HS(MS)/HF/O/HS(MS)/BMW-03/2019  dated 17.03.2020, as attached. The orders
regarding the remaining zones (4) will be notified later on, as mentioned in the Departmental
QOrder.
You are instructed to replicate the MOU and RFP documents, as attached, during

51gmng of the MOU by you / Hospitals, under your control and further necessary action from
* your end, with immediate effect.

Enclosure: as mentioned. W
W
e w B\
‘ D;rector of Medlcal Education irector of Health Services

West Bengal West Bengal

File No. HHM/1H-0F-2020/(1)/5/ ¥ 3 /(5D Dated (5.02. 2020

Copy forwarded for information to the:

Addl. Secretary (HS), Dept.'of H & FW, Govt. of West Bengal
Director, IPGMER, Kolkata/ STM

The Principal, All MCHs and Teaching Institutions

Jt. Secretary (MS), Dept. of H & FW, Govt. of West Bengal

In charge, IT Cell for web-posting

{
Dy. Director of Health Services

Hospital Administration

ﬁ:ﬁ"
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GOVERNMENT OF WEST BENGAL
HEALTH & FAMILY WELFARE DEPARTMENT
H.S. (M. S.) BRANCH
SWASTHYA BIHAVAN, GN-29, SECTOR-Y
SALT LAKE CITY, KOLKATA-700 091

No. 33 ~ HS(MS)/HF/O/HS (MS)/BMW-03/2019 Date: 17.03.2020

From: The Joint Seecretary
to the Government of West Bengal

To: i) The Director of Medical Education, West Bengal, Swasthya Bhavan, Kolkata — 700091
\y The Director of Health Services, West Bengal, Swasthya Bhavan, Kolkata ~ 700091

Sub: Deed of Agreement between the Department of Health & Family Welfare
and New CBMWTTs

ix,

? I am directed to inform you that 2 (two) numbers of CBMWTF, Viz. — 1) The Consortium of M/s.

Sp?ectrum .Wastt; Solution Pvt. Ltd. and Mfs. SNG Mercantile Pvt. Ltd and 2) M/s. Medicare

Environmental Management Pvt. Ltd have been assigned the task to collect, treat and dispose the bio-

medical wastes generated from different health facilities across 9 (nine) zones of the State. New Bio-

medical waste Agreements have: been signed with the said 2 (two) selected .operators for nine zones

_(enclosed). Salient points of the new agreements arc: v

| 1. Approved rate of services

2. Agreement for 5 (five) years (It is extendable for another 5 years by the First Party subject to
satisfactory performance of the Sccond Party). There is a provision for rate revision after
initial 5 years in accordance with commensurate increase in Wholesale Price Index.

PHCs covered under the services

LD

4. Supply of free bags with Bar Code 10 b provided by the operators
S Penalty clause for non-performance introduced
For remaining 4 (four) zones (1, 2,3 & 13), scparate arrangements will be intimated further. Health
facilities are requested to sign service agrecments with the respective operators.

Yours faithfully,

Enclo: as stated ‘ Sd/-

.

Joint Secretary
to the Government of West Bengal

oiv

s



o33 HS(MS)H(12)/HF/O!HS(M-S)/B;\’IW-()352()%%6 Date: 17.03.2020

Copy forwarded for information & necessary action to:-
© 1. The Member Secretary, West Bengal Pollution Control Board, Department of Environment,
Paribesh Bhawan, 10A, Block - ILA. Sceior 111, Bidhan Nagar, Kolkata- 700106
. 2. Financial Advisor, Health & Family ‘i cijure Department, Swasthya Bhawan
- The Additional Director of Health Services (AA&V), West Bengal, Swasthya ‘Bhawan
\/ The Deputy Director of Health Services (11A), West Bengal, Swasthya Bhawan

5. The CM.OH., i e (all conéerned districts / health
: districts)
6. The M.S.V.P./ Principal / Director ... (all concerned)
7. The Pay and Accounts OFfICer .o (all concerned)
- 8. The Treasury OffICer, ...ocvuiiriirn i (all concerned)
- 9. LT. Cell for web posting
+; 10. Office Copy e
. 11. Guard File : &Lﬂ_ﬁﬂ
(€. 03,270
Joint Sceretary
to the Government of West Bengal
]
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SERVICE LEVEL AGREEMENT

ghis service tevel agreement is made between Medical College & Hospital-Kolkata witih its cichss: o
A ollege Street, Kolkala-700 012, being the Occupier of the Public Hecith Facility undlen the adminbitcdici
e Department of Healih and Family Welfare, Government of West Bengal, hereinailer refened as e o

a?ariy.

And

#4/s Medicare Environmental Management Pyt Ld., represented by its DGM-Operations, with its o -
situated al # 41.F -Road , Howrah - 711 105 being a selected Operator of Common Biomeadical sl
g’treo%meni Eaciliy [CBMWTF} by the Department of Health and Family Weliare, Government of West bangal
hereinafter refened as the Second Parly.

g‘-Nhereos, lhe Department of Health and Family Welfare, Government of Wesi Bengal anct M/s Medicue
Environmental Mancagement Pvi. Ltd. have execuled a Master Service Agreement daled 299 Hoveoilba
A9 for collection, fransportation, ireatrment and disposal of Bio- Medical Waste in Public Health [aciba
Kelocted zones/ locations in the State.

dAnd whereas, the First Party is Public Health Facilily to be covered for providing services by fhe S
Py,

e

Hherefore, ihis Service Level Agreement is entered by the First Party with the Second Party for availiveg e
sorvices in accordance with the Master Service Agreament. The Master Service Agreement shall cortinah
woart of this Service Level Agreemant.

Now this indenture witnesseih and it is hereby mutuaily agreed by and belween the Purlies that s Sera s
Lavel Agreemeant execuled for Collection, Transporiation, Treatment and Disposal of Bio-Medicul ¥isle u o il
ghe in accordance with the Approved Rates & Beds and Terms & Condlitions laic down in the Masisr S
Iagreement, which shall remain volid w.e.f 15 December 2019 o 30" November 2029,

gFor Medical College & Hospitai-Kolkata For Medlcare Environmenta! Management Pvi Lid.
%(Auﬁi']orized& gnatory) . [Authorized Signtdor /
s

SWiNeEss. Witness. N
i w

G

-~ Somp Moxueezete

i

T

ko
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DEED OF AGREEMENT

The deed of Ggreemem is made on 29 Day of November, 2019 with elfect from the
15* Day ‘of December.2019, in duplicate between Depariment of Health services, Depariment

f Health & Family Welifare, Govt. of West Bengal, Swasihya Bhavan, GN 29.Sector V, Salt
'L%ke Kolka’rci ?OO O?lheremaﬁer referred Qs 1he First Party.

i

M/s: Medlccre Enwronmerﬁal Manqgemen’r Pvt. Ltd. represented by iié Deputy General |

Wanoger c:uihonzed by fhe. compqny with its registered office at é- 321089/ 10&11 ‘Gulmohar
'Avenue Rc;bhcwcn Road, Somaijiguda, Hyderabod 500082, and having Reg:onol office ai
41 F Road Belgqchlo, Howruh 71] 105, heretncﬁer called the Second Par’ry

Whereos the Flrst Party is the Heallh & Family Welfare Depur’rment of the State Govemmem

and has been vested with the respons&bmty of maintaining and developing the health care S

system in West Bengal, Public health, sanitation and hospitals qdminlgtrction_qre__ihe exclusive
re,sponmbuhines of \‘he Depar’smem

_Whereas ’rhe Second Party is the Private Limited Company dealing with coliection,
__iransportaiion ’trec:’rmen’r & dlsposol of Bio-Medical Waste hereinafter referred 1o as
Common Bio Medical Waste Treaiment Facility (CBMWTF) having iis approval from
o;ﬁpropnote authorities. :

Whereas, Dept. of Health & Family Weltare invited tender for selection of CBMWTF Operators
for Public Health Facilly in West Bengal for various locations, vide NIT No-093/HFW-
40943/13/2018 -HA daled 11/02/2019 and Comrigendum Memo no-111/HFN-40043/13/2018-

".'HAdcﬁedQS 02.2019,1 ]9 HF/O/HS[MS)/BMW -01/2019dated05.03. 2019&127!HFW—OO43/13/201 B-
H% dcled 13{)3 2019

SH‘E’%M&SM RMOMDAL

WEBCS (B
Joint Secratary
Dapartivpnt of Heglh & Family Waifare
Govi, of Wesl Ber ;ul :

<

e

-
.

o
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Whereas, M/s. Medicare Environmenta! Management Pvi. lid. submitied proposal online and
vide letter dated 29.03.2019.

And whereas, M/s Medicare Environmental Management Pvi. Lid, has been selecied as
operator of CBMWTF in locations as given in the schedule of inis agreement in persuasion 10 the
LOI vide nos-l87-HS[MS)/HF/O/HS(MS)/BMW—Dl/2019 dated 06.06.2019,188-
1~IS{MS)/HF/O/HS{MS)/BMW-OUQO]9 dated 06.06.2019.189-HS(MS) /HF/O/HS (MS}/BMW-
01/2019doted06.06.2019&1‘?O-HS(MS)/HF/O/HS(MS]/BMW 01/2019dated 06.06.2019.initial Work
Order Nos - 301 - HS(MS)/HF/O/HS(MS)/BMW-OI/20]9 dated 24.09.2019, 302
HS{MS)/HF/O/HS{MS)/BMW-01/2019 dated 24,09.2019, 303-HS (MS} /HF/O/HS (MS}/BMW-
Ol/2019&304—5-15{MS)/HF/O/HS{MS)/BMW-O]/2019 dated 24.09.2019 and Swap Order vide no -
349-HS [MS) /HF/O/HS(MS}/BMW-01/2017 dated 29.11.2019 issued by the Dept. of Health & Farmily
Weliare.

M/s. Medicare Environmental Management Pvi. Ltd. also furnished Performance Security of Rs.
34,50,350.00 (Rupees Thirty Six Lakhs Fifty Thousand Three Hundred And Fifty only) in the form of
Bank Guarantee vide No-00080100006805 of Axis pank Lid. dated 09.09.201¢ for all locations for
which LOls were issued to M/s. Medicare Environmental Management Pvi. Lid.

And therefore, for commencement of work this Master Service Agreement is enfered into by the
Parties, outlining the Terms & Conditions set out for the said work without prejudice to any
provision in the Tender conditions. The NIT & RFP documents and related amendmenls, LOIs &
Work Orders and Swap Order shall constitute part of this Agreement.

THIS INDENTURE WITNESSETH and it is here by mutually agreed by and even lhe Pariies hereto as
follaws:

This agreement shall remain valid for 5 (Five) years with effective from 1¢ Day of December, 2019
and may be exiended for another 5 (Five) years by the First Party (competent authorily) if
performance of Second Party has been found saiisfactory. After a peripd of inifial 5 (Five) years,

unit price of contracied services may be extended by commensurate increase in Wholesale
Price Index (WPI).

The First Party and the Second Party do hereby covenant as foliows:

1) THAT the Second Party shall obtain aulhorizadion from the West Bengal Pollution Control

Board for the handling. fransport & disposal of Bio- Medical Wasiedn a Common Treaiment
Facility. '

2) THAT it shall be the duty and responsibilily of the Second Party, at all fimes. to oblain,
maintain and sustain the valid regisiration, recognition and high quality and standard of its
services and to have all stalutory/ mandatory licenses, permits or approvals of the
concemed authorities under or as per the existing laws for handling, fransport and disposal
of Bio Medical Waste in @ Common Treatment Facllity including time io fime compliance of
instruction of National Green Tribunal {NGT} applicable to the Operator.

3} THAT the Second Party shall take all steps 1o ensure that the Bio Medical Wastes are handled
without adverse effect to human health and environment.

4) THAT the First Parly shall ensure facilifies under their administrative control to segregdie Bio-
Medical Waste at the point of generation in accordance with the Schedule | of BMW
Management Rules, 2016 and amendments in 2018 and in compliance with the standards
prescribed there under.

T E e e B e g e R mpmcavannd I
s DR LY TN -,-.‘\.,:'.;:T’g.;?"‘o:’_’ﬁt?”vi. 1(}
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5) THAT ihe First Party shall ensure facilities under their c:dministraiivé control to mulilate the
sharps and keep them in the Puncture Proof Containers and thereafier fransier them to the
Common Waste Collection Site.

4) THAT the First Parly shall ensure that facilities under 1heir administrative control shall establish
a Common Waste Collection Site within the hospital premises, from where wasie is fo be
collected. This Common Wasie Collection Site should be easily actessible, for collection by
ihe Second Party. Optimally, there shall be one Common Waste Collection Site in each
facility/ hospital under the administrative conirol of Hospital Administration Branch. Howeaver,
for scattered premises the First Party with the consullation of the Second Party may set up
more than one Common Collection Site.

7) THAT the Second party shall collect the segregated BMW from the identified Common Waste
Collection Site in the hospitals daily or within the fime limit as mentioned in the Bio Medical
Waste Management Rules 2016 & amendments fhereafier.

8) THAT the Second Party shall transport this segregated waste in closed container vehicle toits
tfreatment plant as per the BMW Management Rules, 2016.

9} THAT the Second Parly shall be responsible for appropriate treatmént and shredding of this
infected waste at the centralized treatment plant as per Schedule-l of the Bio Medical
Waste Managemeni Rules 2016 & amendmenis thereatter.

10} THAT the Second Party shall treat the liquid waste and effluent generated during the course
of treaiment in the Effluent Treatment Plant.

-5
11) THAT the Second Party shall be responsible for disposal of the treated wasie info secured
landfills or in recycling plants.

12) THAT the Second Party shall mainicin all the records related to waste collection from the
Healllh care facilities. This record shall include details of each colleclion such as nome of
Health facility, time & date, waste category & quantity.

13) THAT the Second Party shall maintain all relevant records and documents as required under
ihe BMW Management Rules 2016 & amendments ihereafter, Govi. notification and other
Regulatory bodies of the Stale & Distiicts.

14) THAT the collected Bio- Medical Waste material sent by the hospitals under adminisirative
control of First Party may be checked by the Second Party and necessary suggestion may
be giveh by the Second Party for improvement in the segregcﬁioﬁ of waste. The First Parly
shall ensure that facllities under their administrative control take sufficient care to avoid
mixing of Municipal Waste with Bio- Medical waste at facility level.

15) THAT the Second Parly shail conduct training to the hospital personnel of the First Party on
Bio-Medical Waste Management Rules, 2016 during induction & once in a year thereafter in
consultation with the respective Head of ine institutions. *®

16) THAT the First Party shall claim the compensation for any damage 1o the property of the
Heallh care faciliiy due to mishandling or carelessness of the personnel deployed by the
Second Party. Any misconduct such as smoking. alcohol consumplion, misbehavior etc. by
the deployed personnet of Second Party shall be dealt with legal action whatsoever and the
stime may be reported to Police by the First Party.

- R 7 IR TR S sepaepepiy PL R Y BESREREEES I o



631

17) THAT the First Party shall have right 10 change the Common Waste Treatment Facility
Operator with a notice of at least 60 days before the proposed date of terrmination in cose
second Party’s service is found to be unsatisfactory or in case the second Party is found 1o
be negligent in performing their part of contract, or no longer hplds authorization by the
west Bengat Poliution Confrol Board. No payment shall be entitled for any compensation
whatsoever in respect of such termination.

18) THAT First Party shail deduct Rs. 1/- (Rupee One) only per bed per day for non-collection of
waste 1.e non-delivery of works or delay. The penalty amount shall be recovered from the Operator
by deducting the same from the monthly hills. .

19) THAT the responsibility for the management of Common waste Colleciion Site at any
hospital would be the responsibility of the facilifies under the administrative conlrol of the Flrs
Party and the Second Party would not be held responsible for any mismanagement of the
same.

20) THAT the First Parly shall ensure at facilities under their administrative control. segregation of
the waste in specified Colour-coded Bags, Punciure Proof Conidiner and Blue Marked Box
and follow ihe slandard accepted practice regarding storage of Bio-Medical Waste, as per
BMW Management Rules 2016 and amendment thereafter. In case of repeated faiure in
mismanagement of Common Waste Collection Site, un—segrega’red/scqﬁered/mixed wasie,
the Second Party would take up the same wiih Dept. of Health & Famiy Wellare and wWesi
Bengal Pollution Conirol Board (WBPCB) for necessary corrective aglion.

21) THAT the First Party shall ensure that a designated person is available for signing the digital
manifesi/register of the collection made at the hospital/institution on a collection days. The
Second Party is not liable for any default due fo the non-availability of ihe designaied
person.

22) THAT the First Party shall pay to the Second Party the cost of &ollection, fransportation,
ireatment and final disposal of Bio-Medical Waste as mentioned in schedule provided in
Annexure-lll per bed per day. Second Party shall ensure that faciliies under the
administradive control, generate bills/invoices accordingly and submit fo the respective
heatth care facilities. The First Party shall ensure payment on time. Number ol Beds jo be
determined on the basis of 1he certification given by the facilities under the administiaiive
conirol of the First Party. =

23) THAT the Second Party shall supply standard colour coded High Molecular High Density
Polyethylene (HM- HDPE) Bags at free of cost as per estimaied Schedule as mentioned in
Annexure Il in accordance with the BMW Management Rules, 2016 and amendmenis in
2018, including complying with bar code system for bags.

24) THAT the Second Party shall af ail times abide by the job safety medsures and other statutory
requirements prevalent in india and shall keep free and indemnify the First Party from all
demands or responsibility arising from accidents or loss of life, the cause or result of which is
ine Second Party's negligence or misconduct.

25} THAT notwithstanding the provision of clauses of this contract, ihe Second Party shall not be
liable to forfeiture of its performance security, liquidated damages<or termination for default
it and 1o the extent that its delay in performance or other failure fo perform ifs obligations
under the contract is the result of an event of Force Majeure. For purposes of this clause
“force Majeure” means an event beyond ihe reasonable controt of the Secend Parly and
not involvina the Second Partv's fauli or nealiaence and not foreseeable. Such event mov
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»torce Majeure” shall not include:

{a) any event which is caused by the negligence of intentional qciion of the Second Party &

their employees. )
{b)Insufficiency of fund or inabilily to make o payment required here undear,

26) THAT the Second Party shail nofify the First Party of any maleral change in their status and
sheir shareholdings or any ofher relevant happening where such change would have an
impact on the performance of obligation under this Agreement.

27) THAT if any dispute of differences of any kind whatsoever {the decision whereof is not herein
otherwise provided for) shall arise between the First Parly and the Second Parly upon or in
relation 1o or in connection with o arising out of this Agreement, it shall be resolved amicably
by mutual consuliations.

If the Parties failed to resolve their dispute by meniioned means within 90 daiys of reporling of
dispute then either of the Parlies may give nofice 1o the other party of its intention 1[5)
commence arbitration, as hereinafter provided. The applicable arbitration procedure will be
as per the Arbitration and Conciliation Act, 1996 {26 of 1996} of India as amended from fime
io time. In that evenl the dispute or difference shall be referred to the sole arbitralion of an
officer appointed by the Dept. of Health & Family Welfare, Government of West Bengai as
the Arbilrator. &

Reference fo arbitration shall be a condifion precedent to any other action af Law or in
terms of the conditions of the NIT-093/HFW-40043/13/2018-HA dated 11.02.19. The venue ol
Ihe arbitration proceeding shall be ot Kolkata.

Witness whereof the Parties hereto have put their seal and signature on the day, month and
year first above written, *

For Dept. of Health & Family Welfare, - For Medicare Environmental
Govt. of West Bengal Management Pvit. Lid. *

Ko 1o# N

CEYARIAL T ONDAL .
GC8 (Exd)
(Authorized Sig natory); . (Authorized Signatory)

Lo Lo dnnesl e .
cest : faedire Endrormant! Mansgment PA LY
R g .

Witness: Witness:

-
L LeRe— 1.
Dy. Director of Health Services,

—~ .
Hospital Administration, R . l\}%"\“ptsr ‘QM\) ) -F_ %‘}\ } M&M?L\
Direcioratc of Health Services,

ivomenment of West Bengal
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Annexure-|

schedule for Zone wise Operaior And Rates:

Location/ Public Health Facllity upto Operator name {revised as Rate per sanctioned bed
Zone PHC level to be covered per Swap Order vide no -349- | per day inclusive of all
st HS{MS)/HF/O/HS{MS) taxes as on the date
JBMW-01/2019 dated
29.11.2019)
1 | Kalyani, Nadia(part), Hooghly M/s Medicare Environmental™| Rs 8.00 (Rupees Eight}
Nadia Management Pvt. Ltd.
(Zone 5)
2 | Belgachia, Medical College/ STM / NRS M/s Medicare Environmental | Rs 8.00 {Rupees Eight)
Kolkata MCH/ LDV Hospital/ Dental Mahagernent Pvt. Ltd.
Coliege/ IBTMEH, -
(Zone 7} Homeapathy MCH, Razabazar,

DN Dey Homeopathy MCH

3 | Ranigunj, paschim Bardhaman , Birbhum { M/s Medicare Environmental | Rs 8.00 (Rupees Eight)
paschim {part) Management Pvt. Ltd.
Bardhaman
b
{Zone 9)

4 | Haldia, Purba | Purba Medinipur , Nandigram, M/s Medicare Environmental | Rs 8.00 {Rupees Eight)

Medinipur paschim Medinipur, Jhargram | Management Pvt. Ltd.
(Zone 11)
Al
Annexure-ll
Eslimate of supply of Bags is as follows:
5| | Category of HCE Estimate of Bags in Pieces)
1 | Medical College & Hospital 100 bags per day
2 | District Hospital' 50 bags per day
H)
3 | Other Hospital 30 bags per day

Tarkt
:

éd&‘ U

DAL
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Annexure-lll

ZJone Wise Summary & Bed strenath

Si. No. Lone Tes?iirg?;. d Exi::i;i&:ad Difference Remarks
1 5 4198 4659 (461} Future Beds /
y, 7 6144 4690 1454 Hospital /

3 9 2159 2554 (395) SNCU/SNSU/CCU/
4 1 9330 7765 1565 HDU/PICU
expansion
Total 21831 194668 21463
@
lone-5
si. No. | District Healih Care Facilities Bed RH, BPHC, PHC
T Strength(DHS) ' !
1 Nadia | College of Medicine, JNM Hospital 550 MCH
2 Nadia | Gandhi Memorial Hospital 350 _ MCH
3 Nadia | Netaiji Subhas Sanatorium 50 ' Oth
4 Nadia | Ranaghat SDH 286 Oth
5 Nadia | Chakda SGH 100 Oth
6 Nadia | Santipur SGH 131 Oth
7 Nadia | Aranghata 30 RH
8 Nadia | Habibpur [Jaday Dutia) 30 RH
k4 Nadia | Haringhata 30 RH
10 Nadia | Chowgacha 10 BPHC
11 Nadia | Fulia 10 BPHC
12 Hughli | Hugli BH ' 650 DH
13 Hughli Arambagh SDH & SSH 594 e Oth
14 Hughli | Chandannagar SDH 270 Oth
15 Hughti | Srirampur SDH & SSH 582 Oth
16 Hughli | Uttarpara SGH 204 Oth
17 Huahli | Chanditalg 30 RH
18 Hughli | Dhanikhali 30 RH
19 Hughli | Haripal 30 RH
20 Hughli | Jangipara 40 RH
21 Hughli | Khanakul 40 RH
22 Hughli | Pandud 30 RH
23 Hughli | Singur 60 . RH
24 Hughli | Tarakeshwar 60 RH
25 Hughli_| Ahmedpur 30 RH
26 Hughti | Akhunilcchapasar 30 RH
27 Hughli | Daksin narayanpur 30 RH
28 Hughli | Kamarpukur 30 ) RH
29 | Hughli | Kangipur 30 ' RH
30 Hughli | Mogra 30 RH
31 Hughli | Natibpur 30 RH
an [N oot an oLl
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Ione -5

sl - I Bed

Nc;. District Healih Care Facilities{24X7) sirength(DHS) RH, BPHC, PHC
] Nadia Birohi 6 PHC
2 Nadia Kastodanga b PHC
3 MNadia Duttapulia 10 PHC
4 Nadia Sree Mayapur 10 PHC
5 | Hughli | Itachuna 10 PHC
6 | Hughii | BL Mukheree, Boinchi 10 PHC
7 {Hughi__ | Digsui 10 PHC
8 Hughli Guptipara 10 PHC
9 Hughli Gurap 10 PHC
10§ Hughli Danpur 10 PHC
11 Hughli Champsara 10 PHC
12 Hughli Furfura 10 PHC
13 | Hughli Gangadharpur 10 PHC
14 Hughii Jangi baksha 10 PHC
15 Hughli Rajyadharpur 10 PHC
16 | Hughli Sabolsinghpur 10 PHC
17 Hughli Badangan; 10 ? PHC

162
Zone -5

St District Health Care Facilities Bed RH, BPHC, PHC

Neo. Strength(DHS) ! i
i Nadia Nagaruhkra 0 NB PHC
2 Nadia Srincigar 0 NB PHC
3 Nadia Sutergachi 0 NB PHC
4 Nadia Mashra 0 g NB PHC
5 Nadia Gayeshpur 0 NB PHC
6 |Nadia | Baganchra 0 NB PHC
7 Nadia Arbandi 0 NB PHC
g Nadia Kamaipur 0 NB PHC
9 Nadia Gangnapur 0 NB PHC
10 | Nadia Gangsara 0 NB PHC
11 | Nadi ';ﬁ;”;opsgfifg?mgw ' 0 NB PHC
12 Nadia Paharpur kalinarayanpur 0 NB PHC
13 Naidia Taherpur 0] NB PHC
14 Nadia Fakirdanga 0 = NB PHC
15 Nadia Coopers PL Home & Hospital 0 NB PHC
14 Hughli Jamgram 0 NB PHC
V7 Hughli Rarmeaswarpur Gopalnagar 0 MB PHC
18 | Hughli Dwarbasini 0 NB PHC
19 M trshli Hartni M o NR PHC
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23 | Hughli Maohipalpur 0 NB PHC
24 Hughli Bakulia 0 pNB PHC
25 | Hughli Chopa 0 NB PHC
26 Hughli Khajudaha mMelki 0 & MB PHC
27 | Hughli Bhanderhati 0 NB PHC
28 | Hughli Porabazar 0 NB PHC
29 Hughli Belmuri 0 NB PHC
30 | Hughli Kamdevpur 0 NB PHC
AN Hughli Makalpur 0 NB PHC
32 | +ughli Balarambati 0 NB PHC
33 Hughli Bora 0 NB PHC
34 Hughli Bajemalia 0 NB PHC
35 | Hughii Bandipur 0 NB PHC
36 Hughli Olipur 0 NB PHC
37 | Hughii Champsara 10 i PHC
38 Hughli Talpur 0 NB PHC
39 Hughii Duttapur 0 NB PHC
40 Hughli Mundulika 0 NB PHC
41 | Hughii Guti 0 NB PHC
42 1 Hughli Rajbalhat 0 ® NB PHC -
43 Hughli Bhatiapur 0 NB PHC
44 Hughli Jangalpara 0 NB PHC
45 | Hughli Begampore 0 NB PHC
46 Hughli Rajyadharpur 10 PHC

47 Hughli Champscara

48 Hughii Tantisal

49 | Hughli Golapsundari

50 Hughli Ramchandrapur
51 Hughli Marokhana

52 | Hughli Nakundad

53 | Hughii Jiterpur NB PHC
54 Hughli Tarahai NB PHC

0 @ NB PHC
0
0
0
0
0
0
0
55 Hughii Dihibagnun 0 MB PHC
0
0
0
0
0
0
0
D

NB PHC
NB PHC
MNB PHC
NB PHC
e NB PHC

56 Hughli Moloypur NB PHC
57 | Mughli Rangtakhati NB PHC
58 1 Hughli Muthadanga NB PHC
NB PHC
NB PHC
NB PHC
NB PHC
NB PHC

159 | Hughti | Pinibatpur

i 60 Hughli Fatepur

| 61 Hughli Banskeria

62 | Hughli Bhadrakali

63 | Hughii Dumurdaha Nityanandapur PHC

e
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Ione 7
Sl No. | Districts Healih Care Facilities Bg:j::se(%%*?)’ RH, BPHC, PHC
i Kolkata | Medical College & Hospital 2010 MCH
2 Kolkaia | NRS Medical Coll. & Hospital 1890 MCH
3 Kolkata | School of Tropical Medicine 162 MCH
4 Kolkala | Lady Dufferin Victoria Hospital 278 Others
5 Kolkkata | RIO Campus 250 Oihers
6 |Kokata |R.Ahmed Dental 1130 S"C’gsn‘?g”e
7 | Kokata |1BTMEH NA Siond alons
8 Kolkata | Homeopathic MCH 50 - Homeo
? Kolkata | D.N Dey Homeopathic MCH 50 Homeo
4490
Zone 9
sl. No. Districts Health Care Faciliies Bed(gt;z?gth&: RH, BPHC, PHC
1 Paschim Burdwan | Asansol DH & SSH 750 DH
2 Paschim Burdwan | Durgapur SDH 282 Oth
3 Paschim Burdwan | Ballavpur 50 - RH
4 Paschim Burdwan | Khandra (U) 30 RH
5 Paschim Burdwan | Laudoha 30 RH
4 Paschim Burdwan | Panagarh 30 I RH
7 Paschim Burdwan | Pithaikari 30 RH
8 Paschim Burdwan | Kelgjora 30 RH
9 Paschim Burdwan § Bahadurpur 30 RH
10 Paschim Burdwan | Akalpur i0 . BPHC
i Paschim Burdwan | Ranigan; 25 BPHC
12 Birbhum Md.Bazar 30 RH
13 Birlbhum Nakrakonda 30 RH
14 Birlbhum Rajnagar 30 RH
15 | Birbhum Dubrgjpur 30 RH
16 | Birbhum Bara Chaturi 15 BPHC
17 | Birbhum Suri DH &SSH 1042 : OH

NATA
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Ione? _
sl. No. Districts F;‘;ﬁ:f;‘sé‘zr;n Strengﬁfwm) RH, BPHC, PHC

1 Paschim Burdwan Pandalxeshwar 10 PHC

2 Paschim Burdwan Barakar {AMC) 10 PHC

3 Birbhum Bharkata 10 PHC

4 Birbhum Tantipara 10 PHC

3 Birbhum Barrah 10 PHC

) Birbhum Jashpur 10 PHC

7 Birbhum Batikar 10 PHC

8 Birbhum Joydeb 10 PHC

80
lone 9
Sl No. Districts H‘;z'i?n,g:;e SirenZ?I?(DHS) RH, BPHC, PHC

1 Paschim Burdwan Malandighi 0 & NB PHC
2 Paschim Burdwan Shibpur 0 MNB PHC
3 Paschim Burdwan Shyambazar 0 N8 PHC
4 Paschim Burdwan Silampur 0 NB PHC
5 | Paschim Burdwan | Kantaberia 0 NB PHC
é Paschim Burdwan Andal 0 MB PHC
7 Paischim Burdwan Baska 0 NB PHC
8 Paschim Burdwan lchapur 0 NB PHC
9 Paschim Burdwan Jamgram 0 NB PHC
10 Paschim Burdwan Domahani 0 NB PHC
11 Paschim Burdwan Lalganj 0 NB PHC
i2 Paschim Burdwan Nuni 0 NB PHC
13 Paschim Burdwan Panuria 0 NB PHC
14 Paschim Burdwan Pramila Nazrul 0 NB PHC
15 Paschim Burdwan Sirishdanga 0 B PHC
14 Paschim Burdwaon Birkulti 0 NB PHC
17 Paschim Burdwan Chinchuria 0 NB PHC
18 Paschim Burdwan Bakhiernagar 0 NB PHC
19 Paschim Burdwan Tiral 0 NB PHC
20 Paschim Burdwan Dabor 0 N8 PHC
21 Paschim Burdwan Parbolipur 0 MNB PHC
92 | Paschim Burdwan ?}fﬁé?”mhp“r 0 NB PHC
23 Paschim Burdwan Dhenua {AMC) 0 NB PHC
24 Paschim Burdwan Dihika [AMC] 0 NB PHC
25 Paschim Burdwan ?fhisg;n Dhadka 0 NB PHC
24 Paschim Burdwan Darmra [AMC) 0 NB PHC
27 Paschim Burdwan Marichkota {[AMC) 0 MB PHC
28 Paschim Burdwan Kurnardina (AMC) 0 NE PHC
29 Paschim Burdwan Sodepur (AMC) 0 NB PHC
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33 Birbhum Puratangram 0 NB PHC
34 Birbhum Rampur 0 NB PHC
35 Birtbhum Sekeddha 0 NB PHC
36 Birbhum Bhabanipur 0 MB PHC
37 Birbhum Panchara 0 MB PHC
38 Birbhum Lokepur 0 NB PHC
39 Birbhum Balijuri 0 NB PHC
40 Birbhum Jatra 0 NB PHC
4] Birbhum Bakreshwar 0 MB PHC
42 | Bibhum SNgng;%rTnB 0 NB Oth
a
Ione 11
Sl. No Districts Health Care Facilities Sireng?t?(DHS) RH, BPHC, PHC
41 Paschim Medinipur Midnapore MCH 899 MCH
2 Paschim Medinipur Chandrakona 60 RH
13 Paschim Medinipur Daspur 30 RH
14 Paschim mMedinipur Debra S$SH 340 RH
5 Paschim Medinipur Garhbeta &0 RH
16 Paschim Medinipur | Hijl 60 RM
7 Paschim Medinipur Keshpur 30 RH
8 Paschim Medinipur Sabang 40 RH
9 Paschim Medinipur | Salboni SSH 330 RH
10 Paschim Medinipur Belda 40 RH
11 Paschim Medinipur Dwarigeric 30 RH
12 Paschim Medinipur Keshiary 30 RH
13 Paschim Medinipur Kewakole 30 RH
14 Paschim Medinipur Khirpai 30 | RH
15 Paschim Medinipur Pingla 30 RH
16 Paschim Medinipur Sonakhali 30 RH
17 Paschim Medinipur Khandroi RH 30 RH
18 Paschim Medinipur Chandrg 15 BPHC
19 Paschim Medinipur Changual 30 «| BPHC
20 Paschim Medinipur Dantan 30 BPHC
21 Paschim Medinipur Mohanpur {Bagda) 30 BPRC
22 Paschim Medinipur Vidyasagar 30 BPHC
23 Paschim Medinipur | Kharagpur SDH 292 Oth
{24 Paschim Medinipur | Ghatal SDH 550 o1 Oth
§25 Paschim Medinipur MR Bangur TB 70 Oth
: Sanatorium, Digri
| 26 Paschim Medinipur State Medical Unit 0 NB
27 Jhargram Jhargram DH £00 DH
28 Jhargram Chilkigarh 30 BPHC
29 Jhargram Binpur 30 = RH
30 Jhargram Belpahari &0 RH
31 Jhargram Mohanpur 30 RH
32 Jhargram Gopibaliavpur SSH 300 RH
33 Jhargram Tapsia 30 RH
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136

CoTaa

64

Purba Anantapur 30 RH
Medinipur
137 Purba Basulia 30 RH
Medinipur
38 Purba Bhagawanpur 30 RH
' Medinipur
| 32 Purba Gangadharbar 30 RH
Medinipur
| 40 Purba Jonubasan 30 RH
Medinipur
|4 Purba Khejurberia 30 RH
Medinipur
| 42 Purba Paikpari 30 RH
1 Medinipur
Purba Patashpur 30 RH
Medinipur
| 44 Purba Uttar 330 RH
: Medinipur Mechogram{Panskura)
| 45 Purba Amlat 30 BPHC
Medinipur
.y 46 Purba Barghashipur 30 BPHC
' Medinipur
| 47 Purba Garh Moyna 30 BPHC
: Medinipur
48 Purba Gonara 30 BPHC
Medinipur
149 Furba Tamluk DH 500 DH
: Medinipur
1 50 Purba Egra SDH & SSH 470 Oih
Medinipur
131 Purba Haldia SDH 300 Gth
Medinipur
z 52 Nandigram Erashal 30 RH
1563 Nandigram Basantia 30 RH
54 Nandigram Mugberia 30 RH
55 Nandigram Silyaberia 30 RH
1586 Mandigram Bararankua 30 RH
157 Nandigram Reapara 30 RH
58 Nandigram Majna 15 BPHC
159 Nandigram Kharipukuria 10 BPHC
160 Nandigram Kamarda 30 BPHC
_ 61 Nandigram Digha AK 0 BPHC
62 Nandigram Contai SBH 300 Otn
63 Nandigram Digha SGH 54 Oth
Nandigram Nandigrarm DH& SSH 330 DH
7505
Lone 11
sl Districts Health Care Bed RH, BPHC,
No Facilities(24x7) Strength{DHS) PHC
Paschim .
1 Medinipur Panchkhuri 10 PHC
| Paschim Godapiasal 10 PHC
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Paschim
10 PHC
7 Medinipur Khukurda
Paschim
PHC
8 | Medinipur Nutuk 10
Paschim
PHC
9 | Medinipur Gotasandha/Gaisandhya 4
Paschim
. 4 PHC
10 | Medinipur Makrampur
Paschim
1 | Medinipur Gokulpur 4 PHC
Pascihim
12 1 Medinipur Paparara 4 PHC
Paschim
13§ Medinipur Puyan 10 PHC
Paschim
14 | Medinipur Passang 10 PHC
Paschim T .
15" | Medinipur Khajraban 10 PHC
Paschim .
16 Medinipur Jaichalk/Jalchak 10 PHC
Paschim
17 | Medinipur Mohar 10 PHC
18 | Jhargram Lalgarh 10 PHC
19 | Jhargram Shilda 10 PHC
20 | Jhargram Manikpara 10 PHC
a3 { Jhargram Kultikri 10 PHC
55 | Purba Medinipur | Nandai Gajan 10 PHC
94 | Purba Medinipur | Paniparul 10 PHC
57 | Purba Medinipur | Pratapdighi 10 PHC
ng | Purba Medinipur | Bikbhishanpur 4 PHC
43 | Purba Medinipur | Pafanda 10 PHC
48 Purba Medinipur Ramchandrapur 10 PHC
! 29 | Nandigram Mahammadpur 4 PHC
i 30 { Nandigram Nayapuf 4 PHC
3] | Nandigram Daulatpur 4 PHC
a2 | Nandigram Heria 10 PRC
.| 33 | Nandigram Janka 10 PHC
34 | Nandigram Simulia 4 PHC
260 _
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Zone 11

:]I(') Districts Health Care Facliities Streggd(DHS) RH'P?‘{?C'
1 Iifesgii:i?;ur Pathra 0 NB PHC
9 i/?;g'::gur Chhototara 10 PHC

3 ’:f;gg:gur Nayabasat 0 NB PHC
4 f;fsg?rfgur Dhalhara 0 NB PHC
5 if;g::igw Anandapur 0 NB PHC
6 iAGégi!:iirgur Mohobony 10 PHC

7 ifééf?f?ié'm Bhimpur 0 {1 NBPHC
8 ;Tégi}:\ii’:;ur Parbatipur 0 NB PHC
9 ifggmur Nohary 0 NB PHC
10 Ef;glr::rg ur Sandhipur 0 NB PHC
11 ifégg{gw Charubala 0 NB PHC
12 iféﬁfﬁf‘;w Babuidanga 0 NB PHC
13 if;gﬁgur Ramijibanpur 10 PHC
14 !;?{:gi‘:irgur Ramkrishnapur 0 ¢ NB PHC
15 i?ggil:wiin;ur Jara 0 NB PHC
16 sﬁ?{igi}zgur Mangrul 0 NB PHC
17 iféﬁmm Pingal 10 PHC
18 if;;?:gu " Bhagantapur 0 NB PHC
19 zfesg::{gur Sekendari 0 NB PHC
20 PMOQEE?SW Mokrampur 0 NB PHC
71 if;g::gm Nischintapur 0 NB PHC
” PMGQSE;’SW Chaipat 0 NB PHC
23 iAﬂesgii:Eur Rhasbar 0 NB PHC
24 iféﬁ?f&r Soutia 0 NB PHC
95 l:fgg;fg ur Barakatanki 0 NB PHC
9% ]:/(\];g:;l[:gur Radhanagar 0 NB PHC
27 ﬁ’éﬁ?f?;m Amba 0 NB PHC
78 E/(\]esgi?:irgur Khemashuli 0 NB PHC
Ao I:?ESTT - Khelar 0 NB PHC
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30 Ef;g::,:ifgur Sabradhnewarpur 0 NB PHC
- if;g;:gw satyapur 0 NB PHC
a0 ;C';;::gur Kankra Shibram 0 NB PHC
. if;g;‘.:’gm Tilochonpur 0 NB PHC
| 36 iféﬁ?i&‘w Patharpur 0 NB PHC
. Fr\fggihr:.:;‘w Ganasarisha 0 NB PHC
8 ’;f;g.:::gw Boasha 0 NB PHC
.39 Eﬁg{:}tgw Harma 0 MNB PHC
w0 ‘:f;gi::i’gw Kharika 0 NB PHC
> Kf;gi":ggur Uchitpur 0 NB PHC
42 1 Jhargram Andharia 0 NB PHC
43 | Jhargram Dharampur 0 NR PHC
44 | Jhargram Laghata 0 NB PHC
45 | Jhargram Ramaarh 10 PHC
46 | Jhargram Ergoda 0 NB PHC
47 | Jhargram Odolchuha 0 NB PHC
48 | Jhargram Kapgai 0 NB PHC
49 1 Jhargram Chihchira 10 PHC
50 | Jhargram Chubka 0 MB PHC
51 | Jhargram Lauradam 0 NB PHC
52§ Jhargram Chandri 0 NB PHC
53 | Jhargram Sasra 10 PHC
54 | Jhargram Alaimpur, 0 NB PHC
55 | Jhargram Dhansol 0 NB PHC
56 | Jhargram Nota 0 NB PHC
57 | Jhargram Tentulia 10 PHC
58 | Jhargram Paihra 0 MB PHC
59 § Jhargram Chandabila 10 PHC
40 | Jhargram Jamirapal 0 NB PHC
61 | Jhargram Baligeria 0 NB PHC
62 | Jhargram Ramchandrapur 10 PHC
53 | Purba Medinipur | _Purba liahard 10 PHC
44 | Purba Medinipur | Machingn 0 NB PHC
45 | Putba Medinipur | Purbanakha 0 NB PHC
56 | Purba Medinipur | Kelomal 0 NB PHC
47 | Putba Medinipur ifg;gﬁ;gﬁmp”r 8. 0 NB PHC
48 | Purba Medinipur_| Uttar Dhalhara 0 MNB PHC
69 | Puiba Medinipur | Dakshin Gumai 0 NB PHC
70 | Purba Medinipur | Dk Damaodorpur 10 PHC
burba Medinipur | Ramehandrapur (Garh 0 NB PHC
7] Moynaj
70" | Purba Medinipur | Arangkiarana 0 NB PHC
73 | Purba Medinipur _| Dhekuya 0 NB PHC
74 | Purba Medinipur_| Joynagar 0 NB PHC
75 | Purba Medinipur Barsundara 10 PHC
76 | Purba Medinipur | Debhog 0 NB PHC
77 | Purba Medinipur Nafshal 10 PHC
72| Purba Mediniour | Beaunberia 0 NB PHC
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| 83 | Purba Medinipur | Barhat 0 NB PHC
| 84 | Purba Medinipur | Argogi 0 NB PHC
| 85 | Purba Medinipur Kajlagarh 10 PHC
:| 86 | Purba Medinipur | Siulipur 0 NB PHC
| 87 | Nandigram Maheshpur 10 PHC
'|_88_| Nandigram Boyal 0 N PHC
| 89 | Nandigram Amdabad 0 NB PHC
1 90 | Nandigram Kulberia 10 PHC
91 | Nandigram parchantalia 0 NB PHC
192 | Nandigram Banamalichaila 10 PHC
1 93 | Nandigram Deulbarh 0 NB PHC
' 94 | Nandigram Borberia 10 5 PHC
95 | Nandigram Sadihat 0 NB PHC
94 | Nandigram Gobra 0 MNB PHC
97 1 Nandigram Chandanpur 0 NB PHC
98 | Nandigram Nitmeitana 0 NB PHC
99 1§ Nandigram Hamirpur 0 MB PHC
100 | Nandigram Pichhaboni 0 NB PHC
101 | Nandigram Baraghuni 0 NB PHC
102 | Nandigram Gokhuri 0 MB PHC

- Note: Calculation of Beds for Non Bedded Unit

For Health Care Facility providing only OPD services {nonbedded) would be paying pro-rata
‘ basis with 1 bed per day equivalent fo daily average OPD of 20 patients (old & new patients) &
i average no of paiients would be calculated on monthly basis with total no of patienis coming
“to the health care facility (new, old & repeat visit) as numerater with no of working days in a
.+ month as denominator.
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Annexure VII

X

GOVERNMENT OF WEST BENGAL

ASSISTANT ENGINEER (P. W. D)

KOLKATA MEDICAL COLLEGE HOSPITAL SUB-DIVISION
88 College Street, KOLEATA -73
PH:; — 2212 1B17

Memo No.638 Date: 29.04.2025

To whom it may concern

Sub: The movement of Sewage generated from Hospital (Medical College, RIO & STM)

The Kolkata Medical College, RIO (Regional Institute of Ophthalmology) and STM (School of Tropical
Medicine) share the same campus and therefore utilize a common sewerage line. The Sewage from this
campus initially flows through CR Avenue, College Street, Eden Hospital road and Kolutola road. It reaches
the Kolkata Municipal Corporation (KMC) sewerage line through a total of 15 manhole (Mater Pit) pits along

the route. From there, the sewerage is conveyed to the Phears Lane- Poomer Bazar Pumping station via KMC

Sewerage network.

T
; . L")A" Y
Assistant Engineer, PWD

Kolkata Medical College Hospital Sub-Division

Assistant Engineer, PW.D.
Kolkata Medical College &
Hospital Sub-Division
Govt. of West Bengal
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= Government of West Bengal
Office of the MSVP
@ Medical College, Kolkata
88, College Street, Kolkata-700073
No.MCJ 1g21 2025 Date 20.02 2%
Order

A Training programme regarding LaQshya and MusQan will be heid on 25.02.2025 at 1:00 pm

at Eden Seminar room ( Eden building 1* floor) . All the scavenging staff who are reiated with

LaQshya and MusQan project are directed to report at the training venue at the said fime.
Medical Superinte nt@um vice principal
Medical College & Hospital, Kolkata

No.MCT 1§21 /1(1ed 2025 Date
Copy forwarded for information and necessary action

4) The Principal, MCH Kolkata
2) HOD of Paediatrics, MCH Kolkata
3} HOD of G&O , MCH Kolkata
4) Dr Jayanta Sanyal , Additional Medical Superintendent, MCH Kolkata
S} Sri Amit Kr Hajra Deputy Superintendent {NM), MCH Kolkata
\/ﬁ)/fhe Nursing Superintendent, MCH Kolkata
7} Smt Gargi Bonnerjee Dutta, Assistant Supdt (NM), MCH Kolkata
8} Srilayanta Das, Housekeeping Supervisor, MCH Kolkata
9) Sri Debanand Prasad, Housekeeping Supervisor, MCH Kolkata
10) Office copy ,\)5*( .
Medical Superintendent Cum vicg.vprincipal
Medical College & Hospital, Kolkata

N&.02.25%
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JOINT INSPECTION REPORT

R.G. Kar Medical College & Hospital

West Bengal Pollution Control Board (WBPCB) & Central Pollution Control Board (CPCB)

I. | General Information:
(a) | Name & Address of the HCF R.G.KAR MCH
1, KHUDIRAM BOSE SARANI
KOLKATA - 700004
(b) | Contact person & Telephone No. PROF.(DR.) SAPTARSHI
CHATTERIJEE
9674497147
(c) | Month & Year of Establishment 1916
(d) | Government/Trust/Private Hospital STATE GOVT
(e) | Total no. of beds & average occupancy 1385
(f) | Consent under Water (Prevention and Control A copy of CTO dated 19-10-2022 is
of Pollution) Act, 1974 enclosed and marked as Annexure-I
e Date of issue 19-10-2022
e Validity up to 30-06-2027
(g) | Consent under Air (Prevention and Control of A copy of CTO dated 19-10-2022 is
Pollution) Act, 1981 enclosed and marked as Annexure-I
e Date of issue 19-10-2022
e Validity up to 30-06-2027
(h) | Authorization under Bio-medical Waste (M & A copy of Authorization dated 19-
H) Rules, 1998 10-2022 is enclosed and marked as
Annexure-II
e Date of issue 19-10-2022
e Issued by WB PCB
e Validity up to 30-06-2027
(1) | Daily Operation schedule (timings) ROUND THE CLOCK 7AM -
8AM,11.30AM-12.30PM, 6PM-
11.30PM
(j) | Status of Annual Report submission The Annual Report (Form IV) has
been submitted for the year 2023. A
copy of the Annual Report is
enclosed and marked as Annexure-
111
(k) | House Keeping and Sanitation status 538 PERSONS
(I) | Staff involvement in BMW management 538 PERSONS
(no. of persons)
. Managerial/Administration 01
o Equipment operations Not available
o Transportation of BMW Not Available
. Sanitation & others 537
(m) | Whether annual report submitted by HCF to YES, A copy is provided, however,
the SPCB/PCC/Any other prescribed the date of submission is not legible,
authority the same is enclosed as Annexure-
(Date of submission and enclose a copy) 111
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II. | Bio-medical Waste (Sources, Storage and segregation):

(a) | Sources of Biomedical Waste Generation WARDS, OTS, LABS

(b) | Total quantity of Bio-medical waste generated As per annual report of 2023-2024,
in Kg/day and in Kg/annum total bio medical waste 18024

kg/annum.

(c) | Typical Categories of wastes generated (pl. indicate category wise quantity in Kg/day):

Category | Category Quantity Treatment & Disposal
No. of Waste Generated
(kg/day)
1 Yellow 49.38 Disposed through M/s Medicare
Environmental Pvt. Ltd.
2 Red 10.68 Disposed through M/s Medicare
Environmental Pvt. Ltd.
3 Blue 10.68 Disposed through M/s Medicare
Environmental Pvt. Ltd.
4 White 3.75 Disposed through M/s Medicare
Environmental Pvt. Ltd.

(d) | Record keeping for generation and disposal of The record of biomedical waste

BMW generated (category-wise no. of
bags) is maintained ward-wise by
the HCF. Copy of logbooks is
enclosed and attached as Annexure
IV.

(e) | Status of segregation and storage The color-coded bins are observed.
(colored bins, plastic bags and any other However, unsegregated waste is
mode) found at the temporary storage area.

(f) | Status of temporary storage details e The temporary storage

(pl. indicate specific provision made by the
HCF)

facility/central waste collection
room for bio-medical waste is
situated within the premises of
the HCF.

e It has been set up adjacent to a
trauma care building near the
main entrance of the HCF.

e The central waste collection
room has ventilation, and a
biohazard symbol is provided on
its gate.

e The temporary storage facility
lacks proper infrastructure and
maintenance.

e There is no adequate security
and space to manage the Bio
Medical Waste.

e The floor washing water of the
temporary storage seepage
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around the area, no garland drain
was observed.

(g) | Whether temporary storage is satisfactory No
(Yes /No)
(h) | Status of treatment at wards and chemicals The floors of the wards are washed
used with 0.5% hypochlorite solution and
other surfaces are disinfected by
Bacilo  Shield (containing 2%
glutaraldehyde), as reported.
(i) | Status of House Keeping in Wards and at Housekeeping in wards was found
source of BMW generation satisfactory, however, blood
collecting vials were inappropriately
scattered on the floor within the
blood collection units. Improper
disposal and handling of blood-
contaminated materials poses
infection control risks and violates
biomedical waste  management
protocols. Hence, overall
housekeeping standards are
unsatisfactory. (Pic-1)
(J) | Mode of transportation of wastes from source Trolleys, however, no Biohazard
to the temporary storage/on-site treatment symbols were found (Pic-2)
facility
(pl. indicate type of provision made by the
HCF)
(k) | Provision made for on-site transportation No
within HCF is satisfactory (Yes/No). Details
thereof
() | Category wise disposal options followed:
Colour Coding | Waste Treatment & Disposal
Categories
Red CONTAMINA | Treatment and disposal are done by CBWTF, M/s
TED WASTES | Medicare Environmental Pvt. Ltd.
Blue SHARP Treatment and disposal are done by CBWTF, M/s
WASTES/ Medicare Environmental Pvt. Ltd.
GLASS
Yellow ANATOMICA | Treatment and disposal are done by CBWTF, M/s
L WASTE Medicare Environmental Pvt. Ltd.
Green General waste | Treatment and disposal are done by CBWTF, M/s
such as paper, | Medicare Environmental Pvt. Ltd.
cardboard
boxes,
packaging,
kitchen waste
etc.
III | On-site Treatment of BWM by HCF:
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(a) | Total quantity of bio-medical waste treated Not Applicable
(Kg per day)

o Deep Burial in Kg/day

o Incinerable in Kg/day

o Autoclaving/ Microwaving/

Hydroclaving in kg/day
o Others (please specify) in Kg/day
(b) | On-site Treatment Provision by Incineration:

e Supplier of the Incinerator Not applicable

e Capacity of the Incineration in tonnes per Not applicable
hour and tonnes per annum

e Operation conditions of the Incineration Not applicable
based on the designs/supplier

e Provision made for Temperature Not applicable
measurements

e Daily Operation schedule (timings) Not applicable

e Operating conditions as per records and Not applicable
as observed

e Stack attached with the incinerator Not applicable

e Air pollution control systems attached Not applicable
with the incinerator

e Auxiliary fuels used for incineration Not applicable

e Consumption of auxiliary fuels Name of fuel | Quantity

per day/month
a) -- --
b) -- --

e Monitoring provision attached with the -
stack

e Storage provision at the incinerator Not applicable

e Fire safety measures adopted Not applicable

e Log book for operation of incinerator Not applicable

e Type of wastes incinerated and its Not applicable
characteristics

e Average quantity of wastes incinerated Not applicable
per day or per month or per annum

e Duration of operating hours of Not applicable
incineration:

e Details of heat recovery system installed Not applicable

with incinerator if any:

Stack gaseous emissions monitored:
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Emission Parameters Permissible Limits Monitored Values** by
CPCB
Particulate matter (with 12% | 150 mg/Nm® Not applicable
CO; correction)
Nitrogen Oxides 450 mg/Nm® Not applicable
HCI 50 mg/Nm® Not applicable
SO, Low Sulphur fuel to be | Not applicable
used

Stack Height 30 meter Not applicable
Volatile Organic compound | Less than 0.01% Not applicable
in ash (%)
Temp. in Primary Chamber 800°C (+/-) 50°C Not applicable
Temp. in secondary Chamber | 1050°C (+/-) 50°C Not applicable
Residence time in sec. 1 second Not applicable
chamber
e Quantity of ash generation per day Not applicable

or per month or per annum
e Final disposal mode of incineration Not applicable

ash (also indicate characteristics)
e Specific observations, if any, w.r.t. Not applicable

incineration (any chlorinated

disinfectants, chlorinated plastics,

sulphur content in auxiliary fuels

used for incineration)

(c) | Autoclaving /Microwaving /Hydroclaving :
e (Capacity Not applicable
e Make Not applicable
e Air pollution control devices Not applicable
attached

e Capacity of shredder and make: Not applicable
e Operating conditions as per designs Not applicable
e Graphic or computer recording Not applicable

devices attached with the system
e Operating conditions as observed in Not applicable

recording system
e Performance evaluation by spore Not applicable

testing or routine test. Details

thereof
e Biological indicators Not applicable

(d) | Onsite Wastewater Treatment:

Consumption of water per day (in
kl/day)

No information was provided

Sources of water supply

Kolkata Municipal Water

Sources of waste water generation
and the quantity (in kl/day)

No information was provided

Total Waste water generation
quantity (in kl/day)

No information is available

Steps  involved in  Effluent
Treatment Plant (Also enclose flow

As reported, an ETP is under proposal
stage
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chart of ETP)

Type of chemicals used in ETP and
the consumption (in kg/day)

Not Available

Intake characteristics of ETP

Final mode of disposal of treated

wastewater (Reused/ Discharged

through drain)

compliance to the regulatory requirements for final disposal of treated liquid
effluent:

Parameter IPrescribed Monitored Monitored
standard limits in values** in mg/l values** in mg/l
mg/l except pH as except pH of jexcept pH
per CTO CPCB WBPCB

pH 6.5-9.0 7.16 7.24

SS 100 40 18.0

0&G 10 BDL 1.14

BOD 30 11 35.00

COD 250 67 54.65

Bio-assay Test 90% survival of | * --

fish after 96 h in
100% effluent

Analysis procedures followed for
characterization of waste waster

The BOD analysis has been through IS
3025 (Part-44):1993 and pH, O&G, COD
and TSS have performed by APHA 24th
Ed. 5220 B. Part 5000.544 to 545:2023
method.

Any other mode of wastewater
disposal, Details thereof

No

(e)

On-site BMW Disposal

Disposal by Deep Burial/ Municipal
Solid Waste Landfills/ Disposal in
Open Yards or low-lying areas

No

Give details of sharp pit/
encapsulation facility (pl. provide
details such as size of pit, depth in
m)

Not Available

taken
or

Precautionary =~ measures
around  the  sharp
encapsulation facility

pit

Not Available

Whether sharp pit/ encapsulation is
authorized by SPCB/ PCC/ any
prescribed authority

Not Available

Give measures taken for disposal of
BMW by sharp pit/encapsulation:

Not Available

Ground Water Level and the

Not Available
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Characteristics around the

encapsulation pit:

e Records with regard to the Deep Not Available
Burial
IV. | Status of infrastructure (specify shortcomings observed if any):
J Treatment equipment room: No room is available
. Main waste storage room: Not Available
. Treated waste storage room: Not Available
. Generator set (size and regulatory No Information was provided
compliance details) _
. Waste treatment site security | - | NOt available
(High walls, fencing, guarded .
gates etc.) Not available
. Washing room  for  waste Not Found
containers
. Protective gear for waste handlers
V. Record keeping details:
. Does the operator have record No,
keeping system in order to comply The HCF does not maintain records as
with  the  Rules?  Specify per Rules.
shortcomings observed if any.
VI. | Monitoring Frequency Details:
. Frequency of monitoring of Not Available
incinerator/ autoclave/ microwave/
hydroclave/ ETP effluent
discharge Not Available
° name of the laboratory (specify
approved or not) Not Available
. Give details of compliance/ non-
compliance of liquid and air
emissions.
VII. | Monitoring results carried out by SPCB/ PCC:
o Incinerator gaseous stack Not Available
emissions  (attach  monitoring
results) Not Available
o Validation/  efficacy test of
autoclave/ microwave/ Not Available
hydroclave:
° ETP inlet and outlet characteristics
VIII | Whether wastes are disposed-off through common facility. If so provide details:
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Type of wastes disposed after treatment

Plastic wastes after treatment
Treated sharps

Incineration ash

Other treated solid wastes
Treated waste water

No onsite treatment was found.
Not available
Not available
Not available
Not available

IX.

Check for the following ( indicate YES/NO)

Bio-medical waste is not mixed with other
waste.

No, it is mixed with the other waste,
and it was found in the temporary
storage point. (Pic-3)

Needle/syringe destroyer at required
places

Yes

Segregation of waste in the coloured
containers at the source of waste
generation as per BMW Rules.

Yes

Placement of required coloured
containers at the source of waste
generation labeled with bio-hazard
symbol

Yes

Whether awareness among hospital
staff/ doctors generated?

Yes

Whether labeling of bag has been
done with respective ward no. to
identify its source to enable
improvement of segregation?

Yes

Whether special care is taken with
regard to mercury spillage/breakage

Not Applicable

Deployment  of  posters/placards
within the hospitals

Not Applicable

Whether requisite  treatment to
segregated waste/ hand over to
CBWTF operator within 48 hours of
waste generation is imparted?

Yes, Daily Collection is being done. As
reported by HCF

e  Whether waste collected in a No,
container of similar colour with label
as per the Rules?

e  Whether the person who collects | | Yes

BMW maintains a register?

Type of vehicle used (closed type or
open type) for transportation for final
disposal?

Closed Trolle for transportation of bio
medical waste to the temporary storage.

e Has due attention been given to Yes
vehicles to prevent spillage/ pilferage/
loading/ unloading etc.?

e The facility operator collects waste | | Daily.

daily or alternate day.? Whether
criterion of 48 hours is compiled?
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X. Other observations:
e No onsite Pre-treatment is inL;")racticed.
e During the inspection, color-coded bins were observed; however, no covered
bins were present in the wards. (Pic-4)
e The Bar-code labels are not provided on the colour coded bags containing the
segregated bio-medical waste as per Rule 4(i) of the BMW management rules,
2016.
e The infrastructure of the central waste collection room for bio-medical waste is
plagued by multiple deficiencies (Pie-5):
e Inappropriate location near public/visitor access areas creates potential health
and safety risks
e Insufficient storage space fails to accommodate the mandatory 48-hour storage
period for bio-medical waste
e Complete absence of dedicated drainage systems both inside and outside the
storage facility.
e Missing essential signage displaying contact details, phone numbers, and other
relevant operational information.
XI. | Recommendations:
l. Pre-Treatment of the Bio Medical Waste (laboratory waste, microbiological
waste, blood samples and blood bags) should be maintained as rule 4 (¢) of
BMWM Rules, 2016.
2. Adequate infrastructure should be developed for temporary storage of Bio
Medical Waste as per rule 4(b) and rule 8(7) of the BMWM Rules, 2016.
3. Establish Bar Code System as per rule 4(i) of the BMWM Rules, 2016.
XII. | Name (s) of the visiting official (s) with | : | Shr. Jagannath Koley, Junior
address Scientist, WBPCB
Shr. Chayan Gayen, AEE, RO Salt
Lake, WBPCB
Sh. Debabrata Das, Sc ‘B’, RD-
Kolkata, CPCB
XIII | Date of visit to HCF : 29.04.2025
XIV | Signature of the Officials with Date

Keepos o (e

Shr.

Junior

Jagarn“lthl fKoley, Shr. Chayart Gayen, AEE, Sh. Debabréth Das, Sc ‘B,
Scientist, WBPCB RO Salt Lake, WBPCB RD-Kolkata, CPCB
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Kolkata, West Bengal, India
Academic Bullding, R G Kar Medical College And Hospital, Bidi
Sarani, Shyam Bazar, Kolkata, West Bengal 700004, India
Lat 22.604747° Long B8.379362°
29/04/2025 12:39 PM GMT +05:30
TN 0 DEN

Pic-1: Blood Collecting Vials are scattered over the floor




& " [ opsmspc
e

B Kolkata, West Bengal, India
J83h+g®q, Bidhan Sarani, Shyambazar, Bidhan Sarani, Kolka
ngal 700004, India
Lat 22.603792" Long 88.378303°
025 11:42 AM GA

657

—

B4 GPS Map Camera

Bengal 700004, India
Lat 22.603806"° Long 88.378271°
4/2025 11:43 AM GMT +05:30
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Kolkata, West Bengal, India - / Kolkata, West Bengal, India

Jo3h+g98q, Bidhan Sarani, Shyambazar, Bidhan Sar: d J93h+g9q, Bidhan Sarani, Shyambazar, Bidhan S
West Bengal 700004, India 3 West Bengal 700004, India

Lat 22.603812° Long 88.378358° g Lat 22.603809° Long 88.378346°

29/04/2025 10:55 AM GMT +05:30 29/04/2025 11:00 AM GMT +05:30

Pic-3: Unsegregatted Waste was found at temporary storage Facility




Kolkata, West Bengal, India

R G Kar Medical College And Hospital, 105, Khudiram
Bidhan Sarani, Belgachia, Kolkata, West Bangal 7000(
Lat 22.603659° Long 88.37787°

29/04/2025 1 2 AM GMT +05:30
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a GPS Map Camera

8 Kolkata, West Bengal, India
R G Kar Medical College And H al, 1, Khudiram Bose Saranl,
Bidhan Sarani, Shyam Bazar, Kolkata, West Bengal 700004, India
Lat 22.803684° Long 88.377862°
29/04/2025 11:33 AM GMT +05:30

Pic-4: Open Color-Coded Bins at Hospital Wards
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Pic-5: Temporary Storage Facility




WEST BENGAL POLLﬁﬁl1 ION CONTROL BOARD

‘Paribesh Bhawan', 10A, Block — LA, Sector lil
Bldhannagar Kolkata - 700 106

HemoNo-:2-8/23/@”/5/’7/“/979/‘2005 Date /9,_/(0. zﬂzL

Consent to Operate for Health Care Establishments under Section 25 & 26 of the Water {Prevenhon and

Conlrol of Poliution) Act, 1974, and Section 21 of the Air (Prevention and Control of Pollution) Act, 1981.

The West Bengal Pollution Control Board (hereinafter referred to as State Board) under the provisions of Sectxm
25 & 26 of the Water (Prevention & Control of Pollution) Act, 1974, as amended and Section 21 of the Air
(Prevention & Control of Pollution) Act, 1981, as amended and Rules and Orders made thereunder herelby

B the Health Care

Establishment and to dieeHaTge liqui ghe . e nos. of outlets/outfalis

through stack(s)

in accordance with the cond . B cor DYidie Wy day

and quantity of liquid discharge > i sha eed the peymissible limit as spedﬁned in the
Environment {Protection) Act. 1986 : .

Breach of the conditions and/or failure to comply with the difections as set out here rencer the applicant liable for
prosecution under the provisions of Water (Prevention & Control of Poliu!non)) Act, 1974 and Air {Prevention &
control of Pollution) Act, 1981.

The State Board reserves the right to revoke, withdraw or make any resonable variation / change / alter the
conditions of this consent by giving one month's notice to the applicant.

RBal cﬁoﬁu\ﬁ | 285 wos.

Conditions :

01. The consent is granted to carry on............="___...._._nos. of Pathological/diagnostic testsitreatment of
L DRI, S S ... SO nos. of patients per monti.

02.  The applicant shall take adequate measures to treat/store/dispose oﬁ52 2@ kgs.'-per menth of
Bio-medical wastes generated from the health care establishment as specified in the Rules.

03. The applicant shall remain responS|ble for the quanhty and quality of iqmd effluent and gaseous elmssnon_ -

04 Tobmganydtangemme.gnmstacks_pboeorpo.ﬁofdnsdratgeo!eﬂhentek:.ﬂneapphntshal ptain




The applicant shall take adequate measures to gél%ain the quality of the liquid effluent as specified below: “

05.
Parameters Permissible standards Frequency of Sampling
pH range &S o 90
TSS Conc. not exceed { 6D mg/1 aéMb@/
BOD Conc. not exceed 3° mg/1. _
COoD Conc. not exceed XL0 mg/1 &
‘Oil & Grease Conc. not exceed (O mg/1
Bio-assay test 90% survival of fish after 96 hours in 100% effluent

06. The applic?)ﬁ?shall take adequate measures to maintain the quality of gaseous emissions as specified -
, (02

below : ‘ A "MMoxwse - 1
: Stack ' :
Stack height in Concentrations [in mg/\m?] of parameters notto exceed | Frequency
attached of
metre from )
to GL SPM | SO, | NO. | HOL Conditions Sampling
at 12% CO,correction/CO1%viy
b -, [srke out whichever s not appiicabie]| *\.
STk at 12% CO _correction/CO1%viv
e [strike out whicheveris not applicable]
at 12% CO,correction/CO1%viv >
[strike out whichever is not applicable]

07.  The applicant shall maintain the noise levels from its own sources within the premises within the limit given
below : ) '

Time
- e
Day Time (06' a.m.to 0{) p.m.)

Night Time;QQ/p.m. to 06 a.m.)
1

Limit in dB (A) Leg
5o
4 0

08.  Noise levels from the DG set should be controlled by providing an acoustic enclosure or by treating the-
room acoustically. Installation of DG Set must be strictly in compliance with the recommendations of the
manufacturer, A proper routine and preventive maintenance procedure for the DG Set should be setand
followed in consulation with the DG Set manufacturer to prevent noise levels from deterioration with use.

08.  The applicant shall maintain good house keeping, good working condition and take adequate méasures
to control pollution from all sources. .

10.  The applicant shall allow the officers of the Board to enter into applicant’s premises at any reasonable
time for inspecting the unit.

11.  The applicant Shﬁzllo ake an ap Iicatitg\ to the State Board in the prescribed form for renewal of the
consent at least-éa-rz)&‘y) ays befor thgdard of expiry of this consent.

12. The establishment shall not undertake any expansion, modification or alteration in the existing process
or equipment without the prior permission of the W.B.Pollution Control Board.

13.  The State Board reserves the right to revoke this consent if at any time it is found that the health care
establishment is not meeting the standards as mentioned byW.B.P.C.B. or if the pollution control equipment
are found to be inoperative.

1q. The applicant shall obtain Authorisation for the generation, collection, reception, storage, transportation,
treatment and disposal or any other form of handling of Bio-medical waste under the provisions of Bio-
Medical Waste (Management & Handling) Rules, 1998 and its amendments thereafter from the Board.

e P/f @(Z,Q—-— Anviex wre ZZ—».

For and an behalf of the State Boara

Seal
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NNEXURE | to 'Consent to Operate' SI. No. C0123297

Name of the unit: R. G. Kar Medical College & Hospital
1, Kshudiram Bose Sarani, Kolkata- 700004

a. For DG set below 800 kW H = h + 0.2 x VkVA Where H = height of exhaust stack h = height of building.

b. For DG set above 800 kW - Minimum 30 meter. In case building height is more than 30 meter Stack Height =
Building height + minimum 6 meter

TABLE
Power Category Emission Limits Smoke Limit (light absorption
(&/kW-hr) coefficient, m")
NOx +HC CcO PM

Upto 19 KW <75 9.3 <03 <07

More than 19 KW upto 75 <4.7 3.5 <03 <0

KW

More than 75 KW upto 800 <40 3.5 0.2 <07

KW

EMISSION STANDARDS FOR DIESEL ENGINES (ENGINE RATING MORE THAN 0.8
MW (800 KW) ) FOR POWER PLANT, GENERATOR SET APPLICATIONS AND OTHER

REQUIREMENTS
TABLE
Parameter Areqa Total engine Generator sets commissioning
Categor | rating of the plant date
¥ (includes existing | Before | Between | Onor,
as well as new | 1.7.2003 | 1.7.2003 after
generator sets) and 1.7
1.7.2005 2005
NOx (as NOg} A Upto 75 MW 1100 970 710
(AT 15% Oz } , dry basis, B Upto 150 MW
in ppmv A More then 75 MW 1100 710 360
B More then 150 MW
NMHC {as C){at 15% Both 150 100
Og), mg/Nm? AondB
PM (at | Diesel Fuels- Both 75 75
15% HSD & LDO A and B
Oa), Fumnace Oils- Both 150 100
mg/Nm | LSHS & FO A and B
3
CO [at 15% O], Both 150 150
mg/Nm? AandB
Sulphur Content in fuel A, < 2%
B < 4%
Fuel specification For A only Up to 5SMW Only Diesel fuels (HSD, LDQ] shall
be used.
Stack height {for Stack height shall be maximum of the following, in meter:
generator sets (i} 14 Q°3, Q= Total SOz emission from the plant in kg/hr.
commissioned after (i) Minimum é m. above the building where generator set
1.7.2003) is installed.
(iiiy 30 m.

qu,)o-”“/
Senior Environmental £ngineer

_Bio-medical Waste Management Cell

West Bengal Pollution Control Board
Senior Environmental Engineer

Bio-medical W.M. cell
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Annexure Il to ‘Consent to Operate’ SI. No. CO123297

Additional Conditions issued to: R. G. Kar Medical College & Hospital
1, Kshudiram Bose Sarani, Kolkata- 700004

1. The unit should comply with the Order of the Hon’ble National Green Tribunal vide O. A No.
120/2015/EZ (M.A. No. 1187/2016/EZ) dated 22-07-2021 and the conditions stipulated in the
previous ‘Consent to Operate’ vide memo no. 18/2S/CON(BM)-1979/2005 dated 12/08/2020.

Guidelines for Management of Healthcare Waste as per Biomedical Waste Management Rules, 2016
published by the Central Pollution Control Board should be followed.

M\Q/\Nd)_J?[)‘p. [0, 22 L
\/
Senior Environmental Engineer

Bio-medical Waste Management Cell
West Bengal Pollution Control Board
genior Environmental Engineer
Bio-medical W.M. cell
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JOINT INSPECTION REPORT

Lady Dufferin Victoria Hospital

West Bengal Pollution Control Board (WBPCB) & Central Pollution Control Board (CPCB)

I. | General Information:
(a) | Name & Address of the HCF
Lady Dufferin Victoria Hospital,
1, Raja Rammohan Roy Sarani,
Kolkata-700009.
(b) | Contact person & Telephone No. Ms. Sayani Roy Chatterjee,
Asst. Superintendent,
Mob: 8697068726.
(c) | Month & Year of Establishment 1898
(d) | Government/Trust/Private Hospital State Government
(e) | Total no. of beds & average occupancy 278
(f) | Consent under Water (Prevention and Control A copy of CTO dated 17.05.2022 is
of Pollution) Act, 1974 enclosed and marked as Annexure-I
e Date of issue 17.05.2022
e Validity up to 30.04.2027
(g) | Consent under Air (Prevention and Control of A copy of CTO dated 17.05.2022 is
Pollution) Act, 1981 enclosed and marked as Annexure-I
e Date of issue 17.05.2022
e Validity up to 30.04.2027
(h) | Authorization under Bio-medical Waste (M & Yes
H) Rules, 1998
e Date of issue 17-05-2022
e Issued by WBPCB
e Validity up to 30-04-2027
(1) | Daily Operation schedule (timings) 06:00 AM to 07:00 AM, 01:00 PM
to 02:00 PM & 07:00 PM to 08:00
PM
(j) | Status of Annual Report submission Yes
(k) | House Keeping and Sanitation status Yes
(I) | Staff involvement in BMW management 157
(no. of persons)
o Managerial/Administration 9
. Equipment operations 94
. Transportation of BMW 54
. Sanitation & others 54
(m) | Whether annual report submitted by HCF to Yes
the SPCB/PCC/Any other prescribed
authority
(Date of submission and enclose a copy)
II. | Bio-medical Waste (Sources, Storage and segregation):
(a) | Sources of Biomedical Waste Generation \ : \ Ward, Pathology, Radiology, OPD.
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(b) | Total quantity of Bio-medical waste generated The total quantity of Bio-medical
in Kg/day and in Kg/annum waste generated as per Annual
Report (Form IV) during the year
2023 is as follows:
Category: | Bio-medical = waste
generated
(Kg/annum):
Yellow 1385
Red 581
White 25
Blue 128
Total 2119
Daily collection report:
(MEDICARE)
28.04.2025- 62 kg
29.04.2025- 82 kg
30.04.2025- 78 kg
(c) | Typical Categories of wastes generated (pl. indicate category wise quantity in Kg/day):
2119 kg/annum as per annual report 2023-2024.
Category: | Bio-medical = waste
generated
(Kg/annum):
Yellow 1385
Red 581
White 25
Blue 128
Total 2119
(d) | Record keeping for generation and disposal of
BMW Yes
(e) | Status of segregation and storage
(colored bins, plastic bags and any other Yes
mode)
(f) | Status of temporary storage details Yes
(pl. indicate specific provision made by the
HCF)
(g) | Whether temporary storage is satisfactory
(Yes /No) Yes
(h) | Status of treatment at wards and chemicals No
used
(1) | Status of House Keeping in Wards and at Satisfactory




667

source of BMW generation

(j) | Mode of transportation of wastes from source Hand Trolley.
to the temporary storage/on-site treatment
facility
(pl. indicate type of provision made by the
HCF)
(k) | Provision made for on-site transportation Yes
within HCF is satisfactory (Yes/No). Details
thereof
(1) | Category wise disposal options followed :
Colour Coding | Waste Categories Treatment & Disposal
Red Recyclable contaminated | Treatment and disposal are done by
waste CBWTF
Blue e (Glassware Treatment and disposal are done by
Metallic body implants CBWTF
Yellow e Human anatomical Treatment and disposal are done by
waste CBWTF
e Soiled waste
e Discarded/Expired
medicines
Clinical lab waste
White Sharp objects Treatment and disposal are done by
CBWTF
III | On-site Treatment of BWM by HCF: N/A.
(a) | Total quantity of bio-medical waste treated
(Kg per day)
o Deep Burial in Kg/day Not Applicable
. Incinerable in Kg/day Not Applicable
o Autoclaving/ Microwaving/ Not Available
Hydroclaving in kg/day
o Others (please specify) in Kg/day Not Applicable
(b) | On-site Treatment Provision by Incineration:
e Supplier of the Incinerator Not Applicable
e Capacity of the Incineration in tonnes per Not Applicable
hour and tonnes per annum
e Operation conditions of the Incineration Not Applicable
based on the designs/supplier
e Provision made for Temperature Not Applicable
measurements
e Daily Operation schedule (timings) Not Applicable
e Operating conditions as per records and Not Applicable
as observed
e Stack attached with the incinerator Not Applicable
e Air pollution control systems attached Not Applicable




668

with the incinerator
e Auxiliary fuels used for incineration Not Applicable
e Consumption of auxiliary fuels Name of fuel | Quantity
per day/month
a) -- --
b) -- --
e Monitoring provision attached with the Not Applicable
stack
e Storage provision at the incinerator Not Applicable
e Fire safety measures adopted Not Applicable
e Log book for operation of incinerator Not Applicable
e Type of wastes incinerated and its Not Applicable
characteristics
e Average quantity of wastes incinerated Not Applicable
per day or per month or per annum
e Duration of operating hours of Not Applicable
incineration:
e Details of heat recovery system installed Not Applicable
with incinerator if any:

Stack gaseous emissions monitored: Not Applicable

Emission Parameters Permissible Limits Monitored Values** by
CPCB
Particulate matter (with 12% | 150 mg/Nm? Not Applicable
CO> correction)
Nitrogen Oxides 450 mg/Nm? Not Applicable
HCI 50 mg/Nm?> Not Applicable
SO, Low Sulphur fuel to be | Not Applicable
used
Stack Height 30 meter Not Applicable
Volatile Organic compound | Less than 0.01% Not Applicable
in ash (%)
Temp. in Primary Chamber 800°C (+/-) 50°C Not Applicable
Temp. in secondary Chamber | 1050°C (+/-) 50°C Not Applicable
Residence time in sec. 1 second Not Applicable
chamber
** Not applicable.
e Quantity of ash generation per day or per Not Applicable
month or per annum
e Final disposal mode of incineration ash Not Applicable
(also indicate characteristics)
e Specific observations, if any, w.r.t. Not Applicable
incineration (any chlorinated
disinfectants, chlorinated plastics,
sulphur content in auxiliary fuels used for
incineration)
(c) | Autoclaving /Microwaving /Hydroclaving : Not Available
e Capacity ‘ : ‘ Not Available

1€
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e Make Not Available

e Air pollution control devices attached Not Available

e Capacity of shredder and make: Not Available

e Operating conditions as per designs Not Available

e Graphic or computer recording devices Not Available
attached with the system

e Operating conditions as observed in Not Available
recording system

e Performance evaluation by spore testing Not Available
or routine test. Details thereof

e Biological indicators Not Available

(d)

Onsite Wastewater Treatment:

Consumption of water per day (in kl/day)

No information is provided

Sources of water supply

No information is provided

Sources of waste water generation and
the quantity (in kl/day)

No information is provided

Total Waste water generation quantity (in
kl/day)

No information is provided

e Steps involved in Effluent Treatment Not Available
Plant (Also enclose flow chart of ETP)

e Type of chemicals used in ETP and the Not Applicable
consumption (in kg/day)

e Intake characteristics of ETP Not Applicable

Final mode of disposal of treated
wastewater (Reused/ Discharged through
drain)

Discharge through KMC Drain and
pumped in Palmer Bazar Pumping
Station.

compliance to the regulatory requirements for final disposal of treated liquid

effluent:

Parameter IPermissible Monitored Monitored
limits in mg/1 values** in mg/l values** in mg/l
except pH as per |except pH |except pH
CTO CPCB WBPCB

pH 6.5-9.0 7.7 7.72

SS 100 25 22.00

0&G 10 BDL BDL

BOD 30 16 22.63

COD 250 87 64.76

Bio-assay Test 90% survival of | * --

fish after 96 h in
100% effluent

*The CPCB RD Kolkata Laboratory does not have that facility.

** Not applicable.

e  Analysis

procedures

followed

for ‘ : ‘ The BOD analysis has been through

[
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characterization of waste waster

IS 3025 (Part-44):1993 and pH,
0&G, COD and TSS have
performed by APHA 24th Ed. 5220
B. Part 5000.544 to 545:2023
method.

e Any other mode of wastewater disposal, No
Details thereof
(e) | On-site BMW Disposal
e Disposal by Deep Burial/ Municipal Not Applicable
Solid Waste Landfills/ Disposal in Open
Yards or low lying areas
e (Qive details of sharp pit/ encapsulation Not Applicable
facility (pl. provide details such as size of
pit, depth in m)
e Precautionary measures taken around the Not Applicable
sharp pit or encapsulation facility
e  Whether sharp pit/ encapsulation is Not Applicable
authorized by SPCB/ PCC/ any
prescribed authority
e Give measures taken for disposal of Not Applicable
BMW by sharp pit/encapsulation:
e Ground Water Level and the Not Applicable
Characteristics around the encapsulation
pit:
e Records with regard to the Deep Burial : | Not Applicable
IV | Status of infrastructure (specify shortcomings observed if any):
o Treatment equipment room: Not Found
. Main waste storage room: Southern West Side of the Hospital.
J Treated waste storage room: N/A.
. Generator set (size and regulatory IxISKVA, 1X40KVA &
compliance details) 1X250KVA.
. Waste treatment site security (High
walls, fencing, guarded gates etc.) Yes
. Washing room for waste containers
. No.
. Protective gear for waste handlers
Yes
V. | Record keeping details:
J Does the operator have record keeping No,
system in order to comply with the The HCF does not maintain records
Rules? Specify shortcomings observed as per Rules.
if any.
VI | Monitoring Frequency Details: N/A

Frequency of monitoring of incinerator/
autoclave/ microwave/ hydroclave/
ETP effluent discharge

name of the laboratory (specify

Not Available

Not Available

1%
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approved or not)

o Give details of compliance/ non- Not Available
compliance of liquid and air emissions.
VI | Monitoring results carried out by SPCB/ PCC:
L
o Incinerator gaseous stack emissions Not Available
(attach monitoring results)
. Validation/ efficacy test of autoclave/ Not Available

microwave/ hydroclave:
ETP inlet and outlet characteristics

Last sampling done on 22-01-2022.

(As reported by HCF)

VI | Whether wastes are disposed-off through common facility. If so provide details:
II | NA

Type of wastes disposed after treatment

. Plastic wastes after treatment No onsite treatment was found.

o Treated sharps Not available

. Incineration ash Not available

o Other treated solid wastes Not ava@lable

. Treated waste water Not available
IX | Check for the following (indicate YES/NO): Yes

Bio-medical waste not to be mixed with
other waste.

Needle/syringe destroyer at required
places

Segregation of waste in the coloured
containers at the source of waste
generation as per BMW Rules.
Placement of required coloured
containers at the source of waste
generation labeled with bio-hazard
symbol

Whether awareness among hospital
staft/ doctors generated?

Whether labeling of bag has been done
with respective ward no. in order to
identify  its  source to  enable
improvement of segregation?

Whether special care is taken with
regard to mercury spillage/breakage
Deployment of posters/placards within
the hospitals

Whether  requisite  treatment to
segregated waste/ hand over to CBWTF
operator within 48 hours of waste
generation is imparted?

No

Yes

Yes

Yes

Yes

N/A

Yes

Yes

Yes

104
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Whether waste collected in a container
of similar colour with label as per the
Rules?

Whether the person who collects BMW
maintains a register?

Type of wvehicle used (closed type or
open type) for transportation for final
disposal?

Has due attention been given in
vehicles to prevent spillage/ pilferage/
loading/ unloading etc.?

The facility operator collects waste
daily or alternate day? Whether
criterion of 48 hours is complied?

Yes
Closed Type.

Yes

Yes

X. Other observations:
1. Biohazards symbols were not present over the bins. (Pie-1).
2. No Pre- treatment facility was found for disposing the microbiological, blood
samples and blood bags.
3. The Bar-code labels are not provided on the colour coded bags containing the
segregated bio-medical waste as per Rule 4(i) of the BMW management rules,
2016.
XIL. Recommendations:
l. Pre-Treatment of the Bio Medical Waste (laboratory waste, microbiological
waste, blood samples and blood bags) should be maintained as rule 4 (c) of
BMWM Rules, 2016.
2. Establish Bar Code System as per rule 4(i) of the BMWM Rules, 2016.
XII. Name (s) of the visiting official (s) with Mrs. Parna Maitra, AEE. RO-
address Kolkata, WBPCB
Mr. Jagannath Koley, Jr. Scientist,
WBPCB
Mr. Debabrata Das, Sc- ‘B’, RD-
Kolkata, CPCB
XIIT | Date of visit to HCF 30.04.2025
XIV | Signature of the Officials with Date

k"}\dﬁw{@k /TM ’ ';979.

Shr.  Jagannath K\qlcy, Smt. Parna Maitra, AEE, Sh. Debabrata Das, Sc ‘B’,
Junior Scientist, WBPCB RO Kolkata, WBPCB RD-Kolkata, CPCB
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Kolkata, West Bengal, India

166c, Raja Ram Mohan Sarani Rd, Baithakkhana, Kolkata,
West Bengal 700009, India

Lat 22.569013° Long 88.365676°

30/04/2025 11:36 AM GMT +05:30
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675 Annexure-| i
- 188 |

WEST BENGAL POLLUTION CONTROL BOARD g

‘Paribeah Bhawan', 10A, Block ~ LA, Sector Il
Bldhannagar. Kolkata - 700 108
0123288

Memona 172 28 [Con (Bm)- 139.3/2002 f? 05.2022

Consenl to Operato for Mealth Care Eslablishments under Section 25 & 26 of the Waler (Prevention and

Control of Poliution) Acl, 1974, and Seclion 21 of the Air (Prevention and Control of Pollution) Act, 1981.

The West Bengal Pollution Contral Board (hereinafler referred do as Slate Board) under \he provisions of Section
25 & 26 of the Water (Prevention & Control of Pollution) Act, 1974, as amended and Section 21 of the Air
(Prevention & Conlrol of Pollution) Act, 1981, as amended and Rules and Orders made thereunder hereby

granis its Consenl lo . lbady Dufferin victoria Hospital

_for its unit located at

ﬁciﬁmm-

Environment {Protection) Act. 1986
Breach of the conditions and/or failure to comply with the difection's as set out here rencer Ihe applicant liable for
prasecution under the provisions of Water (Prevention & Control of Pollution) Act, 1974 and Air {Prevenlion &
control of Pollution) Act, 1981.

The State Board reserves the right to revoke, withdraw or make any resonable variation J change [ alter the
conditions of this consent by giving one month's notice to the applicant:

Bed capacity : 278 Nos, :

Conditions :

01.  The consent is granted to carry on................. -0, of Pathological/diagnostic tests/treatment of
.....nos. of patients per month.

02 The applican! shall lake adequa!e measures o lreal.r‘store.rdispase off.n,

. a |

. kgsper montt of
Bio- medical wasles generated from the heallh care establushmeni a§ speénﬁed II"I the R uIES

03 The applicant shall remain responsible for the quanlnty and quality of liquid effluent and gaseous emission

04, Tobring any ma“ﬂe‘ﬁ‘“l‘? -&{"L slacks, place or pornl of discharge of el’ﬂuent etc. the applicant shall obtain

prior permission of the S Fauz B:::a:d h \oﬁ\é\;v*f% M
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05.

06.

07.

0B.

0s.

10.

11.

12.

13.

13.

15,
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The applicant shall lake adequale measures lo nsgi}nlaln the quality of the liquid effluent as specilied belgy,-
Paramelers Permissible standards freguadey of Setmping
pH range 6,5 to 9'.0';
TSs8 Conc. not exceed 100 mg1
BOD Conc. nol exceed so ™M1 ek
coD Conc. not exceed 250 mg/t
Oil & Grease Conc. not exceed 10 mgt

Bio-assay 1esl

90% survival of fish after 96 hours in 100% eflluent

The applicant s
below: plga

hall take adequalte measures to maintain the qualily of gaseous emissions as specilied

S€ see Annexure,

513:01( gt tto exceed Frequency
attached h':'Elhlf in Concentrations [in mg/Nm] of parameters no 4
melre fram - ]
N G.L SPM | SO, NO. | HCL Conditions Sampling
LL X 3 e it -0 U
al 12% CO,correction/CO1%wviv "
[stnke oul whl'c_hava is nol applicable]
at 12% CO,comection/CO1%w/iv
[strike out whichever is nof appficable]
al 12% CO,carrection/CO1%viv
= 2 2 o , | [sikeout whichever is not applicable]| Z

The applicant shall maini

below :

Time Limit in dB (A) Leq
Day Time (06 a.m. to ﬂé'p.i'n_] : ‘50

Night Time [ﬂﬂp.rn, to06am.)

1Y

Noise levels from the DG sel should be controlled
room acoustically.

ain the noise levels fram its ewn sources within the premises within the imif given

&4

s

by providing an acoustic enclosure or by treating the-
Installation of DG Sel must be striclly in compliance with the recommendations of the

manufacturer, A Proper routine and preventive maintenance procedure for the DG Set should be set and
Ulation with the DG Set manufacturer to prevent noise levels from delerioration with use

followed in cons

The applicant shall maintain good house keeping,

la control pollution from all sources.

The applicant shall allow the officers of the Board to enter in

time for inspecti

The applicant shall make an application lo the State Board in the prescribed form for renewal of the

ng the unit.

good working condition and lake adequale measures |

to applicant’s premises at any reasonable

consent al least 60 (sixty) days before the date of expiry of this consent.

The establishment shall not undertake any expansion, madificatior or alteralion irf the existing process

or equipment without the prior parmission of the W.B.Pollution Control Board.

The State Board reserves the righl lo revoke this consent if at any lime it is found that the heallh care
establishment is not meeling the slandards as mentioned byW.B.P.C.B. or il the pollution contro! equipment

are found to be inoperalive.

The applicant shall oblain Authorisalion for the generalion, collection, regeplion, storage, lransporialion,

iy ——

e = s

treatmenl and disposal or any other form of handling of Bio-madical waste under the provisions of Bio-
Medical Waste (Management & Handling) Rules, 1998 and its amendmentls therealler from the Board.

Tr.thunﬂl in O.J\.NDQ

dtd, 2

Ty

2,07.2021,

e Y

-

-~

et

W ™

TP {Member Secretary/Chiel E

The unit shall comply with the order of Hon'ble National Green
120/2015/Ez(Subroto Mukherjee Vs WEBPCB & Others)

For and an behalf of the Siate Boaro

Engr/Assi. Env.Engs.)

.
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ANNEXURE | to 'Consent to Operate' SI.No. €0123288

yame: Lady Dufferin Victoria Hospital
1, Raja Rammohan Roy Sarani, P.0.- Amhart Street, P.S.-Muchipara, Kol-700009
for DG set below 800 kW H = h + 0.2 x VKVA Where H = height of exhaust stack h = height of building. b. For DG set
above 800 kW - Minimum 30 meter. In case building height is more than 30 meter Stack Height = Building height +
minimum & meter

TABLE

Smoke Limit  (light absorption

Emission Limits '
coelficient, m )

(2/KW-hr)

Power Category

NOx+HC coO PM
Upto 19 KW =715 Z35 <03 <07
_-iﬁurc than 19 KW upto 75 <] = <35 <03 0.7
KW
Maore than 73 KW upro 800 <40 <33 0.2 <0.7
KW

EMISSION STANDARDS FOR DIESEL ENGINES (ENGINE RATING MORE THAN 0.8
MW (800 KW) ) FOR POWER PLANT, GENERATOR SET APPLICATIONS AND OTHER

REQUIREMENTS
I
£ y TABLE
~ Parameter Area Tolal engine Generalor sels commissioning
Calegor | rating of the plant dale
y (includes existing | Before | Betlween On or
as well as new 1.7.2003 | 1.7.2003 after
generator sels) and 1.7.
1.7.2005 2005
NOx [os NO:z) A Uplo 75 MW 1100 ?70 710
[AT 15% Oz ) . dry basis, B Upto 150 MW
in ppmv A More then 75 MW 1100 710 340
3 mMore then 150 MW
NMHC {os C)(at 15% Bolh 150 100
O:). ma/Nm? A cndB
PM |at | Diesel Fuals- Both 75 75
15% HSD & LDO A andB
O:). Fumnace Olls- Both 150 100
mg/Nm | LSHS & FO A and B
3
CO (at 15% Ou). Both 150 150
ma/Nm? AandB
' Sulphur Content in fuel A < 7
3 < 4%
Fuel specification For A only Up fo SMw Only Digsel fuels (HSD, LDO)Y shal
be used.
Sack height {for Stack hewghit $hal be moxa.um of Iha [oflowing, in mater;
generator sefs @ 14 Q22 Q= Total 5O: emission from 1he piont in kgt
mnm:imneﬂoﬂa ] MinImum é m. above the tuilcing where generalor set
1.7.2003) is rsioieqa.
{«) NV m. '




(See Rule 13)
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Form IV

Annexure-lll

Dot

ANNUAL REPORT

[ To be submitted to the prescribed authority on or before 30th June every year for the period from January to
December of the preceding year, by the occupier health care facility(HCF), or common bio-medical waste

treatment facility (CBWTF)]

Return No: 5499075

Period : 2023

1. Particulars of the Occupier

facility):

(i) Name of the authorized person (Occupier or operator of

Lady Dufferin Victoria Hospital

(i) Name of HCF or CBMWTF:

Lady Dufferin Victoria Hospital

(iii) Addressfor Correspondence:

1, Raja Rammohan Roy Sarani

(iv) Address of Facility:

1, RAJARAMMOHAN ROY SARANI

(v) Tel. No.: 0830452147
(vi) Fax. No.: -
(vii) E-mail ID: supdtldvh@gmail.com

(viii) URL of Website:

(ix) GPS coor dinates of HCF of CBMWTF:

L 22.569525 L 22.569525

(x) Owner ship of HCF or CBMWTEF:

Sate Gover ment

(xi) Statusof Authorization under theBMW
(Managementand Handing) Rules:

Authorization No.: DO013709
Valid Upto: 30/04/2027

(xii) Status of Consentsunder Water Act and Air Act.:

Valid Upto: 30/04/2027

2. Type of Health Care Facility

HCF/ICBMWTF Type: HCF
(i) No. of Beds(for Bedded Hospital): 278.0
(ii) Non-Bedded Hospital

(Clinic or Blood Bank or Clinical

Laboratory or Research Institute or

Veterinary Hospital or any other):

(iii) Licence Number: 0000

(iv) Licence date of expiry:

3. Quantity of waste generated or disposed in Kg per
annum (on monthly average basis)

Yellow Category: 1385
Red Category: 581

White Category: 25

Blue Category: 128
General Solid Waste: 3650

4. Details of the Storage, Treatment, Transportation, Processing and Disposal Facility Details

(i) Details of the on-site storage facility:

Sze 59
Capacity: 1200
Provision of on-site storage: NIL

Lady Dufferin Victoria Hospital, 1, RAJA RAMMOHAN ROY SARANI,
Pagel
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1
(ii) Disposal Facility: Typeof | Number | Capacity( | Quantity
Treatmen | of Units | Kg/day) | Treated
t or
Equipmen Disposed(
t Kg/annu
m)
List is Empty
(i) Quantity of recyclable wastes sold to authorized 0.0
recyclers after treatment in kg per annum:
(iv) No of vehiclesused for collection and transportation of |0
BMW:
(v) Details of incineration, ash and ETP sludge gener ated, Typeof waste | Quantity Where
disposal during the treatment of wastesin Kg per annum Gener ated disposal
List is Empty
(vi) Name of the Common BMW Treatment Facility MEDICARE ENVIRONMENTAL MANAGEMENT PVT LTD
Operator through which wastes are disposed of:
5. Do you have BMW management committee: yes
details: MINUTESISATTACHED

6. Training Conducted on BMW Details

(i) Number of training conducted on BMW Management: |6

(ii) Number of personné trained: 58
(iii) Number of personnel trained at the time of induction: |30
]giv) Number of personnel not undergone any training so 0
ar:

(V) Whether standard manual for training is available: yes
(vi) Any other information: NIL
7. Details of the accident occurred

(i) No. of accident occurred: 0
(it) Number of the persons affected: 0
(iii) Remedial Action taken: NIL
(iv) Any Fatality occurred, details: NO

8. Areyou meeting the standards of air Pollution from the | N/A
incinerator?. How many timesin last year could not met
the standar ds?:

Details of Continuous online emission monitoring systems |NO
installed:

9. Liquid waste generated and treatment methodsin place. |0
How many times you have not met the standardsin a year:

10. Isthe disinfection method or sterilization meeting the N/A
log for standards? How many times you have not met the
standardsin ayear ?:

11. Any other relevant information: NO

Name and Signature of the Head of the I nstitution

Date :13/07/2024
Place : Kolkata

Lady Dufferin Victoria Hospital, 1, RAJA RAMMOHAN ROY SARANI,
Page2
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Joint Inspection Report of M/s IPGMER-SSKM Hospital by WBPCB & CPCB

Checklist for Verification of Compliance of Provisions of BMW Rules in Health Care Facility

1. General Information:
(a) | Name & Address of the HCF IPGMER-SSKM Hospital
244, AJC Bose Road, Kolkata-700020
(b) | Contact person & Telephone No. Mr. Syed Zia Ul Mustafa Alquadri
Deputy Superintendent(NM)
Contact No:03322041108/8017181786
(c) | Month & Year of Establishment January 16, 1957
(d) | Government/Trust/Private Hospital State Government run hospital
(e) | Total no. of beds & average occupancy Total nos. of consented beds 1770 Nos
Average Occupancy:90% of total nos. of
consented beds
Annexure# 1
(f) | Consent under Water (Prevention and Control of Issued memo no.02-2S/CON(BM)-1271/2002
Pollution) Act, 1974 dated 08.04.2021
Annexure# 2
e Date of issue 08.04.2021
e Validity up to 31.01.2026
(g) | Consent under Air (Prevention and Control of Issued memo no. 02-2S/CON(BM)-1271/2002
Pollution) Act, 1981 dated 08.04.2021
Annexure# 3
e Date of issue 08.04.2021
e Validity up to 31.01.2026
(h) | Authorization under Bio-medical Waste Issued memo no. 03-25(BM)-926/2000-
Management Rules, 2016 2001dated 08.04.2021
o Date of issue 08.04.2021
e Issued by West Bengal Pollution Control Board
e Validity up to 31.01.2026
(i) Daily Operation schedule (timings) 24 hours
(j) | Status of Annual Report submission Annual Report for the year 2024 has been
submitted on 01/04/2025
Annexure# 1
(k) | House Keeping and Sanitation status Found satisfactory during inspection
0] Staff involvement in BMW management (no. Total 12nos. for supervision, collection & carrying

of persons)

of Bio-medical wastes from point of generation to
Central Waste Collection Room, subsequent hand
over to the operator of the Common Bio-medical
Waste treatment Facility (CBMWTF) and record
keeping etc.

o Managerial/Administration

2 persons from Hospital Authority

o Equipment operations

Page 1 of 17
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14

Transportation of BMW

. Sanitation & others

The hospital authority engaged third party namely,
M/s. Reliable Facility Services for collection
&carrying of Bio-medical wastes from point of
generation to Central Waste Collection Room,
subsequent hand over to the operator of the
Common Bio-medical Waste treatment Facility
(CBMWTF) and record keeping etc.

(m) | Whether annual report submitted by HCF to the Annual Report for the year 2024 has been
SPCB/PCC/Any other prescribed authority submitted on 01/04/2025.
(Date of submission and enclose a copy)
Copy enclosed as Annexure 1.
II. | Bio-medical Waste ( Sources, Storage and segregation):
(a) | Sources of Biomedical Waste Generation Pathology
42 Departments which include OPD, OT and Wards
of each dept.
Emergency
Medical store
Morgue
(b) | Total quantity of Bio-medical waste generated in Generation of Bio-medical wastes in the year 2024
Kg/day and in Kg/annum as per annual report 2024:
¢ Yellow category :1,96,729 Kg
e Red Category :2,39,563 Kg
e White Category 110,493 Kg
¢ Blue Category 150,713 Kg
Annexure# 1
(c) | Typical Categories of wastes generated (pl. indicate category wise quantity in Kg/day):
Generation of Bio-medical wastes in the year 2024 as per annual report 2024:
¢ Yellow category :1,96,729 Kg (537.52 Kg/ day)
e Red Category :2,39,563 Kg (654.54 Kg/ day)
e White Category 110,493 Kg (28.67 Kg/ day)
¢ Blue Category 150,713 Kg (138.56 Kg/ day)
Annexure# 1
(d) | Record keeping for generation and disposal of BMW generation/disposal record found maintained
BMW at the time of inspection.
(e) | Status of segregation and storage During inspection arrangement of segregation of
(colored bins, plastic bags and any other mode) Biomedical wastes were found available by
providing respective color-coded bag and
container as per BMWM Rules, 2016 and its
amendments thereafter.
Segregation of BMW was found satisfactory except
the blood sample collection centre of pathology.
Temporary storage room/ Central Waste Collection
Room of BMW was found covered;—marked with
Bio-hazard symbol and with lock and key
arrangements.
(f) | Status of temporary storage details Temporary storage room/ Central Waste Collection

(pl. indicate specific provision made by the HCF)

Room of BMW was found covered, marked with
Bio-hazard symbol and with lock and key
arrangements.

Page 2 of 17
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D3

(g) | Whether temporary storage is satisfactory Yes
(Yes /No)

(h) | Status of treatment at wards and chemicals used Biomedical wastes generated from the wards are
shifted to the Central Waste Collection Room for
subsequent hand over to the operator of the
CBMWTF.

(i) Status of House Keeping in Wards and at source During inspection housekeeping was found to be

of BMW generation satisfactory.

(j) | Mode of transportation of wastes from source to Bio medical wastes are carried using covered &

the temporary storage/on-site treatment facility locked trolleys marked with Bio-hazard symbol

(pl. indicate type of provision made by the HCF) from point of generation to the Central Waste
Collection Room for subsequent hand over to the
operator of the CBMWTF.

(k) | Provision made for on-site transportation within During inspection provision made for on-site

HCF is satisfactory (Yes/No). Details thereof transportation within HCF was found satisfactory.
Bio medical wastes are carried using covered &
locked trolleys marked with Bio-hazard symbol
from point of generation to the Central Waste
Collection Room for subsequent hand over to the
operator of the CBMWTF.

) Category wise disposal options followed :

Colour
Coding

Waste Categories

Treatment & Disposal

Red Red

Disposed through the operator of the

CBMWTF.

Contaminated waste(Recyclable)

(@) Wastes generated from
disposable items such as tubing,
bottles, intravenous tubes and sets,
catheters, urine bags, syringes
(without needles and fixed needle
syringes) and vacutainers with their
needles cut) and gloves.

Blue

Blue

(a) Glassware: Broken or discarded
and contaminated glass including
medicine vials and ampoules except
those contaminated with cytotoxic
wastes.

(b) Metallic Body Implants

Disposed through the operator of the

CBMWTF.

Yellow

Yellow

(@) Human Anatomical Waste,
(b)Animal Anatomical Waste

(c) Soiled Waste

(d) Expired or Discarded Medicines
(e) Chemical Waste

(f) Chemical Liquid Waste

As informed by HOD, Microbiological
Laboratory that Chemical Liquid Waste (f)
and other highly infectious BMWs (h)
generated from the Microbiology Laboratory
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(g) Discarded linen, mattresses,
beddings contaminated with blood
or body fluid and

(h) Microbiology, Biotechnology and
other clinical laboratory waste

are pre-treated by chemical disinfection and
Autoclaving before handing over to the
CBMWTF. Register/ Logbook for operating of
Autoclave couldn't be produced during
inspection.

As informed by Chief Store Manager, Central
Medicine Store of HCF that expired or
discarded medicines are not generated, as
because as per requisition they received
always lesser quantity medicines from GowB
which has also confirmed by the Medical
Superintendent cum Vice-Principal (MSVP).

Green

General waste such as paper,
cardboard boxes, packaging, kitchen
waste etc.

General wastes are disposed by the HCF
through the Local Body packing in black bag..

TIII. | On-site Treatment of BMW by HCF: There is no facility of On-site Treatment of BWM by HCF. During
inspection, it is observed that M/s Medicare Environmental Management (P) Ltd. (as per Govt. of WB,
Health & Family Welfare Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW-02/2022 dated 27.12.2024)
lifting the BMW from the temporary storage area. Details of treatment & disposal system observed during
inspection are elaborated in sl. II (I) of this checklist. Pre-treatment using chemical disinfectant and
autoclave are carried out for Chemical Liquid Waste (f) and other highly infectious BMWs (g) generated
from the Microbiology Laboratory.

Annexure# 4
(a) | Total quantity of bio-medical waste treated (Kg Not Applicable
per day)
. Deep Burial in Kg/day
. Incinerable in Kg/day
. Autoclaving/ Microwaving/ Hydroclaving
in kg/day
. Others (please specify) in Kg/day
(b) | On-site Treatment Provision by Incineration: Not Applicable
e  Supplier of the Incinerator |-
e Capacity of the Incineration in tonnes per --
hour and tonnes per annum
e Operation conditions of the Incineration --
based on the designs/supplier
e Provision made for Temperature --
measurements
e Daily Operation schedule (timings) --
e Operating conditions as per records and as --
observed
e  Stack attached with the incinerator --
e Air pollution control systems attached with -~
the incinerator
e Auxiliary fuels used for incineration --
e Consumption of auxiliary fuels Name of fuel Quantity
per day/month
a) -- --
b) -- --
e Monitoring provision attached with the stack --
e Storage provision at the incinerator --
e Fire safety measures adopted --
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12

Log book for operation of incinerator | --

Type of wastes incinerated and its | : | --
characteristics

Average quantity of wastes incinerated per | : | --
day or per month or per annum

Duration of operating hours of incineration: Dl --

Details of heat recovery system installed | : | --

with incinerator if any:

e Stack gaseous emissions monitored: Not Applicable

Emission Parameters Permissible Limits Monitored Values** by
CPCB

Particulate matter (with 12% CO; 150 mg/Nm?3 --

correction)

Nitrogen Oxides 450 mg/Nm3 -

HCI 50 mg/Nm?3 -~

SOz Low Sulphur fuel to be used --

Stack Height

30 meter

Volatile Organic
(%)

compound in ash

Less than 0.01%

Temp. in Primary Chamber

800°C (+/-) 50°C

Temp. in secondary Chamber

1050°C (+/-) 50°C

Residence time in sec. chamber

1 second

** Not Applicable.

Quantity of ash generation per day or | : | --
per month or per annum

Final disposal mode of incineration ash | : | --
(also indicate characteristics)

e Specific observations, if any, w.r.t. | : | --
incineration (any chlorinated
disinfectants, chlorinated plastics,

sulphur content in auxiliary fuels used
for incineration)

()

Autoclaving /Microwaving /Hydroclaving :

There is no facility of on-site Treatment of BWM by HCF. The HCF has made agreement with
the operator of CBWTF for disposal of BMWs. Details of treatment & disposal system observed
during inspection is elaborated in sl. IT (I) of this checklist. Pre-treatment using chemical
disinfectant and autoclave are carried out for Chemical Liquid Waste (f) and other highly
infectious BMWs (g) generated from the Microbiology Laboratory.

Capacity -

Make | --

Air pollution control devices attached D] --

Capacity of shredder and make:

Operating conditions as per designs 1] --

Graphic or computer recording devices | : | --
attached with the system

Operating conditions as observed in | : | --
recording system

Performance evaluation by spore | : | --
testing or routine test. Details thereof

Biological indicators -

(d)

Onsite Wastewater Treatment:
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Presently, there is no onsite Wastewater Treatment facility. Effluent generated from the HCF
is discharged into the sewer line of ULB namely Kolkata Municipal Corporation. The said sewer

line is connected with East Kolkata Wetland.

Details are given in others observations.

Consumption of water per day (in
kl/day)

Sources of water supply

Sources of waste water generation and
the quantity (in kl/day)

Total Waste water generation quantity
(in kl/day)

Steps involved in Effluent Treatment
Plant (Also enclose flow chart of ETP)

Type of chemicals used in ETP and the
consumption (in kg/day)

Intake characteristics of ETP

Final mode of disposal of treated

wastewater (Reused/ Discharged
through drain)

o Compliance to the regulatory Param |Permissible Monitored
requirements for final disposal of eter limits (As per values** in

treated liquid effluent:

BMW 2016) in

mg/| except pH
pH - -
SS -- --
0&G -- --
BOD -- --
CoD -- --

mg/| except pH

Analysis  procedures followed for
characterization of waste waster

Any other mode of wastewater disposal,
Details thereof

(e)

On-site BMW Disposal

Disposal by Deep Burial/ Municipal Solid
Waste Landfills/ Disposal in Open Yards
or low lying areas

Give details of sharp pit/ encapsulation
facility (pl. provide details such as size
of pit, depth in m)

Precautionary measures taken around
the sharp pit or encapsulation facility

Whether sharp pit/ encapsulation is
authorized by SPCB/ PCC/ any
prescribed authority

Give measures taken for disposal of
BMW by sharp pit/encapsulation:

Ground Water Level and the
Characteristics around the
encapsulation pit:

Records with regard to the Deep Burial

There is no facility of on-site Treatment of BWM by
HCF. The HCF has made agreement with the operator
of CBWTF for disposal of BMWs. Details of treatment
& disposal system observed during inspection is
elaborated in sl. II (1) of this checklist.

IV.

Status of infrastructure (specify shortcomings observed if any):
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Treatment equipment room:

Main waste storage room:

Treated waste storage room:
Generator set (size and regulatory
compliance details)

. Waste treatment site security (High
walls, fencing, guarded gates etc.)

o Washing room for waste containers
. Protective gear for waste handlers

e There is no facility of on-site Treatment of BWM
by HCF. Only pre-treatment is done. Details of
treatment & disposal system observed during
inspection is elaborated in sl. II (l) of this
checklist.

e Temporary storage room/ Central Waste
Collection Room of BMW was found covered;
marked with Bio-hazard symbol and with lock
and key arrangements.

e There is no facility of on-site Treatment of BMW
by HCF. Only pre-treatment is done. During
inspection, it is observed that M/s Medicare
Environmental Management (P) Ltd. (as per Govt.
of WB, Health & Family Welfare Dept. Order No.
307/HS(MS)/HF/O/HS(MS)/BMW-02/2022 dated
27.12.2024) lifting the BMW from the temporary
storage area. Details of treatment & disposal
system observed during inspection is elaborated
in sl. II (1) of this checklist.

e The HCF has obtained Consent to Operate from
the W. B. Pollution Control Board for 2 x 300KVA
Diesel Generator sets.

e There is no facility of on-site Treatment of BWM
by HCF. Only pre-treatment is done. Temporary
storage room/ Central Waste Collection Room of
BMW was found covered;-marked with Bio-hazard
symbol and with lock and key arrangements.

e BMW carrying trolleys are washed near the
Temporary storage room/ Central Waste
Collection Room of BMW.

e During inspection PPE was found used by the
workers involved in collection and carrying of

BMWs.
V. Record keeping details:
. Does the operator have record During the inspection generation/disposal record of
keeping system in order to comply BMW was found maintained.
with the Rules? Specify shortcomings
observed if any.
VI. Monitoring Frequency Details:

. Frequency of monitoring of
incinerator/ autoclave/ autoclave/
hydroclave/ ETP effluent discharge

. name of the laboratory (specify
approved or not)

. Give details of compliance/ non-
compliance of liquid and air
emissions.

During inspection it is observed that the installation of
ETP facility in the HCF is under process. Necessary
permissions accorded by HCF and plan of the ETP has
also been approved, as well as work order has also
been issued to the Exe. Engineer, Survey Division,
Bikash Bhawan, PHE Dte., GoWB vide Memo No.
MSVP/SSKM/13188 dated 19/12/2024.

Page 7 of 17




687

1%

VII. | Monitoring results carried out by SPCB/ PCC: Not applicable
. Incinerator gaseous stack emissions --
(attach monitoring results)
. Validation/ efficacy test of autoclave/ --
autoclave/ hydroclave:
. ETP inlet and outlet characteristics --
VIII | Whether wastes are disposed-off through common facility. If so provide details:
As per Govt. of WB, Health & Family Welfare Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW-02/2022
dated 27.12.2024, The HCF use to dispose off BMW through common facility M/s Medicare Environmental
Management (P) Ltd. Details of treatment & disposal system observed during inspection is elaborated in
sl. II (1) of this checklist.
IX. Check for the following ( indicate YES/NO):

Bio-medical waste not to be mixed with other
waste.

Mixed waste was found at blood sample collection
centre of pathology.

Needle/syringe destroyer at required places Yes.
Segregation of waste in the coloured Yes.
containers at the source of waste generation

as per BMW Rules.

Placement of required coloured containers at Yes.
the source of waste generation labeled with
bio-hazard symbol

Whether awareness among hospital staff/ Yes.
doctors generated?

Whether labeling of bag has been done with No.

respective ward no. in order to identify its
source to enable improvement of
segregation?

Whether special care is taken with regard to
mercury spillage/breakage

Yes. The HCF informed that mercury bearing
instrument has been phased out.

Deployment of posters/placards within the Yes.
hospitals

Whether requisite treatment to segregated Yes.
waste/ hand over to CBWTF operator within

48 hours of waste generation is imparted?

Whether waste collected in a container of Yes.
similar colour with label as per the Rules?

Whether the person who collects BMW Yes.

maintains a register?

Type of vehicle used (closed type or open
type) for transportation for final disposal?

Closed type vehicle is used for final transportation
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4

Has due attention been given in vehicles to Yes.
prevent spillage/ pilferage/ loading/
unloading etc.?

The facility operator collects waste daily or Twice on daily basis. Criterion of 48 hours found
alternate day? Whether criterion of 48 hours complied.
is complied?

X. Other observations:
General Information:

To verify the compliance status w. r. t the Direction of Hon’ble National Green Tribunal vide O. A
No. 120/2015/EZ (M.A. No. 1187/2016/EZ) dated 22/07/2021 for installation of Effluent Treatment
Plant regarding and also BMWM Rules, 2016 and its amendments at M/s IPGMER-SSKM Hospital
(Geo Location: 22.5396N & 88.3439E; Website: ipgmer.gov.in; E-mail: msvp.sskm@gmail.com;
Contact No: 9433832862), 244 AIC Bose Road, Kolkata — 700 020, a joint inspection team from
CPCB RDK & WBPCB comprising three members from each office, an inspection work was carried
out on 29/04/2025.

Barcode Status:

During inspection Barcode system for BMW bag/containers was found not maintained.

As informed by HCF authority, a ‘Pilot Project’ for ‘Trial Run’ on Barcoding system is going on at
‘Medical College & Hospital-Kolkata’ and ‘ID & BG Hospital’ by the Health & Family Welfare
Department, GoWB.

Mutilation status :

During inspection non-mutilated Plastic made Saline Bottles, Tubings and disposable syringes
were observed.

CBMWTF Status:
As per Govt. of WB, Health & Family Welfare Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW -
02/2022 dated 27.12.2024, The HCF use to dispose of BMW through common facility M/s Medicare
Environmental Management (P) Ltd.

Discarded Medicine Status:
As informed by Chief Store Manager, Central Medicine Store of HCF that expired or discarded
medicines are not generated, as because as per requisition they received always lesser quantity
medicines from GoWB which has also confirmed by the Medical Superintendent cum Vice-Principal
(MSVP).

Uploading of Monthly Report and Annual Report on BMW:

During inspection, information could not be provided regarding uploading of Annual Report and
Monthly Report on BMW management in the website of the HCU.

Page 9 of 17


mailto:msvp.sskm@gmail.com

Wastewater Sewer Flow:

689

Effluent from various wards, offices, doctor, nurse quarters etc. and liquid BMW from various
laboratories is discharged into Kolkata Municipal Corporation (KMC) sewer line through eight (8)
pits confirmed by the Assistant Engineer (PWD), SSKM Hospital Sub-division. It has come to know
during visit that the sewage flows through 1, Harish Mukherjee Road via AJC Bose Road via
Shambhu Nath Pandit Road via Park Circus 7 points via 4 no. Bridge via Loharpool via Dr. Brij Guha
Road and finally reaches at Ballygunge Drainage Pumping Station and finally it goes to East Kolkata

Wetland.

Details of Effluent Discharge Pit Location:

Annexure# 5

Pit
No.

Location

Sewer line attached with

Location of the pit

1 22.54055696°N,
88.34025726°E

Trauma Care, Uro-Nephro,
Doctor quarters A & B etc.

Near PWD Office

2 22.540991°N,
88.342158°E

Chest & Cancer, Pvt. Cabin,
Admin Building, CTVS, Ronald
Ross etc.

Behind Chest Building

3 22.540917°N
88.344116°E

SDLD, Gynecology, Surgery OPD,
Cardiology etc.

In front of School of
Digestive & Liver Disease
Building

4 22.538525°N
88.344142°E

Morgue, Main Building, CIB etc.

Behind CIB building

5 22.53756626°N
88.340635°F

Bangur Institute of Neurology

BIN Annex Building-1

6 22.539654°N
88.344128°E

Bangur Institute of Neurology

Near Emergency Building

7 22.53771255°N
88.34004246°E

Psychiatry, Nursing Hostel etc.

Near IOP Building

8 22.54060807°N
88.34030279°E

MMBS hostel building,
Hostel building etc.

Nursing

Near UCM building

On the basis of source of generation, flow rate of the discharged sewer, the inspecting team separately
collected three (03) samples from the Pit No.# 2, 3 & 4 and analyzed them into their respective laboratory.

NB: Wastewater samples were collected from pits instead of final discharge points, as the
sewer lines were underground and not accessible for sampling.

Annexure#g
Location of the pit Analysis value (mg/L, except pH)
pH CcoD BOD TSS O&G
CPCB WBPCB CPCB WBPCB CPCB WBPCB CPCB WBPCB CPCB WBPCB
S-1 (Pit# 2; Behind Chest
Building; 22.540991N
! 7.2 7.1 1 1 7 2 BDL | 1.7
88.342158E) 3 8 90 30 8 80 68 5 6
S-2 (Pit# 3; In front of SDLD
Building; 22.5140N
! 7. 7.64 | 1 12 7 BDL | 1.1
88.3440E) 85 6 98 0 63 5 96 58 8
S-3 (Pit# 4; Behind CIB
Building; 22.538525N,
88.3442E) 7.17 | 7.19 | 304 | 74.89 | 211 | 4594 | 51 48 BDL | 1.14
Permissible Stds. as per CTO 5.5 -9.0 250 30 100 10
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Permissible Stds. as per BMW
2016

Permissible standard as per the
Rule-8(2) of Bio-Medical Waste
Management (Amendment) Rules,
2018 for discharge into public
sewers with terminal facilities.

6.5-9.0 250 30 100 10

[N. B: The general standards as | 5.5 to 9.0 -- 350 600 20
notified under the Environment
(Protection) Act, 1986 (29 of
1986) shall be applicable]

e The analysis data reflects that COD (304 mg/|) of Pit#4 (22.538525°, 88.344142°) is not complying
discharge limit (250 mg/l) as per BMW Rule 2016.

e The BOD analysis report of all three pits i.e. Pit#2 (22.540991°, 88.342158°, Pit#3 (22.540917°,
88.344116°) and Pit#4 (22.538525°, 88.344142°) are not complying discharge limit as per BMW
Rule 2016.

e However, effluent analysis found to be complying with respect to the general standards as notified
under the Environment (Protection) Act, 1986 (29 of 1986) as stipulated in the Rule-8(2) of Bio-
Medical Waste Management (Amendment) Rules, 2018 for discharge into public sewers with
terminal facilities with respect to pH, BOD, TSS and O & G.

On Effluent Treatment Plant Facility Aspect:

During inspection, it was observed that the installation of ETP facility in the HCF was under process.
Necessary permissions have been accorded by HCF and plan of the ETP has also been approved,
as well as work order has also been issued to the Exe. Engineer, Survey Division, Bikash Bhawan,
PHE Dte., GoWB vide Memo No. MSVP/SSKM/13188 dated 19/12/2024.
Annexure# 7
Specific Non-Compliance for SSKM Hospital:

Following Non-Compliances observed as per "CPCB Guidelines for Imposition of
Environmental Compensation Charges against Healthcare Facilities and Common
Biomedical Waste Treatment Facilities”, which are fit for levying Environmental Compensation:

1. Effluent Treatment Plant (ETP) not yet been installed by the HCF for treatment of wastewater.

2. Bar- Code System for bags or containers containing bio-medical waste was not observed which is
violation of Rule 4 (i) and 5 (c) of Bio-Medical Waste Management Rules, 2016 (vide page 4 & 5
respectively).

Rule 4(i): “establish a Bar- Code System for bags or containers containing bio-medical waste to be
sent out of the premises or place for any purpose within one year from the date of the notification of
these rules;”

Rule 5(c):"establish bar coding and global positioning system for handling of bio- medical waste
within one year”

Further this is violation of “Guidelines for Bar Code System for Effective Management of Bio-
medical Waste published” by CPCB in April 2018. As per this Guideline it is mentioned that “Bio-
medical Waste Management Rules, 2016 notified on 28.03.2016 and as amended thereof under the
Environment (Protection) Act, 1986, stipulates that it is the duty of every Health Care Facility (HCF)
to establish a bar code system for bags or containers containing biomedical waste (BMW) to be sent
out of the premises or place for any purpose, by 27.03.2019."” Whereas specifically it is not complying
Point 2 (vi& vii) under “Need for Bar Code System” and Point 3 under “Stakeholders responsible for
Implementation of the Bar Code System”.
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3. Based on flow rate of the discharged sewer, the inspecting team separately collected three (3)
samples from the Pit No# 2, 3 & 4 and analyzed them into their respective laboratory.

» The analysis data reflects that COD data of Pit#4 (22.538525°, 88.344142°) is not complying
discharge limit as per BMW Rule 2016,

e« The BOD analysis report of all three pits i.e. Pit#2 (22.540991°, 88.342158°, Pit#3
(22.540917°, 88.344116°) and Pit#4 (22.538525°, 88.344142°) are not complying
discharge limit as per BMW Rule 2016.

XI. Recommendations:

1. ETP should be installed at the earliest in compliance with the Direction of Hon’ble National Green
Tribunal vide O. A No. 120/2015/EZ (M.A. No. 1187/2016/EZ) dated 22/07/2021,

2. Segregation of BMWSs should be carried out properly at blood collection centre of pathology.

3. Plastic made Saline Bottles, Tubings, disposable syringes etc. should be mutilated before
disposal to avoid unauthorized reuse/handling.

4, Bar code system for BMW bags/containers should be introduced immediately.

5. The register/ logbook for operating the Autoclave System should be maintained as per
Rule 3 under BWM Rule 2016,

6. Uploading of Annual Report and Monthly Report on BMW management in the website of the HCF
should be carried out properly.

XII. Name (s) of the visiting official (s) | Mr. Sukhendu Biswas , Sc 'B’, CPCB RDK
with address Dr. Devaleena Chaudhuri, RA I1I, CPCB RDK
Sh. Indranil Nath, SLA, CPCB RDK
Sh. L K Halder, Sr. Scientist, WBPCB
Sh. G G Chakraborty, Asst. Env. Engineer, WBPCB
Sh. B Das, LA, WBPCB
XIII. Date of visit to HCF 29,04.2025
XIV. Signature of the Officials with 7 |
Date @ : " @h/
e
B Das, WBPCB G G Chakraborty, L K Halder, WBPCB
WBPCB —
SN( D. Chaun A - =
Indranil Nath, CPCB Dr. D. Chaudhuri, S Biswas, CPCB
CPCB
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Vehicle of CBMWTF of Medicare Primary Storage Area
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Compactor for General Solid Waste Disposal
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Autoclave for Decontamination
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' GPS Map
| Camera Lite |

239, Tiljala Rd, Gobra, Kolkata, West Bengal 700039, India
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GMT 12:29:14 PM Wednesday,

Ballygunge Drainage Pumping Station
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697

Form IV
(See Rule 13)
ANNUAL REPORT

[To be submitted to the preseribed authority on or before 30th June every year for the period from January to

December of the preceding year, by the occupier health care facility(HCF), or common bio-medical waste

treatment facility (CBWTF)]

Return No: 6697644

Period ; 2024

1. Particulars of the Occupier

(i) Name of the authorized person (Occupier or operator of
facility):

Medical Superintendent cum Vice Principal

(ii) Name of HCF or CBMWTF;

IPGMR-SSKM Hospital

(iii) Address for Correspondence:

244 4JC B_ose oad

(iv) Address of Facility:

244 A J C Bose Road. Kolkaia

{v) Tel. No.:

0433832862

(vi) Fax. No.:

(vii) E-mail ID:

msvp. sskm(@gmail.com

(viii) URL of Website:

hitps:www.ipginer.gov.in

(ix) GPS coordinates of HCF of CBMWTF:

Lat: 22.5396N, Long: 88.3439E

(x) Ownership of HCT or CBMWTE:

State Goverment

(xi) Status of Authorization under the BMW
(Managementand Handing) Rules:

Authorization No.: 03-25(BM)-926/2000-2001 dared
(180472021
Valid Upto: 31/01/2026

(xii) Status of Consents under Water Act and Air Act.:

Valid Upito: 31/401/2026

2. Type of Health Care Facility

HCF/CBMWTF Type: HCF
(i) No. of Beds(for Bedded Hospital): 1770.0
(ii) Non-Bedded Hospital NA
(Clinic or Blood Bank or Clinical

Laboratory or Research Institute or

Veterinary Hospital or any other):

(iii) Licence Number: f

(iv) Licence date of expiry:

3. Quantity of waste generated or disposed in Kg per
annum {on monthly average basis)

Yellow Category: 196729
Red Category: 239563
White Category: 10493
Blue Category: 50713

General Solid Waste: 1642756

1R

4. Details of the Storage, Treatment, Transportation, Processing and Disposal Facility Details

(i) Details of the on-site storage facility:

T
Size: 600

Capacity:

Provision af on-site storage: Central Waste Collection Room

(CWC)

IPGMB-SSEM Hospital, 244 4 J C Bose Road, Kolkaia,
Pagel
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(ii) Disposal Facility: Typeof | Number | Capacity( | Quantity | :
Treatmen | of Units | Kg/day) | Treated
t or
Equipmen Disposed(
t Kg/annu
)
List is Empiy
(iii) Quantity of recyclable wastes sold to authorized 0.1
recyclers after treatment in kg per annum:
(iv) No of vehicles used for collection and transportation of |0
BMW: B
(v) Details of incineration, ash and ETP sludge generated, Type of waste Quantity Where
disposal during the treatment of wastes in Kg per annum Generated disposal
List is Empry N

(vi) Name of the Common BMW Treatment Facility
Operator through which wastes are disposed of:

Medicare Enviranment Manragement Pvt. Lid, 41, F-Road,
Belgachia , Howrah-711103.

5. Do you have BMW management committee:

ves

details:

| BMW management committee present

6. Training Conducted on BMW Details

(i) Number of training conducted on BMW Management: | 3
(ii) Number of personnel trained: 96
(iii) Number of personnel trained at the time of induction: | 70
(iv) Number of personnel not undergone any training so f)
far:

(v) Whether standard manual for training is available: ves
(vi) Any other information: NA
7. Details of the accident occurred L
(i) No. of aceident occurred: 1]
(ii) Number of the persons affected: [
(iii) Remedial Action taken: NA
(iv) Any Fatality occurred, details: NA
8. Are you meeting the standards of air Pollution from the |N4
incinerator?, How many times in last year could not met

the standards?:

Details of Continuous online emission monitoring systems | N4
installed:

9. Liquid waste generated and treatment methods in place. | NA
How many times you have not met the standards in a year:

10. Is the disinfection method or sterilization meeting the NA
log for standards? How many times you have not met the
standards in a year?:

11. Any other relevant information: NA

Date :0//04/2025
Place : Kolkaia

Name and Signature of the Head of the Institution

TPGMR-SSKEM Hospital, 244 A J C Bose Road, Kelkate,
Page?
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_ Annexure# 3
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WEST BENGAL POLLUTION CONTROL BOARD
Puribesh Bhawan
10A, Block — LA, Sector III, Bidhannagar
Kolkata - 700 106

LOO 136856
BMW Authorisation No - ...
Memo Noc?‘ﬁgg”vz £ 4.{3"—' da 2001 D'ate’“i",'”'-’{f2
FORM - ITI
AUTHORIZATION

(Authorization for operating a facility for generation, Collection, reception, treatment, storage, transport and disposal
of biomedical wastes asper the Bio-Med ﬂ Vaste Ivia

L. M/ IRGHER = SSKM  HOSPITAL, i .an occupier or
,_44, A, J C Bose Road, “olkata . 700 02{3. -

operator ofthe facility located al.. ...

...................

. ._E?f?
3T E

" Activity (Please Tick) WE
G’ Generation, segregat

O Collection FESSSEETSE i S
| E( Storage . o lsposa oeesteucting
* % e L 311 . ——
O Packaging a0 lgllse ol Ry g
O

Reception ““‘E‘.-;-m,_r G M’“ ”:ﬂﬂaQ. Offermg for Sg{ﬁﬁ‘?rﬂﬁgﬁ&; . .

:_ Any {ﬂﬁir i:;’g&&%dlmg

2. Mis...., TPGMERS

(iii) Installed treatmentand dis S i s ¥ - o il Kg per day
(iv) Areaordistance covered by CBM}

(v) Quantity of Biomedical waste‘handled, treated or di 2003,.82 Kgperday
Type of Waste Category Quantity permitted for Handling
Yellow . | 1009.67 |
Red I 615,88 l
White (Translucent) _ 51.73 ‘l
Blue —B_E_,BZ——I
3. This autharization shall be in force fora period up o .. 3 1 0 1 20 26 ... from the date of issue,

4. This authorization is subject to the conditions stated overleaf and to such other conditions as may be specified in the
rules for the time being in force under the Envirenment (Protection) Act., 1986,

W«%\@m@ ‘

Authorised Signatory ofthe State Board

Tl g

%X
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Terms and condifions of autherization:
1. The authorization shall comply with the provisions of the Environment (Frotection) Act, 1986 and the rules maue there
under,

2

The authorization or its renewal shall be produced for inspection at the request of an officer authorized by the prescribed
authority.

3. The person authorized shall notrent, lend, sell, transfer or otherwise transport the biomedical wastes without obiai:iing
pricr permission of the prescribed authority.

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the application by the person
authorized shali constitute a breach of his authorization.

5. Ttis the duty of the anthorized person to take prior permission of the prescribed authority to close down the facility and
such other terms and conditions as may be stipulated by the prescribed authority.

Additional Conditions :

1.  Theoccupier/operator must handle & manage bio-medical wastes as prescribed in the Bio-Medical Waste Management
. Rules, 2016 and take all steps to ensure that such waste is handled without any adverse effect to human health & the
env;ronmeni

@ ] €

2. The occupier shall handle mercuzy bearmg waste as per gnidelings issned by CPCB for the "Environmentally Sound

Management of Mercury Waste Generated from the Health Care Facilities”.

3.  Every authorized person shall maintain record related to generation, collection, temporary storage of bio-medical
wastes in accordance with rules.

4. Nountreated waste shall be stored onsite for more than 48 hours.

The applicant shall sul. it an Annual Report in Form-IV to the Board by 30th June every year for the peried from
January to December ¢. "~ preceding year as required under the provisions (Rule-13) of the Bio-Medical Waste
Management Rules, 2016.

6.  The West Bengal Pollution Control Board reserves its right to revoke, withdraw, make any reasonable variation of the
conditions of change or alter this'Authorization'.

7.  Application for renewal of Authorization shall be filed at least 60 (sixty) days before the date of expiry of this
Authorisation. .

The unit shall follow the Hon'ble NGT's verdict & subsequance direciion

of WBPCB regaraing installatien of Effluent Treatment Plant in the
matter of O,A, N0,120/2015/E& (S8ubroto Modkherjee Vs West Bengal
pollution Control Board & Ors.).

-

.l '?méf%g;%ﬁxgw

(Authorized Signatory of the State Board)




Annexure# 4
701

GOVERNMENT OF WEST BENGAL
HEALTH & FAMILY WELFARE DEPARTMENT
H.S. (M.S.) BRANCH
SWASTHYA BHAVAN, GN-29, SECTOR-V
SALT LAKE CITY, KOLKATA-700 091

No. 307 - HS(MS)/HF/O/HS(MS)/BMW-02/2022 Date: 27.12.2024
ORDER

In modification of the existing assignment of Common Bio-medical Waste Management Facility
(CBMWTF) to different health facilities, as adopted in 2023, with respect to lifting, transportation,
treatment, and disposal of bio-medical wastes generated in different public health facilities across the
State, vide previous Order bearing no. 144 — HS(MS)/HF/Q/HS(MS)/BMW-02/2022 dated 11.08.2023
as well as subsequent renewal vide Order bearing no. 35 — HS(MS)/HF/O/HS(MS)/BMW-(2/2022
dated 21.02.2024 the undersigned is directed to state that the aforesaid assignment will be re-allocated as
shown in Annexure - A. This re-allocation is based on the distance criteria, and as per decision taken in
the SLAC meeting held on 04/10/2024.

All the health facilities in the State along with other entities generating bio-medical wastes, will be
tagged with the existing and operational CBMWT facilities, authorized by the West Bengal Pollution
Control Board (WBPCB), as shown in Annexure-B, w.c.f. the 1* of January, 2025, following the terms
of agreement with each and every assigned CBMWTF.

The rate with respect to lifting, transportation, treatment, and disposal of bio-medical wastes generated
in different public health facilities will be applicable in pursuance of the related notifications as and
when issued. This arrangement will remain valid until further modification in this regard and, thereafter,

reviewing the performance further re-allocation may be done if seems necessary.
This Order is issued with the approval of the Principal Secretary of this Department.

Encl. Aunexure-~ A & B

Special Séé;etary
To the Government of West Bengal
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No. 307 - HS(MS)/1(31)/HF/O/HS(MS)/BMW-02/2022 Date: 27.12.2024

-

wopy forwarded for information and necessary action to:

W

1. The Additional Chief Secretary, Department of Animal Resource Development, Prani Sampad Bhavan,
LB-Z, Secior-II, Salt Lake City, Kolkata — 700106

2. The Secretary, Department of Panchayats & Rural Development, Joint Administrative Building,, Block:
HC, Plot No.7, Sector-II1, Salt Lake City, Kolkata — 700106

3. The Principal Secretary, Department of Environment, 5th Floor, Pranisampad Bhawan, Block LB-11, Salt
Lake, Sector 11, Bidhannagar, Kolkata ~ 700 10

4. The Principal Secretary, Department of Urban Development and Municipal Affairs, Nagarayan, DF-8,
Sector-1, Salt Lake City, Kolkata -700064

5. The Member Secretary, West Bengal Pollution Control Board, Paribesh Bhavan, 10 A, Block ~ L A,

Sector — I1I, Salt Lake City, Kolkata — 700098

The Director of Medical Education, West Bengal, Swasthya Bhavan

The Director of Health Services, West Bengal, Swasthya Bhava

The District Magistrate (all)

9. The Director / Principal / MSVP / Superintendent of all health facilities

10. The Special Secretary, MERT Branch, Swasthya Bhavan

11. The Special Secretary, AYUSH Branch, Swasthya Bhavan

12, The Financial Advisor, Swasthya Bhavan

13. The Joint Secretary, Mental Health & PHP Branch, Swasthya Bhavan

14. The CM.O.H,, (all)

15. The Deputy Secretary, Dental Branch, Swasthva Bhavan

16. The Additional Director, (A.A. & V.), Swasthya Bhavan

17. The Joint D.H.S., P.H. & C.D. Section, Swasthya Bhavan

18. The Deputy D.H.S., Admin Section, Swasthya Bhavan

19. The Deputy D.H.8., Family Welfare Section, Swasthya Bhavan

20. The Deputy D.H.S. Hospital Administration Section, Swasthya Bhavan

21. The Senior P.A. to the Principal Secretary, Health & Family Welfare Department, Swasthya Bhavan

22. The DGM, M/s Medicare Environmental Management Pvt Ltd, 41, F Road, Belgachia, Liluah, Howrah ~
711108

23, The Director/Proprietor, M/s West Bengal Waste Management Ltd., Block A, 4th Floor, Jindal Tower,
1/1A/3, Darga Road, Kolkata - 700017

24. The Director/Proprietor, M/s Greentech Environ Management Pvt Litd., 847A, Lake Town Road, Block A,
Lake Town, Kolkata - 700089

25. The Director/Proprietor, M/s Greenzen Bio Pvt Ltd., 38, Jatin Das Sarani, Near Amtalla Club,
Ashrampara, Siliguri, Pin - 734001

26. The Director, SNG Envirosolutions Pvt. Ltd., 29A, Ballygunj Circular Road, Aishwarya Appartments,
Block - B, Flat — 1A, Kokata - 700019

27. The Director/Proprietor, M/s. RVD Waste Tech. Pvt. Ltd., 140, Lake Town Road, Block A, Lake Town,
South Dumdum, Kolkata -700089

28. LT. Cell for web posting

29. Office Copy

30. Guard File _
J(}(Awg\% é\g’\ﬁ%

SpecialSec
H.S. (M.S.) Branch

O



703

Annexure- A 1>Q

Re- allocation of all Government Health facilities i.r.o lifting, transport, processing and dis of BMW

to the operational CBWT Facilities

Sl Name and Address of the CBWTF
No.

Area of Action

1. Medicare Environmental Management Pvt, Ltd
‘F’ Road, Belgachhia, Dist.- Howrah, PIN - 711105

(i) Howrah
(i) Kolkata (Part)

2. Medicare Environmental Management Pvt. Ltd
K-26, Phase-111, Growth Centre, (Behind IOCL LPG
Bottling Plant), Kalyani, Dist.- Nadia, PIN - 741235

(i) Nadia

(ii) MNorth 24-Parganas
(iii) Basirhat HD

(iv) Hooghly

3. Medicare Environmental Management Pvt. Ltd
Mouza- Mangalpur, P.O.- Shergarh Pargana,

P.S.- Raniganj, Dist.- Paschim Bardhaman

PIN - 713347

(i) Paschim Bardhaman
(iiy Birbhum
(iii) Rampurhat HD

4. West Bengal Waste Management Lid.
Purba Srikrishnapur, P.O.- Haldia,
Dist.-Purba Medinipur, PIN - 721635

(i) Purba Medinipur
(i) Paschim Medinipur (Part) - Except Medinipur
Sadar Sub-division

(iii) Nandigram HD
(iv) Jhargram

S West Bengal Waste Management Ltd.
Saltora, Dist.-Bankura, PIN - 722158

Paschim Medinipur (Part) - Only Medinipur Sadar
Sub- division

6. Green Zen Bio Pvt. Ltd,
Mouza- Binnaguri, P.O.- Fulbari,
P.S.- Bhaktinagar, Dist.- Jalpaiguri, PIN - 734015

(i) Alipurduar

(ii) Cooch Behar

(iii) Darjeeling

(iv) Jalpaiguri

{(v) Kalimpong

(vi) Uttar Dinajpur (Part) — Except Sadar Sub-division
and Karandighi Block

T, RVD Waste Tech Pvt, Lid.
P.O. — Gazole, P.S. —-Gazole, Dist. - Malda,
PIN - 732124

(i) Malda

(it) Dakshin Dinajpur

{i’i) Uttar Dinajpur (Part) — Sadar Sub-division
and Karandighi Block

8. Greentech Environ Management Pyt Ltd.
Dhamua Road, P.S.- Mograhat, P.O.- Chakparan
Kantakhali, Dist.- 24 Pgs (8), PIN ~ 743503

(i) South 24-Parganas
(i) Diamond Harbour HD
(iii) Kolkata (Part)

9. RVD Waste Tech Pvt. Ltd.
P.O. - Koichar, P.S. - Mangalkote,
Dist, - Purba Bardhaman, PIN - 713143

Purba Bardhaman

10. SNG Enviroesolution Pvt. Ltd.
Barjora, Dist. Bankura, PIN- 722202

(i) Bankura
(ii) Bishnupur HD
(iiiy Purulia
{iv) Murshidabad

,1/"

ealth Sér\-r
West Benga

Director o? Health Services
Department, of Health & Family Welfare
Government of West Bengal
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Shri Saikat Kumar Dutta, wscs
Special Secratary
Govl, of West Bangal
Health & Family Welfare Department



OFFICE OF THE ASSISTANT ENGINEER
SSKM HOSPITAL SUB DIVISION

PUBLIC WORKS DEPARTMENT
KOLKATA-700 020
PhNo. 033 22234246 1 Mall b = aesslanpwd @gmail com

Annexure# 5

B

Dated: 29/04/2025

Memo No:67

To whom it may concern

Sub: The movement of sewage generated from 5.5.K.M Hospital premises.

The S.5.K.M Hospital campus, IOP & BIN Annex share the same sewage line. The sewage from
this premises flow through 1, No. Harish Mukherjee Road, A.J.C. Bose Road, Sambhu Nath

Pandit Road. It reaches K.M.C sewage line through total of 8 no. manhole (pits} along this route.

. 2y
Assistant Engineer, {P.W.D.)
5.5.K.M. Hospital Sub-Division

(E: Scanned with OKEN Scannel
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Joint Inspection Report of M/s ID & BG Hospital by WBPCB & CPCB

Checklist for Verification of Compliance of Provisions of BMW Rules in Health Care Facility (HCF)

1. General Information:
(a) Name & Address of the HCF I.D & B.G Hospital
57, Beliaghata Main Road,
P. O & P. S-Beliaghata, Kolkata 700010
(b) Contact person & Telephone No. i) Ms. Sutapa Majumdar,
Assistant Superintendent (NM)
Mob. No. :8334890903
ii) Mr. Debasis Das
Assistant Superintendent (NM)
Mob. No. :7687079046
(c) Month & Year of Establishment 1957
(d) Government/Trust/Private Hospital State Government run hospital
(e) Total no. of beds & average occupancy Total nos. of consented beds 660 Nos
Average Occupancy:65% of total nos. of
consented beds
Annexure# 1
(f) Consent under Water (Prevention and Control Issued memo no. 31-2S/CON(BM)-1183/2001
of Pollution) Act, 1974 Dated:21.10.2022
Annexure# 2
e Date of issue 21.10.2022
e Validity up to 31.03.2027
(9) Consent under Air (Prevention and Control of Issued memo no. 31-2S5/CON(BM)-1183/2001
Pollution) Act, 1981 Dated:21.10.2022
Annexure# 3
e Date of issue 21.10.2022
e Validity up to 31.03.2027
(h) Authorization under  Bio-medical Waste Issued memo no. 33-25(BM)-1182/2001 dated
Management Rules, 2016 21.10.2022
e Date of issue 21.10.2022
e Issued by West Bengal Pollution Control Board
e Validity up to 31.03.2027
(i) Daily Operation schedule (timings) 24 Hours
6)) Status of Annual Report submission Annual Report for the year 2023 has been
submitted on 06/02/2024
(k) House Keeping and Sanitation status Found satisfactory during inspection
0 Staff involvement in BMW management Total 107nos. for supervision, collection& carrying

(no. of persons)

of Bio-medical wastes from point of generation to
Central Waste Collection Room and subsequent
hand over to the operator of the Common Bio-
medical Waste treatment Facility (CBMWTF) etc.

Page 1 of 15
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The HCF engaged third party namely M/s. Noble
Security Services for supervision, collection&
carrying of Bio-medical wastes from point of
generation to Central Waste Collection Room and
subsequent hand over to the operator of the
Common Bio-medical Waste treatment Facility
(CBMWTF) etc.

o Managerial/Administration : | 3 persons
. Equipment operations : | 104persons
o Transportation of BMW
) Sanitation & others
(m) Whether annual report submitted by HCF to the | : | Annual Report for the year 2023 has been
SPCB/PCC/Any other prescribed authority submitted on 06/02/2024.

(Date of submission and enclose a copy)
Copy enclosed as Annexure 1.

II. Bio-medical Waste ( Sources, Storage and segregation):

(a) Sources of Biomedical Waste Generation : | Clinical Laboratories, different Wards, Outdoor
Patient Departments etc.

(b) Total quantity of Bio-medical waste generated | : | Generation of Bio-medical wastes in the year 2023
in Kg/day and in Kg/annum as per annual report 2023:
¢ Yellow category 17923 Kg
e Red Category : 2356 Kg
e White Category :584 Kg
¢ Blue Category 11586 Kg

Annexure# 1

(c) Typical Categories of wastes generated (pl. indicate category wise quantity in Kg/day):

Generation of Bio-medical wastes in the year 2023 as per annual report 2023:

e Yellow category 17923 Kg (21.70Kg/day)
e Red Category 12356 Kg (6.45Kg/day)
e White Category :584 Kg (1.6Kg/day)
e Blue Category 11586 Kg (4.34Kg/day)
Annexure# 1
(d) Record keeping for generation and disposal of | : | BMW generation/disposal record found maintained
BMW at the time of inspection.
(e) Status of segregation and storage : | During inspection arrangement of segregation of
(colored bins, plastic bags and any other mode) Biomedical wastes were found available by

providing respective color-coded bag and
container as per BMWMRules, 2016 and its
amendments thereafter.

Segregation of BMW was found satisfactory at the
time of inspection.

Temporary storage room/ Central Waste Collection
Room of BMW was found covered,marked with Bio-
hazard symbol and with lock and key
arrangements.

Page 2 of 15
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134

(f) Status of temporary storage details Temporary storage room/ Central Waste Collection
(pl. indicate specific provision made by the HCF) Room of BMW was found covered,marked with Bio-
hazard symbol and with lock and key

arrangements.

(9) Whether temporary storage is satisfactory Yes
(Yes /No)

(h) Status of treatment at wards and chemicals Biomedical wastes generated from the wards are
used shifted to the Central Waste Collection Room for

subsequent hand over to the operator of the
CBMWTF.

(i) Status of House Keeping in Wards and at source During inspection housekeeping was found to be
of BMW generation satisfactory.

33) Mode of transportation of wastes from source to Bio medical wastes are carried using covered
the temporary storage/on-site treatment trolleys marked with Bio-hazard symbol from point
facility of generation to the Central Waste Collection
(pl. indicate type of provision made by the HCF) Room for subsequent hand over to the operator of

the CBMWTF.

(k) Provision made for on-site transportation within During inspection provision made for on-site
HCEF is satisfactory (Yes/No). Details thereof transportation within HCF was found satisfactory.

Bio medical wastes are carried using covered
trolleys marked with Bio-hazard symbol from point
of generation to the Central Waste Collection
Room for subsequent hand over to the operator of
the CBMWTF.

) Category wise disposal options followed :

Colour Coding Waste Categories Treatment & Disposal
Red Red Disposed through the operator of the
CBMWTF.
Contaminated waste(Recyclable)
(a) Wastes generated from
disposable items such as tubing,
bottles, intravenous tubes and sets,
catheters, urine bags, syringes
(without needles and fixed needle
syringes) and vacutainers with their
needles cut) and gloves.
Blue Blue Disposed through the operator of the
CBMWTF.
(a) Glassware: Broken or discarded
and contaminated glass including
medicine vials and ampoules except
those contaminated with cytotoxic
wastes.
(b) Metallic Body Implants
Yellow Yellow As informed by the HCF, Chemical Liquid
Waste and other highly infectious BMWs
(a) Human Anatomical Waste, generated from the Laboratory are pre-
(b)Animal Anatomical Waste, treated by chemical disinfection and
(c) Soiled Waste (d) Expired or

Page 3 of 15
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Discarded Medicines

(e) Chemical Waste

(f) Chemical Liquid Waste

(g) Discarded linen, mattresses,
beddings contaminated with blood
or body fluid and

(h) Microbiology, Biotechnology and
other clinical laboratory waste

before
Register/

Autoclaving
the CBMWTF.
operating of

be produced during

Expired medicines are kept separately in
storage room. Storage facility of such waste

handing over to
Logbook for
Autoclave

process.

is not adequate, also having poor ventilation.
Though, it was informed by Store Manager
that new store room construction is under

couldn't
inspection.

Green General waste such as

waste etc.

paper,
cardboard boxes, packaging, kitchen

General wastes are disposed by the HCF
through the Local body packing in black bag.

TII. On-site Treatment of BMW by HCF:There is no facility of On-site Treatment of BMW by HCF. As per
Govt. of WB, Health & Family Welfare Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW-02/2022 dated
27.12.2024, The HCF use to dispose off BMW through common facility M/s Medicare Environmental
Management (P) Ltd. Details of treatment & disposal system observed during inspection is elaborated in
sl. II (I) of this checklist.Pre-treatment using chemical disinfectant and autoclave are carried out for
Chemical Liquid Waste and other highly infectious BMWsgenerated from the Laboratory.

Annexure# 4

(a) Total quantity of bio-medical waste treated (Kg Not Applicable

per day)

. Deep Burial in Kg/day

. Incinerable in Kg/day

. Autoclaving/ Microwaving/

Hydroclaving in kg/day

. Others (please specify) in Kg/day

(b) On-site Treatment Provision by Incineration: Not Applicable

e  Supplier of the Incinerator

e Capacity of the Incineration in tonnes per
hour and tonnes per annum

e Operation conditions of the Incineration
based on the designs/supplier

e Provision made for Temperature
measurements

e Daily Operation schedule (timings)

e Operating conditions as per records and as
observed

e Stack attached with the incinerator

e Air pollution control systems attached with
the incinerator

e Auxiliary fuels used for incineration

e Consumption of auxiliary fuels Name of fuel Quantity
per day/month
a) -- --
b) -- -

e Monitoring provision attached with the
stack

e Storage provision at the incinerator

e Fire safety measures adopted

e Log book for operation of incinerator
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e Type of wastes incinerated
characteristics

and its|: | --

e Average quantity of wastes incinerated per | : | --

day or per month or per annum

e Duration of  operating
incineration:

hours of | : | --

e Details of heat recovery system installed | : | --

with incinerator if any:

e Stack gaseous emissions monitored: Not Applicable

Emission Parameters Permissible Limits Monitored Values** by
CPCB

Particulate matter (with 12% CO> 150 mg/Nm?3 --

correction)

Nitrogen Oxides 450 mg/Nm?3 --

HCI 50 mg/Nm?3 --

SO; Low Sulphur fuel to be used --

Stack Height

30 meter

Volatile Organic compound in ash
(%)

Less than 0.01%

Temp. in Primary Chamber

800°C (+/-) 50°C

Temp. in secondary Chamber

1050°C (+/-) 50°C

Residence time in sec. chamber

1 second

** Not Applicable.

e Quantity of ash generation per day or | : | --
per month or per annum

e Final disposal mode of incineration ash | : | --
(also indicate characteristics)

e Specific observations, if any, w.r.t. | : | --
incineration (any chlorinated
disinfectants, chlorinated plastics,
sulphur content in auxiliary fuels used
for incineration)

(c) Autoclaving /Microwaving /Hydroclaving :
There is no facility of on-site Treatment of BMW by HCF. As per Govt. of WB, Health & Family Welfare
Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW-02/2022 dated 27.12.2024, The HCF use to dispose
off BMW through common facility M/s Medicare Environmental Management (P) Ltd. Details of treatment
& disposal system observed during inspection is elaborated in sl. II (I) of this checklist. Pre-treatment
using chemical disinfectant and autoclave are carried out for Chemical Liquid Waste and other highly
infectious BMWs generated from the Laboratory.
e Capacity -
e Make |-
e Air pollution control devices attached D] --
e Capacity of shredder and make: :
e Operating conditions as per designs -
e Graphic or computer recording devices | : | --
attached with the system
e Operating conditions as observed in | : | --
recording system
e Performance evaluation by spore | : | --
testing or routine test. Details thereof
e Biological indicators -
(d) Onsite Wastewater Treatment:

Page 5 of 15




710
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Presently, there is no onsite Wastewater Treatment facility. Effluent generated from the HCF is
discharged into the sewer line of ULB namely Kolkata Municipal Corporation. The said sewer
line is connected with East Kolkata Wetland. Details are given in others observations.

During the inspection, construction of Effluent Treatment Plant was found undertaken by the
Public Health Engineering (PHE) Department, GoWB at the opposite of Emergency Ward of the

HCF.

Consumption of water per day (in
kl/day)

Sources of water supply

Sources of waste water generation and
the quantity (in kl/day)

Total Waste water generation quantity
(in kl/day)

Steps involved in Effluent Treatment
Plant (Also enclose flow chart of ETP)

Type of chemicals used in ETP and the
consumption (in kg/day)

Intake characteristics of ETP

. Final mode of disposal of treated --
wastewater (Reused/ Discharged
through drain)

o Compliance to the regulatory Param |Permissible Monitored
requirements for final disposal of eter limits (As per values** in
treated liquid effluent: BMW 2016) in mg/| except pH

mg/| except pH
pH = =
SS -- --
0&G -- --
BOD -- --
CoD -- --
Details are given in others observations.
e Analysis procedures followed for --

characterization of waste waster

Any other mode of wastewater disposal,
Details thereof

(e)

On-site BMW Disposal

Disposal by Deep Burial/ Municipal Solid
Waste Landfills/ Disposal in Open Yards
or low lying areas

Give details of sharp pit/ encapsulation
facility (pl. provide details such as size
of pit, depth in m)

Precautionary measures taken around
the sharp pit or encapsulation facility

Whether sharp pit/ encapsulation is
authorized by SPCB/ PCC/ any
prescribed authority

Give measures taken for disposal of
BMW by sharp pit/encapsulation:

There is no facility of on-site Treatment of BMW by
HCF. The HCF has made agreement with the operator
of CBWTF for disposal of BMWs. Details of treatment
& disposal system observed during inspection is
elaborated in sl. II (I) of this checklist.
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. Ground
Characteristics

Water Level

around

encapsulation pit:

and the
the

Records with regard to the Deep Burial

IV. Status of infrastructure (specify shortcomings observed if any):

. Treatment equipment room: e There is no facility of on-site Treatment of BMW
by HCF. Only pre-treatment is done. Details of
treatment & disposal system observed during
inspection is elaborated in sl. II (I) of this
checklist.

. Main waste storage room: e Temporary storage room/ Central Waste
Collection Room of BMW was found
covered,marked with Bio-hazard symbol and with
lock and key arrangements.

. Treated waste storage room: e There is no facility of on-site Treatment of BMW
by HCF. Only pre-treatment is done. The HCF has
made agreement with the operator of CBWTF for
disposal of BMWs. Details of treatment & disposal
system observed during inspection is elaborated
in sl. II (1) of this checklist.

. Generator set (size and regulatory e The HCF has obtained Consent to Operate from

compliance details) the W. B. Pollution Control Board for 1 x 320KVA
Diesel Generator sets.
. . . e There is no facility of on-site Treatment of BMW
¢ Wa”steftrez?tment sgedsecrrltyt(ngh by HCF. Only pre-treatment is done. Temporary
walls, fencing, guarded gates etc.) storage room/ Central Waste Collection Room of
BMW was found covered, marked with Bio-hazard
symbol and with lock and key arrangements.

. Washing room for waste containers e Not available.

. Protective gear for waste handlers e During inspection PPE was found used by the
workers involved in collection and carrying of
BMWs.

V. Record keeping details:
o Does the operator have record During the inspection generation/disposal record of
keeping system in order to comply BMW was found maintained.
with the Rules? Specify shortcomings
observed if any.
VI. Monitoring Frequency Details:

Frequency of monitoring of
incinerator/ autoclave/ autoclave/
hydroclave/ ETP effluent discharge

During the inspection, construction of Effluent
Treatment Plant was found undertaken by the Public
Health Engineering (PHE) Department, GoWB at the
opposite of Emergency Ward of the HCF.
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. name of the laboratory (specify
approved or not)

. Give details of compliance/ non-
compliance of liquid and air
emissions.
VII. | Monitoring results carried out by SPCB/ PCC:Not applicable
. Incinerator gaseous stack emissions --
(attach monitoring results)

. Validation/ efficacy test of autoclave/ --
autoclave/ hydroclave:

. ETP inlet and outlet characteristics --

VIII | Whether wastes are disposed-off through common facility. If so provide details:
The HCF has made agreement with the operator of CBWTF for disposal of BMWSs. Details of treatment &
disposal system observed during inspection is elaborated in sl. II (I) of this checklist.

IX. Check for the following ( indicate YES/NO):

Bio-medical waste not to be mixed with other
waste.

Segregation of BMW was found satisfactory at the

time of inspection.

Needle/syringe destroyer at required places Yes.
Segregation of waste in the coloured Yes.
containers at the source of waste generation

as per BMW Rules.

Placement of required coloured containers at Yes.
the source of waste generation labeled with
bio-hazard symbol

Whether awareness among hospital staff/ Yes.
doctors generated?

Whether labeling of bag has been done with No.

respective ward no. in order to identify its
source to enable improvement of
segregation?

Whether special care is taken with regard to
mercury spillage/breakage

Yes. The HCF informed that
instrument has been phased out.

mercury bearing

Deployment of posters/placards within the Yes.
hospitals

Whether requisite treatment to segregated Yes.
waste/ hand over to CBWTF operator within

48 hours of waste generation is imparted?

Whether waste collected in a container of Yes.

similar colour with label as per the Rules?
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Whether the person who collects BMW Yes.
maintains a register?

Type of vehicle used (closed type or open Closed type vehicle is used for final transportation
type) for transportation for final disposal?

Has due attention been given in vehicles to Yes.
prevent spillage/ pilferage/ loading/
unloading etc.?

The facility operator collects waste daily or Criterion of 48 hours found complied.
alternate day? Whether criterion of 48 hours
is complied?

X. Other observations:
General Information:

1. To verify the compliance status w. r. t the Direction of Hon’ble National Green Tribunal vide O. A No.
120/2015/EZ (M.A. No. 1187/2016/EZ) dated 22/07/2021 for installation of Effluent Treatment Plant
regarding and also BMWM Rules, 2016 and its amendments at M/s ID & BG Hospital (Geo Location:
22.56237882N & 88.39851619E; Website: www.wbidbghospital.com; E-mail:
hospitalidbg@gmail.com; Contact No: 7687079046), 57 Beliaghata Main Road, Kolkata - 700 010, a
joint inspection team from CPCB RDK & WBPCB comprising three members from each office, an
inspection work was carried out on 30/04/2025.

Barcode Status:

During inspection Barcode system for BMW bag/containers was found under trial runby the Health &
Family Welfare Department, GoWB.

Mutilation status:

During inspection non-mutilated Plastic made Saline Bottles, Tubings and disposable syringes
were observed.

CBMWTF Status:
As per Govt. of WB, Health & Family Welfare Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW -
02/2022 dated 27.12.2024, The HCF use to dispose of BMW through common facility M/s Medicare
Environmental Management (P) Ltd.

Discarded Medicine Status:
Expired medicines are kept separately in storage room. Storage facility of such waste not adequate
and ventilation was poor. Though it was informed by Store Manager that new store room construction
is under process.

Uploading of Monthly Report and Annual Report on BMW:

During inspection, information could not be provided regarding uploading of Annual Report on BMW
management in the website of the HCU. Monthly Report on BMW management in the website of the
HCU found uploaded for the month of September, 2018 & October, 2018 only.
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Wastewater Sewer Flow:

Effluent from various wards, offices, doctor, nurse quarters etc. and liquid BMW from Laboratory is
discharged into Kolkata Municipal Corporation (KMC) sewer line through four (04) pits confirmed. It
has come to know during visitthat wastewater initially comes to Ultadanga Pumping Station due to
gravitation force, from there it is lifted to Dhapa Lock Pumping Station and from there it finally
discharges to East Kolkata Wetland (EKW).

Details of Effluent Discharge Pit Location:
Annexure# 5

Pit Location Sewer line attached with Location of the pit
No.
1 Latitude: 22.5656°N Hospital Building Near Emergency Gate
Longitude: 88.3976°E
2 Latitude: 22.5660°N Hospital Building Beside General Morgue
Longitude: 88.3999°E
3 Latitude: 22.5625°N Administrative Building, | Near Main Gate
Longitude: 88.3398°E Quarters etc.
4 Latitude: 22.5623°N Administrative Building, | Near Main Gate
Longitude: 88.3993°E Quarters etc.

On the basis of source of generation, flow rate of the discharged sewer, the inspecting team separately
collected two nos. (02) samples from the Pit No.# 1&2 and analyzed them into their respective laboratory.
Annexure# 6

NB: Wastewater samples were collected from pits instead of final discharge points, as the sewer lines were
underground and not accessible for sampling.

Location of the pit Analysis value (mg/L, except pH)

pH CoD BOD TSS o&G

CPCB WBPCB CPCB WBPCB CPCB WBPCB CPCB WBPCB CPCB WBPCB

S-1 (Near Emergency Gate;
Latitude: 22.5656°N
Longitude: 88.3976°E) 7.65 | 7.04 59 | 47.56 | 17 | 18.13 | 22 24 BDL | 1.00

S-2 (Beside General Morgue;
Latitude: 22.5660°NLongitude:

88.3999°E) 7.95| 7.23 | 47 | 3744 | 8 | 20.13 | 12 18 BDL | BDL
Permissible Stds. as per CTO 6.5 -9.0 250 30 100 10
;g;ns‘ussmle Stds. as per BMW 6.5 - 9.0 250 30 100 10
Permissible standard as per the

Rule-8(2) of Bio-Medical Waste

Management (Amendment) Rules,

2018 for discharge into public | o o, ¢ . 350 600 20

sewers with terminal facilities.

[N. B: The general standards as
notified under the Environment

Page 10 of 15
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(Protection) Act, 1986 (29 of 1986)
shall be applicable]

It appears from the effluent analysis report that the HCF is complying with the general standards as notified
under the Environment (Protection) Act, 1986 (29 of 1986) as stipulated in the Rule-8(2) of Bio-Medical
Waste Management (Amendment) Rules, 2018, Permissible limit as specified in CTO and BMW Rule 2016
for discharge into public sewers with terminal facilities with respect to pH, COD, BOD, TSS and O & G.

On Effluent Treatment Plant Facility Aspect:

During the inspection, construction of Effluent Treatment Plant was found undertaken by the Public
Health Engineering (PHE) Department, GoWB at the opposite of Emergency Ward of the HCF.
Annexure# 7

Specific Non-Compliance for BG & IG Hospital:

Following Non-Compliances observed as per "CPCB Guidelines for Imposition of Environmental
Compensation Charges against Healthcare Facilities and Common Biomedical Waste
Treatment Facilities”, which are fit for levying Environmental Compensation:

Effluent Treatment Plant (ETP) for treatment of wastewater is under construction.

Online Bar- Code System for bags or containers containing bio-medical waste is under trial and not
implemented until now which is violation of Rule 4(i) and 5(c) of Bio-Medical Waste Management Rules,
2016.

Rule 4(i) “establish a Bar- Code System for bags or containers containing bio-medical waste to be sent
out of the premises or place for any purpose within one year from the date of the notification of these
rules;”

Rule 5(c) “establish bar coding and global positioning system for handling of bio- medical waste within
one year”

Further this is violation of “Guidelines for Bar Code System for Effective Management of Bio-
medical Waste published” by CPCB in April 2018. As per this Guideline it is mentioned that “Bio-
medical Waste Management Rules, 2016 notified on 28.03.2016 and as amended thereof under the
Environment (Protection) Act, 1986, stipulates that it is the duty of every Health Care Facility (HCF)
to establish a bar code system for bags or containers containing biomedical waste (BMW) to be sent
out of the premises or place for any purpose, by 27.03.2019.” Whereas specifically it is not complying
Point 2 (vi& vii) under “Need for Bar Code System” and Point 3 under “Stakeholders responsible for
Implementation of the Bar Code System”.

XI. Recommendations:

1.

Installation work of ETP should be completed at the earliest in compliance with the Direction of Hon'ble
National Green Tribunal vide O. A No. 120/2015/EZ (M.A. No. 1187/2016/EZ) dated 22/07/2021.

Plastic made Saline Bottles, Tubings, disposable syringes etc. should be mutilated before
disposal to avoid unauthorized reuse/handling.

Bar code system for BMW bags/containers should be in executed in full fledge at the earliest.

The register/ logbook for operating the Autoclave System should be maintained as per Rule 3 under
BWM Rule 2016.

Uploading of Annual Report and Monthly Report on BMW management in the website of the HCF should
be carried out properly.

Page 11 of 15
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XII. Name (s) of the visiting official (s) | Mr. Sukhendu Biswas , Sc 'B’, CPCB RDK

with address Dr. Devaleena Chaudhuri, RA III, CPCB RDK

Sh. Indranil Nath, SLA, CPCB RDK

Sh. L K Halder, Sr. Scientist, WBPCB

Sh. G G Chakraborty, Asst. Env. Engineer, WBPCB
Sh. B Das, LA, WBPCB

XIII. Date of visit to HCF 30.04.2025
XIV. Signature of the Officials with
Date @ g uf/,,_.
B Das, WBPCB G G Chakraborty, L X Halder, WBPCB
WBPCB
(3&\( D-MM\;\ i e
Indranil Nath, CPCB Dr. D. Chaudhuri, S Biswas, CPCB
CPCB
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Photographs

@ GPS Map

i

H96X+XCh, Beleghata Main Rd, Subhas Sarobar Park, Phool Bagan, Beleghata,
Kolkata, West Bengal 700010, India

Latitude Longitude
22.56244281° 88.39853343°

Altitucie 8 meters
Wednesday, 30.04.2025

* Kolkata, West Bengal, India

Inspection Team

] ]l. N
L
A" y

Beleghata Infectious Diseases Hospital lcmr-Niced Gb4 Block,

NATIONAL INSTITUTE OF CHOLERA AND ENTERIC DISEASES,

Subhas Sarobar Park, Phool Bagan, Beleghata, Kolkata, West
Bengal 700010, India

Latitude Longitude
22.56518895° 88.39870222°

Local 11:113:19 AM Altitude 9 meters
GMT 05:43:19 AM Wednesday, 30.04,.2025

BMW segregation at color coded bins in CCU ward Disposal of Saline bags and pipes without mutilation
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GPS Map

60/D/1A, Subhas Sarcbar Park, Phool Bagan, Beleghata, Kolkata,
00010, India

HA7X+MRX, Subhas Sarabar Park, Phool Bagan, Beleghata
Kolkata, West Bengal 700010, India

e Longitude
22.56434846° 88.39
Local 1« s Altitude 7 meters

GMT 05

Waodnesday, 30,04 2025

On Site Syringe Cutter

NATIONAL INSTITUTE OF CHOLERA AND ENTE
Subhas Sarobar Pari | Bagan, Beleghata, Kolk

gal 700010, India qitude

88,39840645°

' spital lemr NI
TUTE OF C# E Al ENTE
Sarobar Park, Phool Bagan leghata, Ko
Bengal 70001(

NAL IN T HOLERA AND
Sarobar Park, | Bagen, Beleghats, K
Bengal 700010,

11009 319984403

Covered cart for BMW transportation from ward to
temporary storage area

" ' 10,04 202

Primary/Temporary Storage area
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lemr Niced Gb4a B

Jhata Infectiou
NATIONAL INSTI > ENTE
Subhas

X+G99, Subhas Sarol ark. ) ¥ K 3 Benga
700010, India = 5
Boleghats Hospital lemre-Niced Gha Block,
NATIONAL TN R OF CHOLERA AND ENTERIC DISEASES

Iae Longitude Subhas Sarobar Park, Phool Bagan, B Jhata, Kolk , West

22.5[_):;3&7()5., 8839840045" gal /0001 India
19 AM de 9 meters 499" 88 83695°

tion ETP

S -

Under construc

L

- y R » | 0PS Map Camera
Kolkata, West Bengal, India
HO7x+999, Subhas Sarobar Park, Phool Bagan,
Beleghata, Kolkata, Wi

Lat 22,665528" Long &

30/04/2025 12! PM GMT 0

26/h/12, Subhas Sarobar Park, Phool Bagan, Beleghata,
Kolkata, West Bengal 700010, India

Lat 22.566002° Long 88.400044"

30/04/2025 01:21 PM GMT +D5:30

1st Sampling Pit near Emergency Gate 27 Sampling Pit near Morgue

Page 15 of 15



720

Form IV
(See Rule 13)
ANNUAL REPORT

[To be submitted to the prescribed authority on or before 30th June every year for the period from January to
December of the preceding year, by the occupier health care facility(HCF), or common bio-medical waste

treatment facility (CBWTF)]

Return No : 4774067

Period : 2023

1. Particulars of the Occupier

(i) Name of the authorized person (Occupier or operator of
Facility):

PROF DR SANJEEV DAS

(ii) Name of HCF or CBMWTF:

LD & B.G HOSPITAL

(iii) Address for Correspondence:

57, BELIAGHATA MAIN ROAD BELIAGHATA

(iv) Address of Facility:

57 BELIAGHATA MAIN ROAD \BELIAGHATA

(v) Tel. No.:

7687079046

(vi) Fax. No.:

033 - 23633892

(vii) E-mail ID:

hospitalidbg@email.com

(viii) URL of Website:

htps:fiwww.whidhghospital com/

(ix) GPS coordinates of HCF of CBMWTF:

]

(x) Ownership of HCF or CBMWTF:

State Goverment

(xi) Status of Authorization under the BMW
{Managementand Handing) Rules:

Authorization No.: MEMO NO-31/25/CON(BM)-1183/2001
Valid Upto: 31/03/2027

(xii) Status of Consents under Water Act and Air Act.:

Valid Upte: 31/03/2027

2. Type of Health Care Facility

HCF/CBMWTF Type: HCF
(i) No. of Beds(for Bedded Hospital): 6600
(ii) Non-Bedded Hospital fl
(Clinic or Blood Bank or Clinical

Laboratory or Research Institute or

Veterinary Hospital or any other):

(iii) Licence Number; ]

(iv) Licence date of expiry:

[3. Quantity of waste generated or disposed in Kg per
annum (on monthly average basis)

Yellow Category: 7923
Red Category: 2356

White Category: 584

Blie Category: 1580
General Solid Wasie: 2211

4. Details of the Storage, Treatment, Transportation, Processing and Disposal Facility Details

(i) Details of the on-site storage facility:

Size: 140
Capacity: 45
Provision of on-site storage: NORMAL WITH LOCK & KEY

FACILITIES

LD & BIG HOSPITAL, 57, BELIAGHATA MAIN ROAD BELIAGHATA |
Pagel

Annexure# 1
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1
tw 1 * . ALy L T, - |-' e
(i) Disposal Facility: | Typeof : Number | Capacity( | Quantity
Treatmen | of Units Kg/day) | Treated
t | or
Equipmen Disposed(
t Kgl/annu
m)
List is Empty
(iii) Quantity of recyclable wastes sold to authorized 0.0
recyclers after treatment in kg per annum:
(iv) No of vehicles used for collection and transportation of |/
BMW:
(\:) Details Of. incineration, ash and ETP.sludge generated, Type of waste Quaniity Where i
disposal during the treatment of wastes in Kg per annum Generated disposal

List is Empiy

(vi) Name of the Common BMW Treatment Facility
Operator through which wastes are disposed of?

MEDICARE ENVIRONMENTAL MANAGEMENT PVTLTD

5. Do vou have BMW management committee:

Hoy

6. Training Conducted on BMW Details

(i) Number of training conducted on BMW Management: |2
(ii) Number of personnel trained: 148
(iii) Number of personnel trained at the time of induction: |47
(iv) Number of personnel not undergone any training so 70
far:

(v) Whether standard manual for training is available: 710

(vi) Any other information:

Try to increase no of 'e‘ruinmg session and members,

. 7. Details of the aceident occurred

(i) No. of accident occurred: 0
(i} Number of the persons affected: o
(iii) Remedial Action taken: 0
{iv) Any Fatality occurred, details; ()
8. Are you meeting the standards of air Pollution from the |0
incinerator?. How many times in last year could not met

the standards?:

Details of Continuous online emission menitoring systems |
installed:

9. Liquid waste generated and treatment methods in place. |0
How many times you have not met the standards in a year:

10. Is the disinfection method or sterilization meeting the 0

log for standards? How many times you have not met the
standards in a year?:

11. Any other relevant information:

ETP PROPOSED and E-FILE DONE

Date :06:02:2024
Place : Kolkata

Name and Signature of the Head of the Institution

LD & B.G HOSPITAL, 37 BELIAGHATA MAIN ROAD BELIAGHATA
Page.
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WEST BENGAL POLLUTION CONTROL %@ARQ
“Paribesh Bhawan', 10A, Block — LA, Sector il ‘_
Sianangegi, Keflgm - TI0 05, ;52771 SR

Mesmo N _3I_2£/CGNC@M)‘If93/955f pate 21 10 2022

Consenth:ﬁpemmforrlealﬂlCmEshbﬁshmms mmzs&zadmewmmmmmand

ContmlobeMMmjAcL 1974, andSecﬂmZi of the Air (Prevention and Control of Pollution) Act, 1981.

mwwaengdmmcmmdﬂmmﬁmamﬂsmmmmmmdmﬂ
25 & 26 of the Water (Prevention & Control of Pollution} Act, 1974, as amended and Section 21 of the Air
{Prevenhon&Contm!oanmtnn]m 1981, mammﬂmmmmmm

in accordance with the condHi prtiofes : e | at any instance the quality
and quantity of liquid discharge 2§ s Missh ie fimit as specified in the

Br.c-..ach4:bfIl'tef.::mdllson'.a',audlc()rt‘ailtma:lnr hlie:
prosecution under the provisions of Waler (Pm\renhm
control of Pollution) Act, 1981.

% Control of Polluiion) Act. 1974 and Air (Prevention &

The Slale Board mmmmmmke,mmmmwmmmﬂmfm:mm
mndlxmsofthuscormﬁbygmngonemnhsmmmmeapﬁmnt

':Bea\ cpJ‘:vaCA % CC 0 WIT .
01. The consentis granted to camy nn.__""rms of Pathologicalidiagnestic tesisfireatment of

...................................... ~eonn...Os. of patients per maonth.

02. The applicant shall take adequate measures to reaﬂstomldispme Dﬁ#‘@_{f: .ﬂ]lkgsf'-permenﬂi of

Bio-medical wastes generated from ﬂlB heatth care estabiishment as specified in the Rules.

03. The apphcanl shall remain lﬂipﬂl‘lsibie forlhe.'quanhly and guality of iquid efiluent and gaseous Smission.

04 Tobrmganych_ngemﬂlemu.stacks plaeeurpmnlofd;schargeu;’%heﬂek: the applicant shall obtain -

W&mé i385 Board

i]-l!"‘.‘ Ll -nm.i

Annexure# 2

-
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138

The applicant shall iake adequate measures to maintain the quality of tha iquid sHiuent as specified below:

Parameters

Permissible standards

Frequency of Sampling

pHrange

VAl o -

Szorhs

| Tss

Conc. not exceed [&D

mg/1 %

=

BOD

A0

Conc_ not exceed

caonD

Cong. not exceed B

Oil & Grease

Conc. not exceed i

Bio-assay test | ‘90% survival of fish after 96 hours in 100% effluent

06. The applicant

below :

i take -adequate measyres to maintain the quality of gaseous emissions as specified
(Oze W T

- e

Stack | eightin

attached
metrefrom
® GL SPM | SO,

Concentrations [in mg/3m’} of parameters notio exceed

NO, HCL

=

Conditions
al 12% co mm-m:cmv. '

o

al 12% GO, gorreclionCO 1%y
= | itike cut whicheves s ot appica

The applicant shallmaintainithe noise levels from its own soumes w&lmn the premns&s -ﬂmﬂre limit given
below :

Limit'in dB (A) Leq

%
A6

. Time »
Day Time {06:2.m.t0 89'p.m.)
Night Time Ipa@.m. to 06 a.m.)
\o

Noise levels from the DG set should be controlled by providing an acoustic enclosure or by treating the:
room acoustically. Installation of DG Set must be strictly in complianee with the recommendations of the
manufacturer, A proper routine and preventive maintenance pmnedure for the DG Set should be set and
followed in ccnsuramn with the DG Set manuiactwer lsc:eprevem m&e lemels from delerioration with use.

. The applicant shall maintain: goadhuuse kbeg’ng, gnodwnriong eamﬁﬁan andtake adequaie measures
" to contrpl pollution from all seurces.

 The apphcant shall aflow the officers of me Board fo enter into applrcanl’s premiises at any reaSumbfe
time for inspecting the unltf

The applicant shall n BWWW
-consent at Ieasl&%ﬁ

- The es{abilshmem shall net undertake any expansion, modification or alteration in the ex:sl:ng pmcesx
or equipment without the prior permission of the W.B. Pollutl-:m Control Board.

10,

rd in the prescribed form for renewal of the
ry of this conseént.

11.
42

" The State Board reserves the right to revoke this consent if at any time it is found that the:health care
establishment is not meeting the standards as mentioned byW.B.P.C.B. orif the pollution control equipment
“are found to be |n0perat|ve

13,

The applicant shall obtain Authun'saiian for the generatiori collection, reception, silomge transportation,
. treatment and disposal or any other form of handling of Bio-medical waste under the provisions of Bio-
Medlcal Waste (Management & Handling) Rules, 1-9*.?8and its amendments thereafter from the Board.

Tk I8 ,fo.mﬂ Amexwse. T

i

For and an behalf of the State Boara

Seal

{Mernber Secretary/Chief Engr./Sr. Env_Engr./Env/Engr/Assl. Env.Engr)
Senlor Environmental £
Blaume”

PWRY pa
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"ANMEXURE | to 'Consent fo Operatel,Sl, No. C0123299
Name of the unit: 1D & BG Hospital
57, Beliaghata Miain Road, -
P. O & P. S- Beliaghata, Kolkata- 700010
a. For DG set below 800 kW H = h + 0.2 x VkVA Where H = height of exhaust stack h = height of building.
b. For DG set above 800 kW - Minimum 30 meter. In case building height is more than 30 meter Stack Height =
Building height + minimum 6 meter
TABLE
Power Category Emission Limits Smoke Limit (light abserption
= -1
(@/KW-hr) coefficient, m™)
NOx +HC CcO PM
Upto 19 KW <175 <35 <03 0.7
More than 19 KW upto 75 <47 =335 203 £
Kw '
More than 75 KW upto 800 <40 <35 <02 <09
Kw
EMISSION STANDARDS FOR DIESEL ENGINES (ENGINE RATING MORE THAN 0.8
MW (800 KW) ) FOR POWER PLANT, GENERATOR SET APPLICATIONS AND OTHER
REQUIREMENTS
TABLE
Parameter Atea Total engine | Generalor sets commissioning
Categor | rafing of the plant dale
y (inciudes existing | Before | Betlween | Onor
aswellasnew | 1.7.2003 | 1.7.2003 after
generator sels} and 1.7
. - 1.7.2005 | 2005
NOx (as NOz) ' A Upto 76 MW HI00 970 710
{AT 15% Oz | , dry basis, B Upto 150 MW 8
In ppmv A More then 75 MW 1100 710 360
B | Morethen 150 MW | .
NMHC {as Cj(ot 15% Both 150 100
Or), mg/Nm? AandB _
PM [af | Diesel Fuels- Both 75 75
15% HSD & LDO A and B
al. Fumace Oils- Bath 150 100
mg/Nm | LSHS & FO A andB
3
CO {at 15% Ca), Both 150 150
mg/Nm? A andB
Sulphur Content in fusl A < 2%
_ 8 <4%
Fuel spacification For A only Up to 5MW Onily Diesel fuels {HSD, LDO) shall
' be used.
Stack height {for Stack height shall be maoximum of the following, in meier:
generator seis (i} 14 @3, Q= Total $O; emission from the plant in kg/hr.
commissioned after (i) Minimum 6 m. above the building where generatfor sei
1.7.2003) is Installed.
fiy  30m.
) 10. L6

___3enior EnvironmentalEngineer
Bio-medical Waste Management Cell
West Bengal Pollution Control Board

Senlor Environmenta]
Bio-medical

Enginser
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Annexure |l to ‘Consent to Operate’ SI. No. C0123299

Additional Conditions issued to: ID & BG Hospital
57, Beliaghata Main Road, g
P. O & P. S- Beliaghata, Kolkata- 700010

1. The unit should comply with the Order of the Hon’ble National Green Tribunal vide O. A No.
120/2015/EZ (M.A. No. 1187/2016/EZ) dated 22-07-2021 and the conditions stipulated in the
previous ‘Consent to Operate’ vide memo no. 09/25/CON(BM)-1183/2001 dated 31/07/2017.

2. Guidelines for Management of Healthcare Waste as per Biomedical Waste Management Rules, 2016
published by the Central Pollution Control Board should be followed.

ll_‘\n.?_a Li—

Senior EnvironmentalEngineer
Bio-medical Waste Management Cell
West Bengal Pollution Control Board

Senior Environmenta! Engineér
Bio-medical W.M, cell
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WEST BENGAL POLLUTION CONTROL BOARD

Paribesk Bhawan
10A, Block - LA, Sector III, Bidh annagar
Koikara - 700 106

BMW Authorisation No. : .:DOO (2422 EKW oqu

..............................

Memo Na~33*2343m)‘” 8 2*/ 200/ . .I DateQJfOQQQZ_
- FORM - 111

AUTHORIZATION

(Authorization for operating a facility for generation, Collection, reception, treatment, storage, transport and disposal
of biomedical wasfeés a5.p e the-Bio-Medical Wasée Management Rules, 2016) .

. M. I ‘D“EF’B.?_G ........ G vk A R A st b T s oot an occupjer or
operatomfthcfaﬁilitylocatedat.ﬁu .,.. A AINAGR. Y] aWQa«ab,:PtPr%S“EQW
'K/? A fen o Tmn EA RN o8 o 2 e herek gt;antedanAuthorizaticnfor:
Activity (Please Tick ST ' :
\_g./G'eneration,segregaWE" a BEN:GALEM

O Collection
O Storage
A Packaging
O Reception
O Transportation ot ‘Handli
-2 M!sIvD/Q\' 3 S SPRT = s : taA ko : . i byauthorize&forhandiing
of biomedical waste§8 perthe eapacitygs :
(i) Numberofbeds IFHEOF
(ii) Numberofhealthcarefagiti

(iii) Installed treatment and fi§p Kgperday

(iv) Areaordistancecovered by 7 ok '

(V) Quantity of Biomedical waste handled, ttea iSp : .—"FO Cl Kg perday

Type of Waste Category Quantity permitted for Handling | K@{‘q'wa/

Yellow l 55700 ] . .
Bed | [ T425 60 ]
White (Translucent) | [6 cl . 00 |
Blue _ | {660 ]

This authorization shall be in force fora period up to 2.8 -2'\9-0 27 from the date of issue.

4. This authorization is'sii'bject to the conditions stated overleaf and to such other conditions as may be specified in the
rules for the time being in force under the Environment (Protection) Act., 1986. '

. 7\‘\_\!}1—}_01'1'

"actithgignisH nvistoamentoh ERpineoard
Bio-medical W.M. cell
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Terms and conditions of authorization :

1. The authorization shall comply with the provisions of the Environment (Protection) Act, 1986 and the rules made there
under. '

584

The authorization or its renewal shall be produced for inspection at the request of an officer authorized by the prescribed
authority. :

3. The person authorized shall not rent, lend, sell, transfer or othefwise transport the biomedical wastes without obtaining
prior permission of the prescribed authority. ;

4. Anyunauthorized ¢hange in personnel, equipment or working conditions as mentioned in the application by the person-
authorized shall constitute a breach ofhis authorization. ' '

5. Itis the duty of the authorized person to take prior p;ermissi{}n of the prescribed authoritjf to close down the facility and
such other terms and conditions as may be stipulated by the prescribed authority.

Additional Conditions :

1. Theoccupiej/operator myst ha;ﬁle & manage bio-medical wastes as prescribed in the Bio-Medical Waste M anagement
Rules, 2016%}2% take all'steps 10 ensure that such waste is handled without any adverse effect to human health & the
environment. '

2. The occupier shall Handle mercury bearing waste as her guidelines issued by CPCB for the "Environmentally Sound
Management of Mercury Waste Generated from the Health Care Facilities". v

3. Every authorized person shall maintain record related to generation, collection, tem porary storage of bio-medical
wastes in accordance with rules. '

4.  Nountreated waste shall be stored onsite for more than 48 hours.

5. The.applicant shall submit an Annual Report in Form-IV to the Board by 30th June every year for the period from
January to December of the preceding year as required under the provisions (Rule-13) of the Bio-Medical Waste

Management Ruiles, 2016 e owon # _

6. The West Bengal Pollution Control Board reserves its right to revoke, withdraw, make any reasonable variation of the
conditions of change oralter.thts Authorization'. " |19 G’M‘ Bl l‘b’ il m) |

7. Application for renewal of Authorization shall be filed at least 60(sixty) days before the date of expiry of this
Authorisation. ’ .

Q. e/?: @2a— A“ﬁﬂ‘-em-wﬂ. T,

M&\JGJAL—F

: I*J(Authérilzed Signatory oF the State Board)

Senlor Environmental Engineef
> Bio-medical W.M, el
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Annexure | to BMW Authorization Si. No.: DO013722

Additional Conditions issued to: ID & BG Hospital
57, Beliaghata Main Road,
P.0O & P.S- Beliaghata, Kolkata- 700010

1. The unit should comply with the Order of the Hon’ble National Green Tribunal vide O. A No. 120/2015/EZ (M.A. No.

1187/2016/EZ) dated 22-07-2021 and the conditions stipulated in the previous ‘Authorization’ vide memo no.
13/25(BM)-1182/2001 dated 31/07/2017.

2. Guidelines for Management of Healthcare Waste as per Biomedical Waste Management Rules, 2016 published by the

Central Pollution Control Board should be followed. ;
W’l \-10-2aL
thorized Signatory of the State Board )

Sanior Environmental Engineer
Blo-medical W.M. cell
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GOVERNMENT OF WEST BENGAL
HEALTH & FAMILY WELFARE DEPARTMENT
H.S. (M.S.) BRANCH
SWASTHYA BHAVAN, GN-29, SECTOR-V
SALT LAKE CITY, KOLKATA-700 091

No. 307 — HS(MS)/HF/O/HS(MS)/BMW-02/2022 Date: 27.12.2024
ORDER

In modification of the existing assignment of Common Bio-medical Waste Management Facility
(CBMWTF) to different health facilities, as adopted in 2023, with respect to lifting, transportation,
treatment, and disposal of bio-medical wastes generated in different public health facilities across the
State, vide previous Order bearing no. 144 —~ HS(MS)YHF/O/HS(MS)/BMW-02/2022 dated 11.08.2023
as well as subsequent renewal vide Order bearing no. 35 — HS(MSYHF/O/HS(MS)/BMW-02/2022
dated 21.02.2024 the undersigned is directed to state that the aforesaid assignment will be re-allocated as
shown in Annexure - A. This re-allocation is based on the distance criteria, and as per decision taken in
the SLAC meeting held on 04/10/2024.

All the health facilities in the State along with other entities generating bio-medical wastes, will be
tagged with the existing and operational CBMWT facilities, authorized by the West Bengal Pollution
Control Board (WBPCB), as shown in Annexure-B, w.c.f. the 1 of January, 2025, following the terms
of agreement with each and every assigned CBMWTF,

The rate with respect to lifting, transportation, treatment, and disposal of bio-medical wastes generated
in different public health facilities will be applicable in pursuance of the related notifications as and
when issued. This arrangement will remain valid until further modification in this regard and, thereafter,

reviewing the performance further re-allocation may be done if seems necessary.
This Order is issued with the approval of the Principal Secretary of this Department.

Enecl, Annexure— A & B

Special Secretary
To the Government of West Bengal

Annexure# 4
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No. 307 - HS(MS)/1(31)/HF/O/HS(MS)/BMW-02/2022 Date: 27.12.2024

-

\})py forwarded for information and necessary action to:

1. The Additional Chief Secretary, Department of Animal Resource Development, Prani Sampad Bhavan,
LB-2, Sector-I11, Salt Lake City, Kolkata — 700106

2. The Secretary, Department of Panchayats & Rural Development, Joint Administrative Building,, Block:
HC, Plot No.7, Sector-I1l, Salt Lake City, Kolkata ~ 700106

3. The Principal Secretary, Department of Environment, 5th Floor, Pranisampad Bhawan, Block LB-H, Salt
Lake, Sector I, Bidhannagar, Kolkata ~ 700 10

4. The Principal Secretary, Department of Urhan Development and Municipal Affairs, Nagarayan, DF-8,
Sector-1, Salt Lake City, Kolkata -700064

5. The Member Secretary, West Bengal Pollution Control Board, Paribesh Bhavan, 10 A, Block - L A,
Sector —II1, Salt Lake City, Kolkata — 700098

6. The Director of Medical Education, West Bengal, Swasthya Bhavan

7. The Director of Health Services, West Bengal, Swasthya Bhava

8. The District Magistrate (all)

9. The Director / Principal / MSVP / Superintendent of all health facilities

10. The Special Secretary, MERT Branch, Swasthya Bhavan

11. The Special Secretary, AYUSH Branch, Swasthya Bhavan

12. The Financial Advisor, Swasthya Bhavan

13. The Joint Secretary, Mental Health & PHP Branch, Swasthya Bhavan

14. The C.M.O.H., (all)

15. The Deputy Secretary, Dental Branch, Swasthya Bhavan

16. The Additional Director, (A.A. & V.), Swasthya Bhavan

17. The Joint D.H.S., P.H. & C.D. Section, Swasthya Bhavan

18. The Deputy D.H.S., Admin Section, Swasthya Bhavan

19. The Deputy D.H.8., Family Welfare Section, Swasthya Bhavan

20. The Deputy D.H.S. Hospital Administration Section, Swasthya Bhavan

21. The Senior P.A. to the Principal Secretary, Health & Family Welfare Department, Swasthya Bhavan

22. The DGM, M/s Medicare Environmental Management Pvt Ltd, 41, F Road, Belgachia, Liluah, Howrah —
711108

23. The Director/Proprietor, M/s West Bengal Waste Management Ltd., Block A, 4th Floor, Jindal Tower,
1/1A/3, Darga Road, Kolkata - 700017

24. The Director/Proprietor, M/s Greentech Environ Management Pyt Ltd., 847A, Lake Town Road, Block A,
Lake Town, Kolkata - 700089

25. The Director/Proprietor, M/s Greenzen Bio Pvt Ltd., 38, Jatin Das Sarani, Near Amtalla Club,
Ashrampara, Siliguri, Pin - 734001

26. The Director, SNG Envirosolutions Pvt. Ltd., 29A, Ballygunj Circular Road, Aishwarya Appartments,
Block - B, Flat - 1 A, Kokata - 700019

27. The Director/Proprietor, M/s. RVD Waste Tech. Pvt. Ltd., 140, Lake Town Road, Block A, Lake Town,
South Dumdum, Kolkata ~700089

28. LT. Cell for web posting

29. Office Copy

30. Guard File

N}?"WJ!:‘.) \n4
Special“SbcrEii\?y\
H.S. (M.S.) Branch
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Annexure - A

cessing and dis of BMW

to the operational CBWT Facilities

SL Name and Address of the CBWTF Area of Action
No.
1. Medicare Environmental Management Pvt. Ltd (i) Howrah
‘F* Road, Belgachhia, Dist.- Howrah, PIN - 711105 (ii) Kolkata (Part)
2. Medicare Environmental Management Pvt. Ltd (i) Nadia
K-26, Phase-111, Growth Centre, (Behind IOCL LPG (i) North 24-Parganas
Bottling Plant), Kalyani, Dist.- Nadia, PIN - 741235 (iii) Basirhat HD
(iv) Hooghly
3. Medicare Environmental Management Pvt. Ltd (iy Paschim Bardhaman
Mouza- Mangalpur, P.O.- Shergarh Pargana, (ii) Birbhum
P.S.- Raniganj, Dist.- Paschim Bardhaman (iii) Rampurhat HD
PIN - 713347
4, West Bengal Waste Management Ltd. (i) Purba Medinipur
Purba Srikrishnapur, P.O.- Haldla, (ii) Paschim Medinipur (Part) - Except Medinipur
Dist.-Purba Medinipur, PIN - 721635 Sadar Suk-diviion
(iif) Nandigram HD
(iv) Jhargram
5. West Bengal Waste Management Ltd. Paschim Medinipur (Part) - Only Medinipur Sadar
Saltora, Dist.-Bankura, PIN - 722158 Sub- division
6. Green Zen Bio Pvt. Ltd. (i) Alipurduar
Mouza- Binnaguri, P.O .- Fulbari, (ii) Cooch Behar
P.S.- Bhaktinagar, Dist.- Jalpaiguri, PIN - 734015 (iii) Darjeeling
(iv) Jalpaiguri
(v) Kalimpong
(vi) Uttar Dinajpur (Part) — Except Sadar Sub-division
and Karandighi Block
7. RVD Waste Tech Pvt. Ltd. (i) Malda
P.O. - Gazole, P.S. ~Gazole, Dist. - Malda, (ii) Dakshin Dinajpur
PIN - 732124 (iil) Uttar Dinajpur (Part) — Sadar Sub-division
and Karandighi Block
8. Greentech Environ Management Py, Ltd. {i) South 24-Parganas
Dhamua Road, P.8.- Mograhat, P.O.- Chakparan (i) Diamond Harbour HD
Kantakhali, Dist.- 24 Pgs (8), PIN - 743503 (iif) Kolkata (Part)
9. RVD Waste Tech Pvt, Litd, Purba Bardhaman
P.O. ~ Koichar, P.S. - Mangalkote,
Dist. - Purba Bardhaman, PIN - 713143
10. | SNG Envirosolution Pvt. Ltd. (i) Bankura
Barjora, Dist. Bankura, PIN- 722202 (ii) Bishnupur HD
(iii) Purulia
(iv) Murshidabad
A, % )/7/5/
Director of Health Sérv 0.8.D, & Special Secretary (Medical Educatio
?ﬂi! 26 West Ben? ( West Bengal
aah Director of Health Serwces
WMH&HIFM;W Shri Saikat Kumar Dulta, wacs
Special Secratary
Governneent of West Bengal Govt. of West Bengal

Health & Family Welfare Department

8¢
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Room No. 16, Grous d Floor,
Purta Bhavan, UF Block,
Salt Lake, Sector -1,
Kolkata - 700 091.

Government of West Bengal
Publiic Worlks Directorate
Office of the Assistant Engineer
Norun kollkata Health Sub Division - |

Email id :nkhsd [ 0amail com

e A

L]
Lo
x

Dated:- 3[?.9{3.;'9}.‘ 5

TO0 WHOM IT MAY CONCERN

Sub -The movement of sewerage generated from ID&BG Hospital, Beliaghat 2
Campus,

The ID&BG Beliaghata Hospital, Address-57, Beliaghata Main Rd, Subhas Sarobar
Park, Phool Bagan, Beleghata, Kolkata, West Bengal 700010, has four numt ers of
sewerage outfall through master Inspection pit situated at-

1 Beside VAT (near administrative building) - connected to KMC sewerage line to
Beliaghata main road.

2 Beside MSVP bungalow -connected to KMC sewerage line to Beliaghata main
road.

2. Beside (emergency building) which is connected to KMC Sewerage line at CIT
road which finally joins main sewerage line to Beliaghata main sewerage line.

4. Beside General Morgue- connected to KMC Sewerage line at ClT road which
finally joins main sewerage line to Beliaghata main sewerage line.

It 15 to be noted that another one Master Inspection Pit is used by the NICED authority

wihich is also connected to Beliaghata main sewerage line through CIT road KMC
gewerage line.

Assistant Engineer (PW1D)

North Kolkata Health Sub-Desision-l
Govt. W.B
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Regional Directorate, Kolkata

Hon’ble NGT Matter
Date: 19" May, 2025
OFFICE MEMORANDUM

Sub: Minutes of the Meeting between WBPCB and CPCB to Finalize Environmental
Compensation (EC) in Compliance with Hon'ble NGT Order Dated 21.03.2025 in MA
No. 44/2024/EZ in OA No. 120/2015/EZ

A copy of the minutes of the Meeting between WBPCB and CPCB to Finalize Environmental
Compensation (EC) in Compliance with Hon'ble NGT Order Dated 21.03.2025 in MA No.
44/2024/EZ in OA No. 120/2015/EZ held on 19.05.2025 at 11:30 AM is forwarded herewith,

for information/necessary action.
(M. K. BYs#tas)

Regional Director
Encl: As Above.

To

1. Shri Swarup Kumar Mandol, CE WBPCB

2. Shri Runa Oraon, Sc'E’ WM-I, CPCB HO

3. Shri Anjan Fouzdar, EE WBPCB

4. Shri G.G. Chakraborty, AEE WBPCB

5. Smt. Poushali Mukherjee, Spl. Law Officer, WBPCB
6. Shri Debabrata Das, Sc 'B’, CPCB Kolkata

7. Md. A. Rafque, Sc 'B’, CPCB Kolkata

8. Shri Sukhendu Biswas, Sc '‘B’, CPCB Kolkata

9. Shri Siddharth Jain, Sc '‘B’, CPCB Kolkata

10. Dr. Devaleena Chaudhuri, RA-III, CPCB Kolkata

Copy for information to:

1. Director & DH-WM-I, CPCB Delhi

2. PS to MS, WBPCB

3. PS to MS, CPCB Delhi

4. DH-Law, CPCB Delhi

5. AO to RD Kolkata

(M. K.[*’éiswas)

HEATT/Head Office: E}Sﬁﬂﬁémmﬂ/Regional Directorate:
qf@er waq/Parivesh Bhawan, 502, AT¥3YUL aﬁqaﬁa'/soz, Southend Conclave
Teif S T/East Arjun Nagar 1582, TSI B WS / 1582, Rajdanga Main Road
feectt/Delhi-110 032 shicTehTdal/Kolkata- 700107
0T/ Tel: 011-43102030, 22305792 AT/ Tel: 033-2441 4677

§EI'HTSZ'/Website: www.cpcb.nic.in é—ﬁﬁ/e-mail? rdkolkata.cpcb@goyv.in
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Minutes of the Meeting between WBPCB and CPCB to Finalize
Environmental Compensation (EC) in Compliance with Hon'ble NGT

Order Dated 21.03.2025 in MA No. 44/2024/EZ in OA No. 120/2015/EZ

With reference to the Hon’ble NGT order dated 21.03.2025 in MA No.
44 /2024 /EZ in OA No. 120/2015/EZ, wherein the Hon’ble Tribunal, in its
earlier judgment dated 22.07.2021, directed the CPCB and WBPCB to assess
Environmental Compensation (EC) for past violations committed by identified

hospitals.

In compliance with the above, joint inspection of six identified hospitals were
conducted by officials from CPCB and WBPCB on 29.04.2025 and 30.04.2025
to verify compliance with the Bio-Medical Waste Management Rules, 2016.
During these inspections, violations of the BMWM Rules, 2016, were

observed.

To calculate EC as per the methodology outlined in the "CPCB Guidelines for
Imposition of Environmental Compensation Charges against Healthcare
Facilities and Common Biomedical Waste Treatment Facilities”, a
meeting was convened on 19.05.2025 at 11:30 AM in the 2nd Floor
Conference Hall of WBPCB. The meeting was conducted in hybrid mode and
attended by officials from WBPCB, CPCB Regional Directorate Kolkata, and
CPCB Head Office, Delhi.

The list of participants is enclosed as Annexure A.

Shri Mrinal Kanti Biswas, Regional Director & Scientist E, CPCB RD Kolkata,
welcomed the participants and apprise about the objective of the meeting. He
clarified that the draft EC calculations had been prepared based on violations
observed during the recent joint inspections, particularly the failure of
hospitals to install Effluent Treatment Plants (ETPs) in accordance with the
Conditions of Consent to Operate (CTO) issued following NGT order and also
for inappropriate pre-treatment of yellow waste (H) category and improper

segregations of BMW and inadequate on-site storage facility.

AR

18X
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Following this, Shri Runa Oran, Scientist ‘E’, Waste Management Division-I
(WM-I), CPCB, presented a summary of key findings from the inspection
reports along with the draft EC computed for each hospital.

Based on detailed deliberations and inputs from the inspecting officers of
WBPCB and CPCB, the compiled summary of violations for each hospital was

finalized and is placed at Annexure B.

. Further discussions were held on the Health Risk Factors (HRs) considered
in the EC calculation for each hospital, and necessary improvements were

made.

However, with respect to the imposition of EC, WBPCB expressed the view
that since the Hon’ble NGT in its judgment dated 22.07.2021 directed
imposition of EC for past violations, and no such violations were documented
prior to that date, so EC may not be applicable. WBPCB informed that an
affidavit will be filed accordingly. WBPCB solicits necessary directions from

Hon’ble NGT in this regard.

In response, Shri Biswas emphasized that the Hon’ble NGT, in its latest order
dated 21.03.2025 in MA No. 44/2024/EZ in OA No. 120/2015/EZ, has
explicitly directed WBIPCB and CPCBE to calculate EC. Therefore, in light of the
non-compliances observed during the latest inspections, ECs are applicable
and shall be imposed in accordance with the BMWM Rules and CPCB
guidelines. He further stated that CPCB will proceed to calculate ECs,

considering the HR factors as finalized in this meeting.

The meeting ended with thanks to and from the Chair.

wa v ale
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Anoeocun, —A165K

Meeting on Compliance of Hon'ble NGT order dated 21.03.2025 in the

MA No. 44/2024/EZ. in OA No. 120/2015/EZ.
Al e (enfox Hay '
-—-————-—-;MEE / wﬁwr/ NBPCB/ HD/% Date:1

119.05.2025
Time: 11:30 AM

ATTENDANCE SHEET
SINo | Name of Official | Organisation & | Contact No& | Modcof
j Designation Email ID Attendance
: s | Scientist €' and 294 P e ol
1 | Mrmal kanh Brswen o] . ﬁ 1001631 A
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Table: Non-compliances observed in 6 hospitals

179

Annexure-B

Compliance | NRS Medical Kolkata R.G. Kar Lady IPGME&R & | ID & BG
Parameter College & Medical Medical | Dufferin SSKM Hospital,
Hospital Coliege & College | Victoria Hospital Beliaghat
Hospital & Hospital a
Hospital
Bar Code Bar-code - Bar-code | Bar-code | Bar-code Bar-code
System labels not labels not | labels system not system
provided; e- provided | not observed under
tracking not provided trial; not
implemented implement
ed
Effluent ETP under ETP not ETP not ETP not | ETP not ETP under
Treatment construction | installed installed | installed |installed constructi
Plant (ETP} on
Analysis BOD of BOD (Pit - - COD (Pit 4) -
Result master pit 11} exceeds exceeds 250
exceeds 30 30 mg/L; mg/L; BOD
mg/L (CTO TSS (Pit 13) (Pits 2, 3, 4)
norm) exceeds 100 exceed 30
mg/L mg/L
Pre- Inappropriate | - Not Not - -
treatment of provided | provided
Yellow waste
Category (H)
Segregation - - Inapprop |- - -
of BMW riate
On-site - Inadequate | Inadequa | _ - _
Storage te
facility
Biohazard - Not properly | — Not _ _
Symbol displayed displayed
Display outside on
central colour-
waste room coded
bins

A X/
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—— .Q‘ CENTRAL POLLUTION CONTROL BOARD
3 vl i \\ Lifestyle for gafexvr, 9 4 wiaary gRadT HA6d, ARG RSB,
EEH?}‘ Environment MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA.
CPCB
By Speed-Post
F. No. CM-13014/10/2025-LAW-RD-KOLKATA-RD (KOIka‘@gT,( &r May 26, 2025
To, ,

The Member Secretary,

West Bengal Pollution Control Board,
Paribesh Bhawan, 10A, Block-L.A., Sector III,
Salt Lake City, Kolkata — 700106

Sub.: Compliance of Hon’ble NGT order dated 21.03.2025 in the matter of Miscellaneous
Application No.44/2024/EZ In Original Application No.120/2015/EZ (Subrato
Mukherjee Vs West Bengal Pollution Control Board & Ors.)

Sir,

Hon’ble National Green Tribunal (NGT), Eastern Zone, Kolkata dated 21.03.2025 in the
matter of Miscellaneous Application No.44/2024/EZ in Original Application No.120/2015/EZ

(Subrato Mukherjee Vs West Bengal Pollution Control Board & Ors.) has passed following order:

“We, therefore, direct the West Bengal Pollution Control Board to file fresh affidavit within
Jour weeks. The Pollution Control Board shall also assess Environmental Compensation (EC)
against the six Government run hospitals in terms of the order of the Tribunal dated 22.07.2021.”°

All six Government hospitals were jointly inspected by officials from Central Pollution
Control Board (CPCB) and West Bengal Pollution Control Board (WBPCB) on 29.04.2025 and
30.04.2025 to verify factual status of ETP installation and for verification of compliance to
BMWM Rules, 2016. Compliance status of hospitals is as below:

Compliance | NRS Medical | Kolkata R.G Kar | Lady IPGME&R [ ID & BG
Parameter | College & | Medical Medical Dufferin | & SSKM | Hospital

Hospital College & | College & | Victoria | Hospital

Hospital Hospital Hospital

Bar  Code | Bar code | Complied Bar code | Bar code | Bar code | Bar code
System labels not labels not | labels system system under

provided; e- provided not not trial; not

tracking not provided | observed | implemented

implemented
Effluent ETP under | ETP not | ETP not | ETP not | ETP not | ETP  under
Treatment construction | installed installed installed | installed construction
System
(ETP)
Analysis BOD of | BOD (pit 11 | Complied Complied | COD (pit | Complied
Result master  pit [ ) and TSS 4) and

exceed CTO | (Pit 13) BOD (Pits

norms exceeds 2,3 and 4)

CTO norms exceed
¥
“gRay e et 3+ R, faeedt - 110032,
[4 Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.

: GXHTY /Tel : 43102030, 22305792, ATHISC/Website: www.cpcb.nic.in
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CT0
norms
Pre- Inappropriate | Complied Not provided | Not Complied | Complied
treatment provided
of  VYellow
Category
(H) waste
Segregation | Complied Complied Inappropriate | Complied | Complied | Complied
of BMW
On-site Complied Inadequate | Inadequate Complied | Complied | Complied
storage
facility
Bio-hazard Complied Not Complied Not Complied | Complied
Symbol properly displayed
Display displayed on colour
outside coded
central bins
waste
room

Copy of joint inspection report is enclosed as Annexure-I.

Further, CPCB has also conducted meeting on 19.05.2025 with WBPCB, wherein
methodology for assessment of Environmental compensation as per CPCB guidelines for
“Imposition of Environmental Compensation Charges (ECC) against Healthcare Facilities (HCFs)
and Common Biomedical Waste Treatment Facilities (CBWTFs)" were discussed. (Copy of
Minutes of Meeting is enclosed as Annexure-II)

In view of above, it is requested to take necessary action on levying and realisation of
environmental compensation for present as well as past violation of BMWM Rules, 2016 by all
six alleged HCFs.

An Action Taken Report in this matter may kindly be submitted to CPCB within 10 days
of the receipt of this letter.

Yours sincerely,

(Bharat Kumar Sharma)
Member Secretary

W
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